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L O K  S A S H A  D E B A T E S

i
LOK SABHA

Monday, April 5. 1976/Chaitra 16. 1898 
(SaJca)

The Lok Sabha met at Eleven of the 
Clock

[M r. Speaker m the Chair] 

ORAL ANSWERS TO QUESTIONS 
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8JUU AHNASAHEB P. SHINDE. AI 

far u the State& are concerned. we 
bave divided them mto two JrOUpa. 
'nie four States tbat wtU be covered 
ta Ule bqlnnlna are P~Jab, Haryana. 
Aodhra Pradelb and Mabarubtra and 
ta the 8ee:Ond Jroup we propoae to 
cover Uttar Pradelh. Rajasthan, K4r-
aatalle aad Tamllnadu. Tbbe are tbe 
ellht States to beam with. Tbat does 
aot mean, however, that the other 
8tatN won't be covered tn cue the 
I)IOCramme is extended In future. We 
are explorinJ otber poiSlblllhes. alln. 
tbia 1a only the be&inmn,c. 

M far at the initial sla.. 1a con-
CielDed, lb. 48 crores are mvolved In 
tld.a prOject. nfty per cent of It will 
be 0.. abate cominl from tbe World 
Bulk u loan an4 fifty per cent ..,IIJ be 
our c:oatrlbutioD. 
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;rllt;'llr !fro' Tit t. Wtt ~ -r"'t ~ 
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SHRJ ANNASA.HEB P. SlJINDE: ~ 

PUl1JO~ Ol tbe prO)~Ct II firstly tb& 
production or quality let'd1 aNI, 
secondlJ.. makma the teeds avaiJJ.ble at 
reasonable price~>. So, the whole pro-
ductiOn, processlnc and marketlnJ ,. 
oraantsed 1:1 a SCICIIttQt' way. 

As tar as the produchon programme 
ls coucerned, at present st Is crop Will!. 
Takma paddy, tor m!ltance, wl' are 
producsn~ rouJbl)· 26.0110 tons of leed 
now. Con:.1der:n11 tbut we require 
72,000 tons, our tntentton Ia to produce, 
under this pro1ect, 61,000 tonF. In t.bct 
case ol wh~at we url' at preaent pro-
ducina 72,000 tons, we pr-opo~e to pro-
duce 1.36,0110 tone wblle the require-
ment wou.d lie about 1.58,000 tons. I 
~ve sot a whole 1lat.~De.nt with met 
Abd if the Ron Member il tnterated. l 
can RDd him all the detalla. 

SHRI N. SREIXAHTAN NAIR: It 1.5 
aeen that out ot tlle. fouttb .._ 
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selected, three are lo north India and 
only one is to the south—and that too 
more or less lying towards the north ol 
India. May I know why Government 
decided upon these States and left out 
deficit States like Kerala?

SHRI ANNASAHEB P. SHINDE; I 
appreciate the sentiment of the Hon. 
Member but, as far us the seed pro
gramme is concerned, we would not 
like to divide iac’ ia into the north and 
south. In fact, I had read out a list 
earlier, and all the three States Tamil- 
hadu, Andhra and Karnataka fltnd a 
place in the list; only, Andhra happens 
to find a place m the first list. As far 
as Kerala is concerned, the Hon. 
Member is more knowledgeable than 
I am. It is a plantation crop area 
and, therefore, the emphasis will na- 
,turally be on the creation of nurseries 
for plantations. As far as seed is con* 
cemed, we have to go by the technical 
advice and have to see where the cli- 
matic conditions are better. As far as 
peddy scvds are concerned, perhaps 
Andhra and T'imilnadu will be in a 
better position to supply them. The 
suggestions wil1 however he borne i 
mind while exploring future possi :! 
ties.

SHRI VISHWANATH PRATAP 
SINGH The M’n ster mentioned that 
there arc two aspects of the National 
Seeds Corporation, the first being pro
duction and the other marketing. May 
I be told what the Government s think
ing in regari to the marketing proce- 
duie of th« Nations1 Seeds Corporation 
so that the sf'ed could be made avail
able at all the levels at which it is 
usually required- 'eoause the farmer 
cannot go long distances to get the 
seed.

SHRI ANNASAHEB P. SHINDE: 
Generally, the strategy is that, as far 
as the National Seeds Corporation is 
concerned, it wouM not .get itself in- 
volved in the marketing 3F certified 
seed internally in individual States 
that will be the job and responsibility 
of individual State Corporations to be 
constituted in each State. But as far 
as the interstate trade is concerned.

naturally the National Seeds Corpora* 
tion would have a very important role 
in regard to the production of founda
tion seed and coordination. Production 
of the seed would be the responsibility 
of tae National Seed Corporation while 
marketing the see 1 internally would 
he the responsibility of the State Seed 
Corporations.

Central Assistance for loplenestiliM  
of Land Reforms is Kerala

*-82 SHRI C JANARDHANAN: Will 
tho Minister of AGRICULTURE AND 
IRRIGATION be pleased to fetate:

(a) whether Kerala Government 
have sought Central assistance of R». 
21 crores every year for the next three 
years as a long-term loan for imple
menting land reforms in the State; 
and

(b) if so. Government's response 
thereto ?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SKRI ANNASAHEB P. 
SHINDE): (a) and <b>. A statement is
.a.d on the TaHe of the SaMia.

Statement

It« a recent letter to the Government 
of India the Government of Kerala has 
outlined the financial liability it has to 
discharge for the implementation of 
the 'and reforms measures and has sug
gested that a sum of Rs. 25 crores will 
have to be provided for this purpose 
during the year 1976-77. It has re- 
a jested for a provision of additional 
assistance towards this purpose at an 
early date. The request is under ex
amination.

SHRI C. JANARDHANAN: In view 
of the fact that land reforms is .given 
top priority in this country and the 
Central Government has given a direc
tive to the State Governments to im
plement It expeditiously, will the Gov
ernment take an immediate decision 
on the request of the Kerala State 
Government?
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SHRI ANNASAHEB P. SS1WDE: The 
'KenDa Government it  ifi correspond
ence with us; but if the Won. Member 
would not mts-understand me, I would 
like to say that the Kerala Government 
has, perhaps in its enthusiasm, taken 
up a little more responsibility of pay
ing compensation immediately. Our 
own view is that they should not have 
taken this up because, if we pay heavy 
condensation to land-owners where 

'tenants are involved, the implementa
tion of land-reforms will come across 
a number of hurdles and resources 
would become a maior bottleneck 
However, our effort is to help the 
Kerala Government to the extent 
possible. The Plann ng Commission is 
seized of the matter This particular 
question refers to the tenancy prob 
lera; but as far as the taking over of 
surplus land is concerned, the Reserve 
Bank has given special permission to 
the Kerala Government to issue bonds 

'i f  necessary

SHRI C JANARDHANAN Actually. 
I disagree with some part of the 
Minister $ statement Anywav, the 
Kerala Government’s actual demand is 
not “25 crores in 1975-76 b it actual 
deficit is 63 crores, i c  21 ctores per 
year for three -vears I i,m give the 
details of this demand, if t* e Minister 
wants, but I know h#> has it Will the 
Gov ernment consider the question as a 
whole in order to implement this radi
cal land refoim, which only State1; 
L’ke Kerala h<ne t«iken so far9

SHRI ANNASAHEB P SHINDF I 
appreciate the concern of the hon 
Minister and the Kerala Government 
and as l said out effort would be to 
help the Kerala Government But what 
I said was that the total responsibility 
of Rs 103 crorca has Icen taken up 
by Ke-ala and they have indicated a 
«ap in the resources ot the order of 
Rs 61 crores during the next three 
years, which, to my mind, is a little 
on the high side and perhaps which 
could have been avoided. Anywav 
this is a matter in regard to which 
out ellort would be to help the Kerala 
Government The Planning commis
sion i» seized of the matter at the

moment and will come %t> appropriate 
eotaelttsion#.

SHRI N. SBJS5KANTAM NAlR: How 
the Government envisage payment to 
those people from whom the land hat 
been taken over? Do the Government 
of India expect them to starve, or allow 
the Government of Kerala to let them 
starve and give them bonds which 
cannot be eaten, used or casfoed Jn any 
way’

SHRI ANNASAHEB P. SHINDE* 
What I am saying is that the cash pay
ment should have been avoided. Gener
ally, we have advised the State Gov 
emments that we should not huffy up 
compensating landlords immediately or 
forthwith in cash tecause the bene* 
ftciaries would be paying in instal
ments svrc^d over 12 -20 years, natur
ally that amount could have been 
used for compensating land owners in 
due course oi time, but the Kerala 
Government has taken up the responsi
bility for nnk'ng payment immedi
ately in cash

The whole snnt of implementation 
ol Knd ret im  ̂ is not ho.v the com 
rniSi.ti(>n ull lmmcdiatel”  be pa.d, 
but tne vtnole effort is th&i afr far .is 
the ten(>n* if t'incernel. he sets the 
n«»hl of ownei*hip and or of perma 
nent cultivation t>o that he s in a posi
tion to use the land more productively 
that is the emphas s but the empha&is 
heic seems to be a ’ittle on tne other 
side

SHRI N SREEKANTAN NAIR For 
the last 15 20 vears, m Kerala tre 
landlords wcie never landlords actu
ally, the properties were in the hand*, 
of the cultivator* and most of the land
lords were actually btarving Even it 
some relief is not jjiven to them now 
they would be m utter distress

MR SPEAKER That is only infor- 
mation,

SHRI VAYALAR RAVI The state- 
ment of the hon. Minister gives some 
kind of a misunderstanding about the 
land reforms in Keralss, As we know
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very well, «n Act lias jh*en passed 
attijjr careful consideration with a good 
nuttiber of CPM Members also on the 
Committee Everybody has agreed 
that you cannot compare the landlords 
of Kerala State to those in the other 
States There it is entirely a different 
picture We decided to have some kind 
of a compensation not for surplus land 
but also the land which has been with 
the tenants and also the land m the 
rural areas Taking into consideration 
the j^cculiar situation m Kerala will 
the M nister appieciate the way in 
which we ( ealt with both the sides 
and consider the reaue&t of the Kfra’a 
Gdf&rtiment for compensation 'to the 
ld\fc3fe»£d, who are actliaLly middle felass 
peof people0

• ■MR SPEAKER Thc Ihon Member 
h*« pvq& only info* motion There is 
ro Question The Minister will con 
SMer the request of t He Kerens Gov 
ernmeni m the hjtfht oc the infofma 
lion whuh tne ho" Member ha', siven

Let us go to the i cm Question 

Agricultural Production

*38? SHRI P GANGADEB Will the 
Mrnist i of AGRICULTURE AND 
IRRIGATION be pltastd to state

(a) whether introduction of high- 
\ Sekfttig vai c îes of lereals c  seeds 
itnd pulses have helped m increasing 
the agru ultural pnxludion, and

(b) if so whether it has giv*n rise 
to problem*, of pests ana disease con
trols ’

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI ANNASAHEB P 
SHINDE) (a) and (b> Yes, S r  The 
introduction of high-yielding varieties 
of eereals and castoi crop amongst the 
oil seeds has helped in increasing the 
ajpriqtdturai production There are no 

yielding varieties in the case of 
pttlSfcfe.

Some of the high yielding varieties 
like wheat are more ru lf resistant 
while somfe Other cereals ase , more 
susceptibly to pests and diseases and 
therefore mere organised plant protec
tion measured are required to prdtflet 
more such pitiable varieties).

SHRI P GANGADEB In view of 
the fact that our agricultural produc 
lion can easily reach now a Spectacular 
he ght but for rodents, pests and dis
eases which are vet to be controlled 
from damaging our plants and crops X 
would like to know from the hon 
Mmis er what stews Government hav* 
taken or are taking to weed out pestS 
au i plant diseases m the present situa- 
t ->*i and with what results

SHRI ANNASAHEB P SHINDK 
P ant protection measures are being 
emplo\cd on a larger and larger scale 
For instance daring the current >ea¥, 
an aipa of a out ?0 million hectares 
was covered The intention s to cover 
more and more areas JBui tins <has an- 
otjoei aspect While resorting to plant 
protection measures we should not up 
43t the ecological balance, because, if 
we .use pcstiuJes in greater quantities, 
it has some other implications Various 
methods of biolog cal odntrot And iswen 
the existing scientific techniques with 
the help of pestic des, have to be re 
vortpd to but a cautioife approach is 
required Government of India has a 
w«tU prepared p-an to meet the situa
tion

SHRI P GANGADEB Mav I fceew 
what are the likeU changes that the 
Government of India nropose to make 
to mod-ft the insecticides' Act tor its 
efe .̂* v e use in all the States and -how 
soo it will be done’

SHRI ANNASAftUB *  SHJND& 
There ifc a Board m  wMefa the States 
aie reoresented and £ron* tun  ̂ tpjijn* 
the position is reviewed Also through 
the Annual Plan discnesjofes, sir 
matter* are gone tpita, and SMfHVfee 
pi ms are worked out Even the neces
sary precautions that are to *be iw tn  
are also discussed
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SHRI ANNASAHEB P SHINDEL 
This is out of the purview, but out of 
respect lor the senior Member, I would 
say this As far as this year is con
cerned, we are going to have a bumper 
crop of grains Therefore, the concern 
of the farming community is that the 
prices are coming down very much. 1 
have made a statement last week the 
Government is prepared to purchase 
grams at support prices At the 
moment, I do not think there is any 
short-term problem The long-term 
problem is there, but the short term 
problem is not there

*h  »Wfta5 WIW«I «flt* : «WHT *  
«nr ifcft aft % aPTR- faff *r fa

<n*r Sr w s ta r  av «t*ra 
waft ffrfl i *  arnrcr
f  fir Ir «f srfiRRr m  ^ t r  wt 
frw ft n r  u tt % swrc w 5? *  
fair v  fv  ** W  % *fr amrr I  
*wr t o #  <\m m  *  *n m  tftra 

ar>m*T *rrr *r rfc f
UHPt TtV IPI% sftf>WR Vt

?

~ rn m m m ii& iiX T jttS w m ftm  
«nro *(t 11

P <ft wtw :
armr

«w*m 4W v  hT VT? (flBT W * f W t  WV
%fanrc*tt%wrTfcf fa fe i*  «rr 
* $ * # * % ?

sk*i Annasaheb P. SHtNM:
As far as 5 oy 6 pet ce^t shortfall is 
concerned, when adverse weather con
ditions are there, we have a shortfall 
to that extent But in a year like this 
there is no question. In fact we shall 
be in a position to meet £be require
ments of the country out of our pro
duction.

Regarding plant protection measure*, 
it is a very important part of the pro
duction strategy and that X have earlier 
explained in details

4 t * *  «gK f f i  *9«Vf

**rc«r % far w m  $ wft fw  f  
*r*Sr I, «o tv  % w g im  if) 
jpwr | *ft iftft «ft * w * r  f  f a  

*m % irt 3 m  fnrir f  »wffa 
w  si%ir #  a*m tar fWlr fc»

SHBl ANNASAHEB P SH1NDE 
Our scientists say that they have suc
ceeded m evolving a new \ariety of 
Kesn Dal which perhaps is less harm
ful to human health But still com 
mercial production of it hus to be 
proved

Ora* ^

Model for Low Cost Bora) B—u s

•384 DR. RANEN SEN Witt the 
Minister of WORKS AND HOUSING 
be pleased to state

(a) whether Government are aware 
that one Calcutta designer has won 
special prize for 1975 in the low cost 
rural housing competition, and

(b) if so, whether Government pro* 
pose to consider this model far Gov- 
eminent schemes for low cost rural 
houses 9

THE MINISTER OF STATE IN THE 
MINISTRY O r WORKS AJtt> UPRIS
ING (SHRI H K. L. BHAGAT); (a) 
Yes, Sir.

APRIL 5, im
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(b) An exhibition of all the entries 
received for the competition was held 
in the Hall of the School of Planning 
And Architecture, Indraprastha Estate, 
.New Delhi, from March 22 to March 28. 
1978. It is hoped that the best of the 
entries will be used as models for rural 
houses by the various construction 
agencies.

DR. RANKN SEN: Some land was
distributed to the poor people in the 
rural sector, but due to various reasons 
they are not able to build houses. So, 
nearly a year hack certain competi
tions were ha Id in Calcutta but when 
this rural housing scheme is lagging 
behind, may I know what is the rea
son for having another competition in 
order to find out the most suitable 
model?

SHRI H. K. L. BHAGAT: As
would be clear nom my answer, this 
competition was held by the SPA 
Trust of which HUDCO is one of *he 
trustees. They have provided Rs. 3 
lakhs and from the interest accruing 
therefrom and from a matching grant 
from the HUDCO designs were prepar
ed for urban housing and develop
ment and for jural housing. The 
first one is for urban housing and the 
second one was for lural housing. This 
competition was held to find out de
signs for models which different agen
cies can use. They ?re to use them to 
build the houses

DR. RANEN SEN: Even then the
report in the newspaper was that it 
was a rural housing scheme. Now 
he says it is urban housing.

SHRI H. K. L. BHAGAT: The
second one is on rural housing. That 
is true. The competition you refer
red to is for rural housing.

DR. RANEN SEN: May I know
what advance has been made in this 
regard about rural housing scheme at
*  very low cost because people are 
vtoQT pom ih Che rural areas.

SHRI H. K. L. BHAGAT: So far
as this particular design is concerned; 
the whole scheme ef study was that 
the various entrants were asked to 
study a village of about 2<HJ0 popula
tion for which (hey are supposed to 
give designs of about 200 houses 
which are to be tvewly built They 
have been asked to use the local mate
rial and they have to prepare designs 
for two rooms plus some other area. 
They gave these designs where the 
price varies between Rs. 4000 a&d 
Rs. 8000 because of the design they 
have given.

SHRI PRIYA RANJAN DAS 
MUNSI: May I know from the hon.
Minister one thing? In connection with 
our 20-point programme, priority has 
been given for sifekss to give them 
sites for construction of houses. In 
this regard I want to know whether 
any confer? ace or meeting was held 
with the State Chief Ministers or 
Ministers in charge of Housing to re
view the progress of rural housing 
construction and if so, whether any 
assessment has been made as to how 
far houses can be built at a low cost 
in rural areas and what proportion of 
assistance will be given from the cen
tre and what proportion of assistance 
will come from the States which will 
generate resources on their own to 
give support to the rural peasantry 
and Haryans for rural housing cons
truction.

SHRI H. K. L. BHAGAT: The queo. 
tion of the scheme of rural house sites 
to those who do not posses house sites 
was reviewed : n a meeting recently 
called by the Prime Minister to review 
the progress. TLere this matter was 
discussed.

So far as the scheme is concerned, 
according to the scheme, the people 
who are allowed house sites are ex
pected to build tneir houses. But, in 
some cases, some states have shown 
interest. They have mobilised resour
ces and they have built houses. 1 have 
the details of those States.
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Koor, t l »  question As * veiy huge 
tom big op a—the pioblftm. of rural 
ftquatfrg, The question is: what metre 
can be dose for them. There is a pro- 

under examination, The State 
Ministers for Hoauhtg have given a 
suggestion that a Rural Housing Cor
poration be set Up This proposal is 
also under consideration of the Gov
ernment. Sut cow the emphasis is 
Hut far this purpose the States should 
mobilise their resources also mobilise 
tome resources by the voluntary 
agencies. That <s the position

SHRI S. M. BYNERJEE: I am
Happy to listen that several exhibi
tions «Te being held, particularly about 
Ibe designs of the houses for -the rural 

“areas. Hon. Minister said that a Rural 
Housing Corporation for the purpose 
was lander consideration. My fear is 
that those Members of the Corpora
tion will get the Houses but not the 
Harijans for whom this Corporation 
Is being formed. I would like to 
know for whom is this Corporation 
being formed? What positive steps 
have been taken to construct houses

least in those areas where land has 
been distributed to the Harijans?

SHRI H. K. L. BHAGAT: 
given the answer already.

I have

I may explain to the hon. member 
that there are t**o <rhemes—one is 
allotment of land for rural house 
sties and another is about the cons
truction of houses. So far as the sche
me about the housa sites, is concerned, 
X have already answered the question. 
So far as the second scheme is 
concerned, I havo get the detailed 
Gtatewlse figures and the hon. mem
ber can have it from me, if he wants 
to have it

CrtteMa for establishing: a University

*S«6. SHRI BISWANARAYAN 
Win the Minister o f EDU- 

%>Jf# SOCIAL WELFARE AND 
fttfim  be pleased to state:

(a) criteria for according approval 
for establishment of a University by 
the University Grants Commission;

(b) whether U.G.C. ha* assessed the 
position in the country as to the need* 
of Universities; and

(c) if so, outline of the assessment?
THE DEPUTY MINISTER IN THE 

MINISTRY OF EDUCATION ANJ> 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF CULTURE SHRI 
D. P. YADAV): (a) to (c). A  state
ment is laid on the Table of the 
Sabha.

Statement

(a) to (c). Under the Constitution 
the State legislatures are competent 
to establish Universities and for this, 
purpose approval of the University 
Grants Commission is not required. 
However, under Section 12A of the 
University Grants Commission Act, it 
has the power to cUo'&re a new Uni
versity fit to rocelve assistance from 
the Central funds. The Central Gov
ernment have since notified the Uni
versity Grants Commission (Fitness o f 
Certain Universities for grants) Rules,
1974 under See1 ion 12A of the Uni
versity Grants Commission Act. A  
copy of these Rules was laid on the* 
Table of the Sahha on December 2, 
1974. These Rules have also been sent 
to the State Governments and Uni
versities The Commission has request
ed the State Governments that before 
any State Government formulates a 
proposal for tha establishment of a 
new University, there should be a 
survey of ■the existing facilities for 
higher education in the State and its 
projected nesds. The Commission 
should be assoriatod right from the 
beginning with the survey prior to the 
formulation of the proposal for estab
lishment of a new University. The 
Commission has intimated the guide* 
lines to all the State Government* and 
has requested them to send tbe raqprir- 
«d  iniormattcm/datc la the prescribed1 
form akng with the gnefMMl far es
tablishment o f a turn University;
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, 9* The Commission has m i conduct, 
qd may survey to order to assess the 
needs, if any, of new universities. How
ever, it has advised those State Gov
ernments from -whom proposals lor 
new universities are pending with the 
Commission, to send in their proposals 
for the entire Plan period for consi
deration of the Commission.

SHRI BISWANARAYAN SHASTRI: 
lh  the statement it bar been stated— 
"However, under Section 12A of the 
University Grants Commission Act, it 
htts the power to declare a new Uni
versity fit to receive assistance from 
the Centra! Funds.'’

“The Commission should be l c^o- 
el&ted right from the beginning With 
the survey pnor to “the formulation 
at the proposal for establishment of 
a new University/* While the U.G C. 
is to be associated with Survey the 
last part of it say.s that no survey 
has been oonductei bv the University 
Grant, Commission. To me these state
ments look self contradictory. It i« true 
according to the Constitution the Sfaie 
Legislatures are quite competent to 
formulate proposal bin it is known to 
everybody that the University Grants 
Commission finnnrts these universi
ties. I would like to know whether 
tne existing universities are sufficient 
to cater to thi neeit, of the students 
and whether lb ere is an> need for the 
establishment of any new universities? 
I would like to ki'ow the Govern
ment's view on this because unless this 
position is ascertained, giving assis
tance on an ad hoc basic is not suffi
cient.

SHRI D. P. YADAV: Education
Is a State subject. If the hon. member 
goes through the Statement which has 
been laid on the table of the House, 
there is no confusion of any sort and 
ejreryihing ha-i been stated clearly. So 

as conducting of survey in t«gard 
jthe potentiality of the uni varsity 
concerned, it is not the business of

the University Grants Commission. 
The proposal has to come from the 
State Government as to the require
ment.

SHRI BISWANARAYAN SHASTRI: 
Constitutionally, the provision is all 
right. But the University Grants 
Commission not only gives grant to 
ail the universities but approves a 
proposal for a U-nveisity. There are 
universities estab^&hed by the Central 
Government in certain States and 
such cases more than one States shall 
have to make request to the Central 
Government. In view of all this, I 
think thot proper planning for the fu
ture development of higher education 
is absolutely necessary. What is going 
to be done in this refard by the Uni
versity Grants Commission?

SHRI D, P. YADAV. Central 
University is rnisoi in very special 
circumstances and for that purpose 
we have already ; started a Hill Univer
sity in the North Hill Area. I think 
the Member should be happy over 
that.

SHRI B V. NAIK: In the state
ment it has been stated—

“The Commission has not conduct
ed and survey in order to assess the 
needs, if any. of new universities” . 
May r  know from the hon. Minister 
whether there are any inhibitions' 
in the Charter of the University 
Grants Commission far conducting 

such a surrey, in view of fact that 
most of the State legislatures under 
the Constitution eg* en^powered to 
constitute new universities. In view 
of the political realities of our 
country, they *»re subjected to force 
—pulls, presure and lobbying. In, a 
large number of colleges in this 
country, I have seen from our per
sonal experience, the staff gets no 
pay for months together. Under 
the Circumstances, will the 
Central Government, irrespective of 
Constitutional limitations, etc. pre
pare some sort o f a master plan 
through the expertise, of the Uni-
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verity Grants Commission? Other- 
wise, what will happen is, 
we will go on continuing with these 
ill-clad, ill-fed teachers, to bring up 
our next generation. Will you take 
it up seriously &n d give us a reply 
in the affirmative or in the negative?

SHRI D. P. YADAV- We have 
got sufficient numbei of universities in 
$he country which have got high aca
demic standards. And, so far as sur
veying is concerned, I have already 
asswered this.

4 )  ti'm m it arcft : t o  *  *p$ 
*n*ff Sr tm r r  u? *rt»r «s?ft |

T w ifiiw n i ? > r  ?wt

■*w v t  s»TPr 3  w  <nr*iT % 
*ft ^  ^ far

?r iwft ^  w m r  r̂n̂ rr £—  
?tt  v r v t t  W v'rl m veie <pr fa*n i  
Ut f>Rr 1ft fa w f fV m  VTRT 
^rfiw v t ^ s r T R r ’^Tfw?
q-fa im  % ift f jr to t  | at 
^  **rr t  ? *rf* % at m

?rqj wnr k trt

f  mf% xttK ftrarrftrcT 
*p> «% P bu w  *flrf?r%?sfta 
fa w flw rm  % wrc if w  | ?

«ft : STf^P ttht $
fwwfwrsnr w tpt— ^ fir f*uO’

Vt^RT I  ?PRT TẐ TT ffW -
Oicrrcnr *Wr?r ift

f*n$ 'tpft *n£V % i

SHRI P. G. MAVALAlfKAR: The 
hon. Minister said in his statement -

“The Commission has requested 
the State Governments that before 
any State Government formulates 
a proposal for the estabUshment of 
«  new University, there should be

a survey fif the wtisting facilities 
to t higher education fo the State 
and its projected needs,*

I would tike to know the number 
and the names of the States which 
have conducted such a survey tor 
establishing new universities in their 
respective States Secondly, 1 want 
to know whether a proposal for the 
establishment of a residential uni
versity in Bhavnagar in Sauraahtra, 
and a demand for a new University 
in North Gujarat (preferably m 
Mahsana district) have been formu
lated by the State Government at 
Gujarat and forv arded to the Uni
versity Grants Commission here?

SHRI D. P. YADAV: About
Bhavnagar, the pronosal is pending 
as the information m prescribed 
proforma along with proposal is yet 
to be received ficm the Government 
of Gujarat.

SHRI P G MAVALAVKAR: 
What about the deshed university in 
North Gujarat?

MR SPEAKER. Next question

Proposal to reduce price of Wheal it  
Fair Prioe Shops

•367. SHRI R. S PANDEY: Will
the Minister of AGRICULTURE AND 
IRRIGATION be pleased to stfite:

(a) whether prices of wheat m open 
market have fallen sharply rt jently; 
and

(b) if so, whether Government are 
considering to reduce correspondingly 
the price of wheat sold through fair 
price shops ?

THE MINISTER OF STATE IN 
THE MINISTRY OP AGRICULTURE 
AND IRRIGATION (SHRI ANNA- 
SAHEB P. SHINDE): (a) The open
market prices of wheat are at pre- 
seat ruling considerably lower th?n 
last y»Wii prices.
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(b) The issue price of wheat issued 
through the public distribution system, 
which is uniform for the whole coun
try! is already a subsidised price and 
there is no proposal to reduce *he 
same,

SHRI R. S. PANDEY: There is
now a humper crop of wheat and other 
cereals. What is the procurement 
•price and retail price, say, for example, 
at Bulandshahar? What is the price 
art which procurement is made? What 
is the retail price there? You may 
just give us a comparative statement. 
Even if I am not specific in my ques
tion, yqfc may please ccme out with a 
specific answer. It is a very limited 
question. You may s<>y what is the 
price for instance, in Bulandshahar 
and Khurja so that we may have an 
idea. What is the procurement price? 
W h* is the retail p’ ice?

MR. SPEAKER: Ke has already
said that the puces of wheat are sub
sidised and he does not propose to 
further subsidise the price.

SHRI R. S PANDEY: What is
the market price of wheat in wheat 
growing areas Jike Punjab, Buland
shahar, Meerut 6tc-?

MR SPEAKER; The question is 
about the reduction in 'the issue price 
of wheat whereas you are asking 
about the prevailing market price all 
over the country.

SHKI R. S. PANDEY. I am talk
ing particulaily about Punjab, Har
yana, Meerut and Bulandshahar which 
are wheat growing areas.

MR. SPEAKER: The market price
is quoted everyday.

: w m  
wft iffercr los 

Mar* iftr fvti f t  125
TfWiH PTOTTW VT f ,  «rr*fT 20

Trw % trt m  ** r̂rarr % 
vn?R- wr v&n 

| far *nr star $ wm 
*mr % «rrc v* $ r  

cnr<ft $ i tm mr*
SWTT fo

far^t w r  r t  ihrforr wizrm fa& fa 
*r to  if % amr srt ** iig *? 
*n% ft J t* * *  it Pwgft fiwnrtfr 
$, sjrcrnr Ir ârr m 
s«£t sfft for *%, *nw

SHRI ANNASAHEB P. SH1NDE: 
Sir, the suggestion of the bon. Mem
ber is that the wheat, after its pur
chases immediately should be despat
ched to areas where it can 
be stored and distribut
ed later. Heie the ,*nci- 
dental cost will be less. That is Sn 
fact our approach Now, what we 
will do is this. If there is storage 
facility available, we despatch the 
wheat accordingly. The impression of 
the Hon. Member is that the procure* 
ment cost is higher. That is the ge
neral criticism. But, I would like to 
tell the hon. Members that, for ins
tance, last year, only 2 lakhs or three 
lakhs tonnes were procured by the 
Food Corporation while the rest of It 
was procured through the State 
Agencies. They Incurred a cost (Kt 
almost Rs. 17 for procurement Then, 
distribution cost comes to Rs. 14 and 
so the price comes to Rs 136 while 
Government sells it at Rs. 125 at a 
much higher subsidised price

SHRI N. K. P. SALVE: Thanks 
rnter.alui to the bountiest conditions 
of nature that we are looking for
ward to a bumper crop. That indeed 
is likely to create problems of stor
age and one can understand if the 
storage facilities are neither ade
quate nor are they proper if we have 
a bumper crop. May I therefore 
know from the hon. Minister firstly 
whether the procurement prices in
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India are nearly fifty per cent of the 
international., prices—is this correct? 
If it is so, in view of the difficulties 
we cure now facing on account of the 
inadequate storage facilities, is it not 
pOfisible for us to export wheat to 
friendly countries because the condi
tions in friendly countries are ex
tremely precarious (Interruptions'* 
strictly on a returnable basis? You 
think the moment I say you export 
to /friendly countries ’you get ultra- 
allergic and sensitive without under- 
standing my question—Cah it be 
done strictly on returnable basis in 
one or two years’ time which we have 
ourselves done in the early years ra
ther than rodents and pests eating 
them away because of improper stor
age facilities? We would rather ex
port that with this stipulation that 
within two years' time we should be 
able to get back whatever quantities 
we have exported. May I know the 
hon* Minister's views on these two 
aspects of the matter?

SHRI ANNASAHEB P SHINDE- 
As far ?s storage is concerned, we 
have built up a veiy large storage 
during the last five-seven years. The 
difficulty is, much more is coming 
than what was estimated. At the 
moment we have almost 9-1/2 million 
tonnes In actual storage with the 
Centre and the State Governments. 
Every day more ard more is coming 
Still, wheat season is to come. The 
storage facilities are inadequate but 
that will not be allowed to come in 
the way of our procurement. We will 
continue to procure; though export 
seems to be very attractive, for a 
country like India, what is imme
diately needed in the near future is 
to see that our dependence on coun
tries is reduced. So, the position of 
bumper orops • hould be exploited to 
Me best of our national advantage 
so that whatever constitutes buffer 
stock is stored iff order to see that 
there is no fluctuation in prices so 
that we may be able to extricate our- 
wefves fttota the import—that 1s our 
dppreaeb.

23 Oral Answers

A$ far as the international price* 
are concerned, the International, price 
is a very wide term because the pri
ces differ from country to Country. 
The landed cost of wheat which we 
are purchasing now in the interna
tional market comes to Bs. 144, th&i 
means, it includes the cost of freight 
which is quite large-—Bs. 20 to 25 
being the freight element. But, last 
year, the prices of wheat in the in
ternational market were much high-* 
er. We cannot really relate that td 
that. After all our consumers are 
very poor and they have very little 
purchasing capacity and we cannot 
compare ourselves to the inter-na
tional market price. Therefdi**}, w& 
have to take our price policy consis
tent with the local situation.

‘ SHRIMATI FARVATIII KRlSH* 
NAN: The Minister referred to the 
storage facility. May I know why is 
It that the Government did not fore
see and mBde adequate provisioti for 
a good crop? How is it that we ath 
hearing disturbing news that educa
tional institutions are to be used for 
storage of foodgrains? Is It not going 
to affect the education of the child
ren?

SHRI ANNASAHEB P. SHINDE: As 
I have already submitted a very 
large storage has been constructed 
Unfortunately, during the lasr two- 
three years the occupancy was £5 
per cent or 30 per cent and most of 
the storage was lying empty Now, a 
bumper crop is coming. 1 agree with 
the hon. Member that all care should 
have been taken. The Ministry and 
the Storage Committee did take into 
consideration this fact but due to 
difficulties of resources we could not 
have larger storage. This pofnt is 
now being taken "Ctfre o f and large 
construction programme is already 
underway.'it b  got our policy to use 
educational institutions for storage 
purposes but only, it necessary, in 
highly surplus •States like £dtdab 
during vaeaHens w e  taay *uae ,4b*ftn 
temporarily^ Actually, a c<m44ogency
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m4y , »rlse to use palaces and college 
buildings, if neinesSry.

Modernisation of Sugar Mills

•389. SHRI D. D. DESAI; Will the 
Minister of AGRICULTURE AND 
IRRIGATION be pleased to state:

(a) whether Government propose 
to take steps for the modernisation 
Of sugar mills, specially those in U.P. 
and Bihar; and

(b) if so. steps proposed to be 
taken in that direction?

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
AND IRRIGATION (SHRI SHAH- 
NAWAZ KHAN); (a) Yes, Sir.

(b) The Central Government are 
formulating a scheme for the rehabi
litation and modernisation of sugar 
factories in the country having old 
and obsolete machinery and working 
with uneconomic capacities.

SHRI D. D. DESAI: May I know 
from the Minister the impact of ope
rating uneconomic sugar mills with 
machinery in depleted condition on 
the agriculture sector, particularly 
sugarcane growers. How much is the 
sugar recovery loss occurring and the 
tola) computed loss on account of loss 
On recoveries and under-payment to 
cane growers? How does it compare 
with the cost of rehabilitating or 
modernipfr*? the sugar factories in 
U.P. and Bihar?

SHKI SHAHNAWAZ KHAN; It is 
obvious that the losses that the coun
try Is incurring are very heavy in
deed. The cost of modernisation and 
rehabilitation would be comparative
ly much less and that is why the 
Government of India have taken a 
decision to rehabilitate and modernise 
tfoe out-dated and out-moded mills.

SHRI D. D. DESAI; We had re
cently, last year, nationalised sick 
mills, not sugar mills, but textile 
mills, and we are now on the verge 
of nationalising these sick sugar mills. 
The Levy Sugar price difference in 
this case is very high. The hon. Mi
nister had given a general idea, but
I may say that the levy price differ 
ence In the c&se of sugar we had to 
compute was between Rupees 442 for 
South Bihar against rupees 118 for 
Andhra Pradesh. I do not want to 
dilate on this unfortunate imbalance, 
but now that Government have al
ready felt the heavy losses they are 
incurring on textile mills so mupti 
so that in the course of a year or *o 
they might be forced to auction 
away thos^ sick mills to get away 
from the debit entries operating junk 
extile mills which had been bought
at high cost, will the Governmefct
take over the sugar factories or scrap 
those factories or will they consider 
putting up new factories of their own 
in these two States?

SHRI SHAHNAWAZ KHAN: Where 
Government have found sugar mill? 
which are not functioning properly, 
Government have not hesitated to
take over those mills. We won$$
like to give a chance to sick sugar 
units or mills which are not funcr 
tioning properly or which are having 
a capacity which is rather low for 
crushing, to modernise themselves.

SHRI S. M. BANERJEE; The hon. 
Minister has stated that some of the 
mills which are sick to be 
modernised. I am sure Govern
ment p"v going to spend a 
few t v'OiTrj c \ them to modernise. 
Instead of that, I would like to know 
whether Government has taken a flnal 
decision to tr.ke over the sugar mills 
in Bihar and UP. and if not. the. rea
son therefor? Is it due to pressure 
from the millowners that a decision 
has not been taken?

SHRI SHAHNAWAZ KHAN: There 
is no pressure from the sugar milL
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owners Anyhow, '2jven if there is any 
pres::-ure, Government would not suc
cumh to it. 

SHRI S. M. BANERJEE rose-_:_ 

MR SPEAKER: 
is no -pressure. 
Redd,, 

He has said there 
Shri Ram (,opal 

SHRI S. M. BANERJEE: What 
about takeover? What about m1tio
nalirntioni? Has a decision been 
take� by Govi2rnment? 

MR SPEAKER: Takeover of sick 
suga:· mills has been described as 
'socialism bl2ing r::-iad(� a dustbin of 
capitalism'. 

SErtI S. M. BANERJEE: 
Redciy is a sugar mill magnate. 
should he ask a question? 

MR. SPEAKER: has 
whe�ever necessary, tHc1y 
be bken over. 

said 
v1ill 

Shri 
Why 

that 
be 

SHRI S. M. BANERJEE: He has 
not said so. You have said so. 

Wr.en Shri N. N. Pandev rai,ed a 
discussion here, we ,,v-ere as

.
surrd that 

Government was seriously thinking 
over it. Has a decision been taken to 
take over the sugar mills or is a deci
the policy of my party. 

SH'.-'(I SHAHNAWAZ KHAN: I hav€ 
stated on a previous occast0n that my 
party ts committed to the nationalisa
tion of the sugar industry. That is 
the policy of my party. 

SHRI S. M. BANERJEE: which is 
his party-Congress or INA? 

MP .. SPEAKER: What is Govern
ment's policy? 

SHRI SHAHANAWAZ KHAN: It is 
the policy of the Government of 
my party. What the op9ortune mo
ment for that would be has yet 
to be decided. The Sugar Inquiry 

Commission also has made some re
commendations. Those are under the 
consideration of Government. 

SHRI 1\/L RAM GOPAL REDDY: 
Has any programme been drawn up 
to modernise thes,e old mills, and if 
so how much n:c,ne_v i:o needed and in 
how many years th.ey are going to 
modernise the whole industry'? 

SHRI SHAHNAWAZ KHAN: It 
has been decid'ed in princip1= that all 
the sick mills would he modernised 
and rehabilitated. A provision · has 
been made for it in the current year's 
budget. We hope that th:� work on 
modernisation will start VP.ry soon. 

Nagarjuna Sagar Project 

+ 

*393. SHRI S. A. MURUGANAN
THAM: 

SHRI Y. ESWARA REDDY: 
Will the Minister of AGRICUL-

TURE AND IRRIGATION be pleased 
: state: 

(a) whether Government have 
sanctioned any special assistance for 
the Nagarjuna Sagar Project during 
the current year; and 

(b) if so, details thereof and when· 
th�s Project is expected to be com
pleted? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI KEDAR NATH 
SINGH): (a) and (b). A special ad
vance Plan assistance of Rs. 3.5 crores 
has been sanctioned by the Govern
ment of India to the Government o-f 
Andhra Pradesh for Nagarj•_ma sagar 
Project for the year 1975-76. 

The project is lik€ly tc be comple
b:d by the end of March, 1981. 

SHRI S A. MURUGANJ\THAM: 
I,1 orde1· to complete the excavation 
of channel to power ayacut of 11.19 
lako acres and to realise eal'ly irriga
tion benefits and food production, h.ow 
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much money has been sanctioned for 
N agarjunasagar as special assistanc•a 
in ,  th.!s plan period? In the Fourth 
Plan period the Government did not 
sanction the full amount for the com
rHetio,1 of the project. Will the gov
ernm,:,nt provide the full amount in 
this plan period? 

SH.RI KEDAR NATH SINGH: As 
I havc:i already explained for 1975-76 
a sun, of Rs. 3.5 crores had been sanc
tioned by the Centre as special ad.
vance plan assistance. 

SHRI Y. EASWARA REDDY: This 
mojed �ar not be complct:en 1 y the 
s:mctLm cf 3 crores or four crures; I 
am not sure whether at this rate it 
will te completed by 1931 as is men
tioned here. It is a gigantic project 
and our country should reaily be 
proud of such a marvellous engineer
ing feat. It was originally estimated 
to cost Rs. 90 cror'as at the then rate 
of prices; but more than Rs 200 
crorcs had been already spent and 
still Rs. 100 crores more would be 
netaded to complete it. Becaus� of 
rlelay in completion of the project 
water at the dam is unutilised 
and thus we are not able to get full 
advantage of Rs. 200 crores already 
invested. We are thus incurring huge 
losses by way of foreign exch«nge in 
importing food grains. The state go
gover:unent is unable to find fnnds for 
this project. Is it not in the interest 
of na,ional economy for the centre to 
come forward and grant Liberal fin
ancia: assistance so that this project 
is completed within two years? 

SHRT KEDAR NATH SINGH: It is 
becaus2 of that, as I ha,•a already sta
ted, th-= centre had gi'1en Rs. 3.5 crores 
as special advance plan assistance to 
the :r-:.-agarjunasagar pro)e,�t. A team 
has already gone to the World Bank 
in Wc1shington for a d:sc1Jss10n ; 1t is 
still in Washington having discu'.,sions 
We have to realise at the same t.ime 
that it is a state subject and the state 

has to finance the projed from its. 
own resources. 

SHRI M. RAM GOP .AL READDY : 
The project has th/1; capacity to irrigate· 
20 bkh acres whereas the utilisatitn 
so far has been only 12.5 lakh. Our 
Chief Minister Vengal Rao has been 
suggesting to tba Government or 
India to allot Rs. 20 crores every year; 
for every Rs. 20 crores so alloted, two. 
lakh acres more will come under as
sured irrigation and to that extent. 
more fodgrain.s will b2 produC'ed I 
v,;a.nt to know whether the gove�n
ment is in a position to allot Rs 20 
crores each so that this project �ay 
be completed within a short period of 
time. 

MR. SPEAKER : The hon. Minister 
has already said that a teoam is in 
\Vashington for discussion abmit a�si
stance 

SHRI M. RAM GOPAL READDY: 
No, Sir ; let him say whether Rs. 20r 
crores would be given every year so 
that every year 2 lakh acres be· 
brought under irrigation 

MR. SPEAKER: They are, taking 
action; you may await the return of 
the team. 

Beet Root Cultivation 

*394. SHRI NITIRA.J SINGH 
CHAUDHARY: Will the 1'1Iinister of 
AGRICULTURE AND IRRIGATION 
be pleased to state: 

(a) whether beet root sugar produc
tioa has begun in the, country and if 
so, in which mills; 

(b) regions most suited for beet. 
root production; 

(c) whether beet root increases the-· 
sugar factory working season and 
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thereby sugar production and 11 so, 
b y  how much; and

(d) stepg Government h a ^  taken 
or propose to take to increase beet 
root cultivation in the country?

TOPE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
AND IRRIGATION (SHRI ANNA
SAHEB P. SHINDEj • (a> to id) A 
statement is placed on the table of 
the Sabha.

Statement
(a) Ebet sugar production has be

gun in the Ganganagar Sugar Mills 
Ltd, Sriganganagar (Rajasthan). Be
sides some sugarbeet has also been 
processed along with sugaroane in the 
Phaltan Suga* Works Limited, 
Sakharwadi, District Satara (.Maha
rashtra).

(b) On the basis of res un'h trials 
conducted, it was found tint siiffarbect 
can be grown tn most of the states, 
particularly m Punjab Hur> ana, 
Rajasthan, Tamilnadu, Uttir Pracks,h 
and Maharashtia

(?) The extent of incrrarp m the 
working season depends upon the 
quantity of beet root*, available In
troduction of sugarbeet h u  been ad
vocated as a &uplementa:y source of 
sagar production, to <xlc*nQ the work
ing season of sugar factories by about 
4*5 to 60 days m Apnl and May when 
the season is not cont’ ticiNO to tfooi 
recovery from sugarcane

<d> To inciease beet root cultiva
tion in the country a Centrally Spon
sored Scheme on Sugmbeet Develop
ment was sanctioned by the Govern
ment of India for the States of ftaias- 
than and Maharashtra duung IV 
Plan The schcme k  still continuing 
in the*e Static Under the Scheme 
growers arc given 100 per rent subsidy 
tapering to 25 per cent at the end of 
1978-79 On beet s^eds and demonstra
tions arc laid in tWa cultivators' fields 
for whith full subsidy is Riven by the 
Governs lent o f India, so as to indue 
them to go in for cultivation of sugar- 
beet

SHRI NlTfRAJ SING H CHAU- 
DHARY; It in stated in part fl») ot the 
statement, “On the baais of research 
trials conducted, It was found that 
sugarbeet can be grown in most Of thte 
states, particularly in Punjab, Haryana, 
Rajasthan, Tamilnadu, Uttar Pradesh 
and Maharashtra.” Again in part (V) 
of lhe statement, it is stated that a 
scheme was sanctioned by the Govern
ment of India for the states of Rajas
than and Maharashtra during the 
Forth Plan. In this context, may I 
know why the Government have not 
extended the scheme to other states 
where sugarbeet can be grown and 
whose areas had been found to be 
better suited for sugar peet cultivation?

SHRI ANNASAHEB P. SHll'iDE: By 
and large sugar beat can be cultivated 
in India in winter in most parts of the 
country. The difficulty is when w# 
produce sugarbeet, sugar fa tunes have 
to add machinery like diffuser, etc. 
which are costly. So, there is no 
facility fur crushing sugarbeet. And 
naturally taking up the programme ot 
&ugarlv>et cultivation would not l>e very 
feastbh* We arc having rmtial pro 
gramme m certain areas where sugar 
factories are prepared to invest for 
setting up diffuser, etc But there 
no bar for taking up this scheme, it 
it succeeds, in other areas.

SHRI NITIRA.T SINGH CH \U- 
DHURY. It has been Slated by the 
Hon’blc Minister for State. Shri 
Shahndwaz Khan, that the old .sugar 
mills are to be reconditioned and new 
machines to be put up When we krow 
that heel gives better yield, when bee* 
molasses are being imported fnr tbo 
manufacture of vitamin B. beet pulp is 
also v^ry useful for cattle feeding, can 
we expert that sugar mills whieh 
to be reconditioned, shall be fitted with 
beet-cum-c ane diffusers?

MR. SPEAKER: In the modernisa
tion programme, this aspect will be 
taken into consideration,

SHRI SHAHNAWAZ KHAN: When 
conditions warrant use of beet, we will 
go in for it.
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SHRI ANNASAHEB P SHINDE 
While we are not closing the issue the 
economics of sugarbeet production has 
completely undergone a change in the 
world market because sugar beet ooes 
not produce bagase which is used in
sugar cane factories Now, because of
energy crisis and the fuel problem, its 
cost of production has gone up Sugar- 
beet production is likely lo be unecono
mic as compared to sugar cane produc
tion Therefore, this pattern should be 
used in this background

SHRI BISWANARAYAN SHASTR1 
Is it a fact that citric acid can be ex
tracted from sugarbeet in the process 
of manufacture of sugar from sugar* 
beet, which is novr imported at an ex 
orhitant price* If so, whether the 
Government proposes to set up such a 
machinery either in public sector or 
in joiht sector for extracting citric acid 
from sugarbeet7

SHRI ANNAS\HEB P SHINDE It 
is a suggestion

Occupation of B.H17 Building by
R S S

♦379 SHRI B R SHUKLA Will the 
Minister of EDUCATION SOCIAL 
WELFARE AND CULTURE be pleased 
to state

(a) whether persons associated with 
R S. S were m occupation of a part of 
the building of Banaras Hindu Univer
sity;

(b) whether that portion of the build, 
mg still remains in their possession, 
and

(c) if so, reasons for the failure to 
take possession of lhe same7

THE DEPUTY MINISTER IN THE 
MINISTRY OP EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF CULTURE (SHRI 
D P YADAV) (a) According to the 
information furnished by the Govern
ment of Uttar Pradesh and the Banaras 
Hindu University, R S S  was m posses
sion of a building on the University 
Campus Some litigation has been 
pending about rights over this build
ing

(b) At present the building is ta 
possession of Government ot Uttar 
Pradesh

(c) Does not arise

SHRI BHOGENDRA JHA lhe 
M.mster has replied only m regard te 
the possession of the building by (he 
Go\emment of UP The more perti
nent question is regarding its owner
ship and title I want to know whether 
the Government is going to own the 
building or hand it over back to K S S * 
That must be clarified

SHRI D P YADAV We will keep 
this m mind

SHRI BHOGENDRA JHA I have 
asked whether the building will be 
handed over back to R SS  or not’  
That must bt» clarified

MR SPEAKER He ha' not yet made 
U| his n md

SHRI D P Y X frW  Su RS.S is 
an outlawed organisation So there 
will be no qutstion of gi\ mg it back * 
to them

195 L S ~ £
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Removal « t  restrlotton «nd o o t n l  ea 
a»d wheat nwvniMnil

*886. SHRI SAROJ MUKHERJEE: 
SARDAR SWARAN SINGH 

SOKHI:
Will the Minister of AGRICULTURE 

AND IRRIGATION be pleased to 6tate;

<a) whether production of foodgrains 
during khanf season has exceeded the 
peak level reached m 1970;

tb) whether due to increase in wheat 
production, some States have already 
withdrawn control on movement 
rationing of foodgrains,

(c) whether Government have any 
plan to remove all kinds of restric
tions and control on rice and wheat 
market and introduce a total decontrol 
on foodgrain trade, and

fd) if so, what steps are proposed
lo be taken?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI ANNASAHEB P. 
SHINDE): (a) On the basis of the 
available reports the production of 
foodgrains during khanf 1973*76 la 
likely to exceed the previous record 
level of 1970-71.

(b) For maximising procurement of 
wheat, each State is being continued as 
a single Zone and movement of wheat 
from one Zone to another is not per- 
missible. However, the State Govern* 
merits have been advised to consider 
lexnoval of restriction, if any, os 
internal movement A decision has 
been taken by the U.P. Government 
to remove movement restrictions to the 
border areas within the State and this 
has been agreed to.

The statutory rationing system, what 
. is In force in the city of Calcutta and 

Durgapur—Asansol group of industrial 
towns in West Bengal in respect of

vice find wheat and in Bombay city to 
Maharashtra in respect of r*ee» is 
being continued. There is abo no 
change in the system of distribution ot 
foodgrains through Fair Price Shops 
which is in force in the various States,

(c) No such proposals are under con
sideration at present. *

(d) Does not arise.
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D tn iom m t of entein areas as
aranarjr

*390 SHRI SAR.TOO PANDfiY Will 
the Minister of AGRICULTURE AND 
IRRIGATION be pleased to state

(a) whether Government propose to 
develop certain areas in the country as 
granaz> and

(b) it so names of those areas*

THE MINISTER OF STATE IN THE 
MINISTR\ OF AGRICULTURE AND 
IRRIGATION (SHRI ANNASAHEB P 
SHINDE) (a) No, Sir

(b) Does not arise But Government 
of India in cooperation with State 
Governments would like to make efforts 
for increasing production of foodgrams 
in all areas where potential exists »n 
the country

Flsb famine

*391 SHRI RAJDEO SINGH Will 
the Minister ot AGRICULTURE AND 
IRRIGATION be pleased to state

(a) whether the fishing industry is 
facing a fish famine—a biological and 
periodical problem of the marine enter 
prise, and

<b) whether experiments in ftshenee 
trade and catch on cooperative bastt* 
have been attempted9

THE MINISTER OF STATE IN THS* 
MINIS! RY OF AGRICULTURE AN1> 
IRRIGATION (SHRI ANNASAHEB P 
SHINDE) (a) Fluctuations m thfi 
avdilabi it> of fish in coastal areas W 
a periodical problem m marine fisheries

(b) State Governments are encourag 
mg fishing processing storage and 
marketing through cooperat ve socie 
ties

Nehru Canal Project

*m  SHRI BIRENDER SINGH RAO 
Will the Minister of AGRICULTURE 
AND IRRIGATION be pleased to state

(a) whether the Nehru Canal Pro
ject of Han ana State has since been 
approved bv Central Government

(b) assistance so far promised and 
proposed to te given and earmarked 
for the next financial year for this pro
ject, and

(c) time b\ which this project is 
likely to be completed''

THE DEPLTY MINISTER IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI KEDAR NATH 
SINGH) <a) Yes Sir

(b) Special advance plan assistance 
of Rs 5 crores has been given to the 
Government of Haryana m 1975 76 for 
Jawaharlal Nehru Lift Irrigation 
Scheme No decision has so lar been 
taken for giv mg such assistance during
1 <176-77

(c) The scheme is expected to be 
substantial completed b> the end of 
the Fifth Plan

HUDCO Assistance to promote 
Industrial Housing

395 SHRI N E HORO Will the 
Minister of WORKS AND HOUSING 
be pleased to state



39 Written Answer* APRIL 5, 2976 Written Answers

(a) whether Housing and Urban De
velopment Corporation has decided to 
provide credit to employers in Indus* 
trios for construction of staff quarters; 
and *

<b) if so, salient features of the 
scheme?

THE MINISTER OF WORKS AND 
HOUSING AND PARLIAMENTARY 
AFFAIRS (SHRI K. RAGHU- 
RAMAIAH): (a) Yes, Sir.

lb) The salient features of the 
scheme are os follows:-—

U) Loan assistance to the extent of 
70 per cent of the total project 
cost (including the cost of de
veloped land) can be made 
available b> HUDCO to the em
ployers m public and private 
sector for the construction of 
houses for their EWS/LIG em
ployees on rental basis.

Ui) The loan will have to be repaid 
within a period of seven years 
from the date of release of the 
first instalment and will carry 
an interest of Hi per cent 

(mmut h per cent for timely 
repayments).

(in) The house rent jecovery from 
the allottees by the employers 
will not exceed 15 per cent of 
their emoluments

Autonomous body for agricultural 
aviation

*396. SHRI PRABODH CHANDRA: 
WU1 the Minister of AGRICULTURE 
AND IRRIGATION be pleased to state:

(a) whether a study by Air India 
has suggested the setting up of an 
autonomous body for agricultural avia 
tion in the country; and

(b) if so, reaction of Government 
thereon?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND

IRRIGATION (SHRI ANNASAHEB P. 
SHINDE): (a) Yes, Sir.

(b) A similar suggestion was made 
by the Public Accounts Committee. A 
comparative study of the operational 
charges per acre of an autonomous 
public sector undertaking and a Govt, 
unit was then made. It was found that 
the operational charges would be 
higher m the case of an autonomous 
corporation. Since in the matter of 
agro-aviaticm operational charges would 
have to be as low as can he borne by 
the farmer, it was decided to continue 
the existing Government unit and ex
pand it suitably.

Democ ration of Ashing zones

*m . SHRI SH ANKER RAO 
SAVANT:

SHRI VASANT SATHE:

Will the Minister of AGRICULTURE 
AND IRRIGATION be pleased to refer 
to the repl> given to Unstarred Ques
tion No 701 on the 19th January, 197(5 
and state the progress made in demar 
catibn of fishing rones for the benefit 
of ordinary fishing boats anft Ashing 
boats equipped with apparatus for 
deep-sea fishing?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI ANNASAHEB P 
SHINDE): The question of delimitation 
of fishing zones among unmechanised, 
small mechanised and large mechanised 
craft was discussed at the 10th meet
ing of the Central Board of Fisheries 
held on the 22nd and 23rd March, 1976 
It was decided that the question should 
be examined further by a committee 
to be constituted for the purpose.

Subsidiary company on oil palm 
plantation la Kerala

*399. SHRI C. K. CHANDRAFPAN 
Will the Minister of AGRICULTURE 
AND IRRIGATION be pleased to state

(a) whether Central Government 
have taken the final decision regarding
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the formation oI a separate body lot 
the oil palm plantation in Kerala State;

(b) whether this is to be a separate 
subsidiary body under the Plantation 
Corporation of Kerala Ltd, with share 
capital participation from the Govern
ment of India, and

(c) i| so. facts thereof’

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI ANNASAHEB P. 
SRINDE): (a) Not yet.

fb) and (c). Yes, Sir, The project 
for the development of oil palm is 
proposed to be assigned to a subsidiary 
Company under the Plantation Cor
poration of Kerala Ltd., in which the 
Government of India will be a Share 
holder to the extent of 49 per cent of 
its equity capital.

Godavari water dispute

•400. SHRI K. PRADHANr Will the 
Minister of AGRICULTURE AND 
IRRIGATION be pleased to state:

(a) whether Godavari Water Dispute 
has been mutually settled by the con
cerned States;

(b) whether Kholab Irrigation pro
ject which was pending construction 
because of the aforesaid dispute can 
be taken up for construction during 
the Fifth Five Year Plan; and

(c) if so, progress made so far in 
this direction?

THE DEPUTY MINISTER IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI KEDAR NATH 
SINGH): (a) According to the agree
ment reached in December, 197$, the 
States of Andhra Pradesh, Karnataka, 
Madhya Pradesh, Maharashtra and 
Orissa have agreed to the sanction and 
clearance of projects for the utilization 
of the bulk of the waters of the river 
Godavari and its tributaries. The allo
cation ot  the remaining waters has 
been k it to b* decided by the Godavari 
U tter IHiputaa Tribunal.

(b) and (c). The comments on the 
irrigation portion of the Upper Kolab 
Project of Orissa have been sent to 
the State Government and their replies 
are awaited. Inclusion of this project 
in the development plan of the State 
will depend upon the project being 
found technically feasible and econo
mically viable and the State Govern
ment providing necessary funds for its 
execution in their Annual Plans.

Specific draw for allotment of 
Flats by D.D.A.

1936. SHRI P. M. MEHTA: Will the 
Minister of WORKS AND HOUSING 
be pleased to state:

fa) whether a draw was held by 
D.D.A for allotment of flats m Rajouri 
Garden during the month of November
1975 for persons registered with D.D.A. 
in Lower Income Group

(b) whether a ‘Specific draw for 
allotment of number of Flats' is not 
yet held, if so, reasons. therefor, and

(c) time by which ‘Specific draw for 
allotment of number of Fiats is not 
pected to be held?

THE MINISTER OF WORKS AND 
HOUSING AND PARLIAMENTARY 
AFFAIRS (SHRI K. RAGHU 
RAMAIAH) (a) Yes. The general 
draw for 149 LIG flats constructed by 
D.D.A in Rajouri Garden was held on 
10th November, 1975.

(b) Yes. Since provision of electrl- 
cit>, water supply and sewerage has 
not yet been completed by different 
authorities, specific draw of these flats 
could not be held so far.

(c) It is expected that the flats would 
be ready by 1st week of June and 
specific draw will be held in the month 
of May, 1976.

New strategy tor food output In 
Taaailaadu

1937. SHRIMAT1 PAKVATHX 
KRISHNAN: Will the Minister of
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AGRICULTURE AND IRRIGATION be 
pleased to state:

(a) whether Government have de
cided to adopt a new strategy to step 
up food output In Tamilnadu;

(b) if so, facts thereof;
(e) food production during the last 

three years; and

(d) present target fixed for Tamil- 
nadu?

THE DEPUTY MINISTER IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI PRABHUDAS 
PATEL); (a) No, Sir.

(b) Does not arise.
(c) The food production during the 

last three years was as under:—

1972-73 71.81 lakh tonnes.
1973-74 73.25 lakh tonnes.
1974-75 50.57 lakh tonnes.

(d) The target fixed for Tamilnadu 
for 1975-76 and 1978-77 is 80.60 lakh 
tonnes and 83.90 lakh tonnes respec
tively.
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Baraehauka Btaaiaage Scheme, 
West Bengal

1939. SHRI SAMAR GUHA: Will the 
Minister of AGRICULTURE AND 
IRRIGATION be jfleased to state:

(a) whether Central Government 
have approved the Barachauka Drain
age Scheme in Contai sub-division ol 
West Bengal;

(b) whether on advice from the Cen
tral Government the State Government 
included the Scheme in the State 
budget for the years 1974—78; and

(c) if so, steps taken to execute thf 
scheme?

THE DEPUTY MINISTER IN THB 
MINISTRY OF AGRICULTURE ANE 
IRRIGATION (SHRI KEDAR NATH 
SINGH): (a) The Barachauka drainage 
scheme costing Es. 32.41 lakhs sub 
jnitted by the West Bengal State Gov 
eminent was scrutinized in Centra 
Water Commission and has been ap 
proved by the Planning Commission ir 
February, 1989. The latest cost as ind< 
cated by the State Government u 
Rs. 93.8 lakhs.

(b) and (c). The State Government
have reported that the work on the 
scheme had been taken \ti> to 1973-74 
The scheme has been included in ttt 
5th Wan and a tttrtative outlay ®1 
Ra. 68.8 lakhi hi* "bsift ŴpBXRt A* 
expenditure during 1974-78 «fHpen*“
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by the State Government is Rs. 4 lakhs 
and the likely expenditure during 
1073-78 is Rs. 7 lakhs. An outlay of 
Rs. 14 lakhs has been proposed by the 
State Government in their annual plan 
proposals for 1976-77.

New Hybrid Variety of Cotton

1840. SHBI HANABAHADUR SINGH 
Will the Minister of AGRICULTURE 
AND 1BB1GATION be pleased to state:

(a) whether the Jawaharlal Uni
versity College of Agriculture at Indore 
has evolved a new hybrid variety of 
Cotton named JKH-1 which can be 
grown on ram-fed hill sides and yet 
compete in its yield with the famous 
Hybrid-4; and

(b) if so, steps proposed to be taken 
to popularise it in the extensive Adi- 
vasi hilly regions of M.P ’

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI SHAHNAWAZ 
KHAN): (a) and (b;. A new Cotton 
Hybrid JKH-I smted for rain-fed areas 
in the plains has been evolved at .Tawa- 
harlal Nehru Krishi Vishwa Vidyalaya 
This new hybrid is, however, not suit
able for growing in hilly areas in that 
States Its yield potential as compared 
to Hybnd-4 is yet to be assessed in Co
ordinated trials for a few seasons. For 
fti% areas, the University is popularis- 

budded cotton, which is more or 
*ass perennial m habit Several combi
nation of stocks and scions had been 
men and some of them have been 
(buna to be useful. Techniques like 
letoliation of crop at the end of the 
teason through flame or chermacls for 
ceepmg down the build up of insect 
oests have also been studied.

nHft WW i f f  

1941. «ft gfrfr w
fsft fftr tfon f *r|

fa  :

(w ) m  nfcft *tsr,
(mxr sfcw) % ftr fad
S w t  ^  flw  W
f; irsrfqr us star v ft  fa d  % I  I

(»gr) tot arter &
?r %

srrefr t o  tsr* §  ?

hw  Hq[ )  s (»f )

(sr) «mfr wnf wrr

| vm  snrsr w  ?t*tt
fsr-rr srte

f*r*ni
s»Ttor ir «ri% % »

Zft ^FTT fo f t  ^ f  fT ITE3T ST̂FT ¥WTT

?nfr <rc qfcgteMi
*r foffe #7TT I  I

Eradication of Illiteracj

1942 SHRI SHYAM SUNDER
MOHAPATRA Will the Minster of
EDUCATION, SOCIAL WELFARE
AND CULTURL be pleaded to state

(a; whether Government have ear
marked iunds for eradication of illite
racy irom India, and

(b) il t,o, amoutil thereof?

THE DEPUTY MINISTER IN TH! 
MINISTRY OF EDUCATION ANI 
SOCIAL WELFARE AND IN THE D£ 
PARTMENT OF CULTURE (SHRI E 
P YADAV). (a) and <b). The Gov 
emment have taken up several Literal 
programmes, these include programme 
of functional literacy and non-form® 
education. In the draft Fifth Plan, 
provision of about Rs. 42 crores ha 
been made in the Central and Stat 
Sectors for these programmes.
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In addition, facilities provided tor 
elementary education also contribute 
substantially towards reducing the 
level of illiteracy among the younger 
section of the population. The provi
sional Filth Plan outlay provides 
Rs. 743 crOres for the expansion of ele
mentary education.

ifsr, *fl*r sittr

1943. ^  :
WT f f a  irh  ftnT< ifeft ^  STTft 
f t  fqT ^  fa  :

(*r) *rr % ^ r  $
jjrnr w r  sr^r farr j t r h  *ro 
f t  farfa % ant #  5# m x  fa n  
t  ; wfa

(«r) ^  ft, <r> ^  w r qfrrrjr
?

fpftr fftr fw n f #srpR*i Sf 
(«ft tanrc *fw fw?[)

( * )  (sr). *rw srt*r tfr
TTTCTT 'TfWhSRT ♦T*f?T 
11  snfor
3TWT sr^r, J^rTT^, tfTTnFVFT 
% «fW *r*ft fnr?T m  fain*
% «trt ^zrfw rqr frtftat i »romfr- 
^ o r  %faifa % 3Tr%%
fr  t fr s ftw  % szffaR 
Awwhw * 7*  % ffarar 5* f a ? 7 
fo*rr m  m m  11

Kala Kudii Dam in fhe Himachal 
Pnulesh

1944. PROP. NARAIN CHAND PA- 
RASHAR: Will the Minister of AGRI
CULTURE AND IRRIGATION be 
pleased to state:

(a) whether any decision has been 
taken to construct Kala Kund Dam In

Tehgil Nalagarh of Solan District in 
Himachal Pradesh; and

(b) if so, salient features of the deci
sion taken and estimated capacity and 
cost of the project?

THE DEPUTY MINISTER IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI KEDAR NATH 
SINGH): (a) and (b). The Himachal 
Pradesh State Government have alrea
dy taken up re-constpuction survey of 
this Project and it will take some time 
to prepare even a Preliminary Report.
Major and Minor Irrigation projects

1945. SHRI S. R. DAMANI: Will the 
MINISTRY OF AGRICULTURE AND 
IRRIGATION be pleased to state:

ia) major and minor irrigation pro
jects which have been lingering even
110W;

fb) major points of diUereoce yet to 
be resolved in each case, how it is pro
posed to get over them and steps 
taken m thi* direction and

(c) what is the present thinking of 
the Government to assume Central 
authority for development ana use of 
all the river waters in the country?

THL DEPUTY MINISTER IN THE 
MINISTRY OF AGRICULIURE AND 
IRRIGATION (SHRI KEDAR NATH 
SINGH) (a) and <b). No minor irri
gation projects ire lingering due to 
mter-State differences The informa
tion m respect of the major and 
medium irrigation projects m majoi 
liver basins is given in the Statement 
laid on the Table of the House. 
[Placed in Library. See No. LT-10023/ 
70. J

(c) This question is under examina
tion.

House Bu ildlng Advance to Ceatral 
Government Employee* on the basts i f  

Certificates issued by \lUage 
Panchayats

1947. SHRI VARKEY GBORGE: Will 
the Minister o f WORKS AND HOUS
ING be pleased to state*
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(a) whether land sale deeds of resi
dential land issued by village Pancha
yats are treated valid for the purpose 
of grant of house building advance to 
Central Government employees; 

(b) whether Central Government 
employees are eligible for house build
ing advance for construction of houses 
on such land after provision of water, 
electricity, roads and drai:cage has 
been made there by concerned Pan
chayat Samities; 

(c) whether a certificate issued by 
the Panchayat Samities is considered 
adequate evidence in regard to provi
sion of water electricity necessary for 
grant of such loans; t,nd 

(d) whether homeless Scheduled 
Caste employees are given any priority 
over others in the matter of grant of 
house building loans and if so, the 
nature thereof? 

THE MINISTER OF ST A TE IN THE 
MINISTRY OF WORKS Ai'<D HOUS
ING (SHRI H. K. L. BHAGAT): (a) A 
sale deed, which i'> ofoerwise legally in 
order, whether issued by the Village 
Panchayat or some other person or 
body, is accepted as a proof of the 
transfer title. However, this is not 
enough. The land on whkh the build
ing is to be constructed has to be free 
from any encumberance. For this a 
'non-encumberanr.e cer+.ificate· from a 
Government pleader or a Revenue OffL 
cer of the place where the property is 
situated is also necessary cind has to 
be submitted by the applicant along 
with his application. 

(b) and (c). Prior to February 1, 
1972, the last instalment of advance 
was required to be Jisbursed only after 
the Head of Department was satisfied 
that the development of the area, in 
which the house was being built, was 
complete in respect of amenities ·such 
as water supply, street lighting, roads, 
sewage and •drainage, but from Feb
ruary 1, 1972, this requirement has 

been modified to this extent that now 
the Heads of Departments need not 
satisfy themselves, absolutely about the · 
availability and provision of all the 
amenities before sanctioning the last 
instalment. 

(d) No, Sir. Applications for gram 
of house building advance for Central 
'Government servants are dealt with on 
'first come, first served' ba:,is. How
ever, applications for purchasing plots, 
and ready-built flats/houses from 
Government and semi-G0vernment 
agencies, where lJayment is required to 
be made by a specific date, are given 
priority. 

Firms Banned for Business Dealings 

1949. SHRI SHASHI BHUSHAN: 
Will the Minister of SUPPLY AND 
REHABILITATION be pleased to state: 

(a) number of firms with which the 
Government banned business dealings 
during last three years, year-wise. 

(b) reasons for banning business 
dealings with these firms; anci 

(c) act.ion taken agai.rn,t these firms 
besides banning business dealings? 

THE MINISTER OF SUPPLY AND' 
REHABILITATION (SHRI RAM NI
WAS MIRDHA): (a) Government have 
banned business dealings vvith 9 firms 
during the period from January, 1973 
to March 1976. Year-wise t.reak up is 
given below:-

1973 

l 

1974 

Nil 

1975 

4 

(b) For reasons such as production 
of forged test certificatE:, deliberate 
supply of substanda!·d stores, interpo- · 
lation in the tender, mterpolation in 
the capacity report, obh:linin� of frau
dulent payment and inducements to 
corrupt Government servants . 

�c) Where in terms of the particular 
contract, recoveries are due from the 
firms(s), appropriate action has also 
been taken to enforce such recoveries,;.. 
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SvbaUy t*r Fishing Veswi

1950. SHRI M. BAM GOPAL RED
DY: Will the Minister of AGRICUL
TURE AND IRRIGATION be pleased
lo state:

(a) whether Government are pro
viding subsidy to the extent of 27 per 
cent on indigenously manufactured 
fishing vessels; and

(b) if so, extent to which import of 
fishing vessels has been eliminated as 
a  result thereof?

THE DEPUTY MINISTER IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION fSIIRI PRABHUDAS 
PATEL): (a) and (b). Government
notified a scheme or 15th June, 1970 for 
providing subsidy on indigenously 
constructed s’ eel vessels of 57’ length 
or above designed for deep »ea fishing. 
As per this notification quantum of 
subsidy will be assessed at 27} per cent 
of the c.i.f. cost of an equivalent im
ported vessel. The subsidy admissible 
in any case will be limited to the diffe
rence between the cost of indigenous 
vessel and the c.i.f. cost of an equiva
lent imported vessel. The response 
from the fishing industry to avail of 
the assistance is limited. Government 
have recently set up a working 
group to recommend a revised for
mula for granting subsidies based 
on cost-benefit ratio. The report of 
the Group is awailed. While Govern
ment expects that the need for the im
port of fishing vessels will be substan
tially eliminted as a result of the 
scheme and other arrangements being 
made to promote the industry, it is 
expected that this will be about 10 
vessels by 1976,

New Variety of Paddy

1952, SHRI RAGHUNANDAN LAL 
BHATIA: Will the Minister of AGRI
CULTURE AND IRRIGATION be 
pleased to state;

(a) whether Agricultural University 
at Pant Nagar has developed a new 
variety of paddy called TJPRI-71/72;

(b) U so, its avert#* yield pat toa* 
tare; and

(c) whether the University baa dis
tributed Its seeds to farmers?

THE MINISTER OF STATS IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI SHAHNAWAZ 
KHAN); (a) Yes. A new variety, 
UPRI 71-12 has been developed at the 
Govind Ballabh. Pant University ot 
Agriculture and Technology, Pant 
Nagar.

Cb) This variety is reported to give 
a yield of 55 quintals per hectare at 
Pant Nagar. As this variety has not 
been entered by the University for 
testing under the All India Coordinated 
Rice Improvement Project, information 
on its performance and suitcbility to 
other areas Is not available,

(c) Seeds of this variety have been 
distributed to a few farmers participat
ing in the dee mlni-klt programme of 
the University,

i fw  O w i jtttt fisur *rer wro

1953. Hrr?r fair ;

frcr w r  fo  ;

(*r) «rrr?ft
f w r  i r r  t*j - Tfjra,

ITT sqvf«lT>7 fwTT mfasfTTOT

(w ) •mtwn iprfsr if f*m  $ 
fw ir  erfaqp?

'taw  farcrr fw fV  trofar srr̂ r t

iftx fcwi# n m m  if
( « f  Hfr^) :

( * )  *nTTfrr*rm f r o  m>
?ffar <wff % »rf ’stot

'wwt % fa t
f i w  ’•mrfWErit
fTTT *pnr.w Wternfr
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*  w w ft  w f, <ffara m  
*snw *nc tfte srom *rc jtr 
m i  irrfasr $, vr asfkr ?ft$ forr arrcrr 
t :~

«r* vfor *« .

1972-73 155 .18
1973-74 168.74
1974-75 178 .43

(**,) iTTTffta T O  
i|J«RT TfPfSRT V? T̂ T | ?PRT 
% T O  *KVS f t  I

Fishing Trawlers

1954 SHRI VAYALAR RAVI WiU 
the Minister of AGRICULTURE AND 
IRRIGATION be pleased to slate

(a) number of fishing trawlers allot* 
ted and which are the firms who receiv
ed it,

(b) whether allotment« ute being 
made in consultation with the Marine 
Product Export Devel >pmt nt Authori
ty, and

(c) whethei man% of the people who 
received the trawlers are i«ut m the 
Ashing industn and few of them trans
ferred the allotments to cthcrr?

THE DEPUTY MINISTER IN THE 
MINISTRY OF AOR1CULTTRI AND 
IRRIGATION (SHRI PRABHUDAS 
PATEL) (a) In response to the 
scheme notified by the Government m 
June 1973 for the import of a limited 
number of trawlers, 83 ppplications m 
all for the import of 244 trawlers were 
received. Allotments were made to all 
eligible parties who gave an under
taking to fulfil the conditions of the 
tt&emtft. However, several of the allot
tees subsequently failed to fulfil all 
the conditions* Although sufficient time 
was given to them In this regard.

54
The final list of allotments to the 

remaining parties is furnished below:

Name No. cfthe
trawlers 
allotted.

1. State Fisheries De velt few nt
Corporation, West Bengal. 4

2. Tamil Nadu Fisheries
Corporation. . a

Kerala Fishancs Corpora
tion. 2

4 Gujarat Agro'Marine Pro
ducts . 2

5 Andhra Pradesh Fisheries
Corporation. . . a

Marine Fisheries (P) Ltd. 2

Phoenix Indian Marine 
(P) Ltd. 2

k. Aqua Food Products (P) 2
Ltd

o Van i Marines (P) Ltd. . z

i c Sreenivasa Sea Food (P)
Ltd. 2

t i Pron Magnate (P) Ltd. 2

f  E ID . Parry Ltd. . 2

ii Indian Tobaco Ltd. 2

IV Bntama B’.scu t Co., Ltd. 2

tb> The allotments were made based 
on Ihe recommendations of an Inter- 
Ministerial Group consisting of Minis- 
tr\ of Agriculture M ristrj of Com
merce Ministry of Defence Department 
of Detente Production), Ministry of 
Finance (Department of Economic 
Affairs) and Ministry of Shipping and 
Transport. Marine Products Develoj>- 
ment Authority is an organisation 
under the Ministry of Commerce.

(c> No, Sir Government *re fttrt 
aware that any of the allottees have 
transferred their allotments to others.

Written Answers CHAITJIA 16, 1898 (SAKA) Written Answers



land Ceiling U v  at toucll cherry

1985. SHRI S. RADHAKRISHNAN: 
WUl the Minister oX AGRICULTURE 
AND IRRIGATION be pleased to state

(a) whether Government have re
ceived any representation iium,Pondi
cherry Government reque&tm& to in
clude the land ceiling laws of the State 
in the Ninth Schedule to the Constitu
tion; and

(b) if so, the action taken thereon?

THE DEPUTY MINISTER IN THE 
MINISTRY OF *\GRICUT.TURE AND 
IRRIGATION tSHRI PRABHUDAS 
PATEL) (a) Yes, S:r.

(b) The land ceiling law- of Pondi
cherry is being examined alongwilh 
similar other laws received from a 
number of States with a \iew to their 
inclusion in the Nmtn Schedule to the 
Constitution.

Linking of Education with Work 
Experience and Productivity

1956. SHRI ARJUN SETHT* Will the 
Minister of EDUCATION, SOCIAL 
WELFARE AND CULTURE i*e pleaded 
to state

(a) whether the University Grants 
Commission constituted m  Expert 
Committee to examine the iiucstion of 
linking of education with woi’c experi
ence and productivity *n crder to ac
celerate the pace of development in 
educationally backward region* for 
under privileged sections of the society, 
and

»
(b) if so, the precise courses of study 

evolved and how soon will the scheme 
be introduced in the rural areas* of the 
country?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF CULTURE (SHRI 
D. P. YADAV): (a) and (b). Accord.

55 Written Anstoftrs

fag to the information, furnished by the 
University Grants Commission, it  tm  
appointed an Expert Committee to 
work out the details regarding linking 
education and work experience in the 
educational programmes of Universities 
and Colleges. The report of the Com
mittee is being finalised.

Written Answer* 56

Foodfralns to Karnataka

1957. SHRI K. LAKKAPPA, Will the 
Minister of AGRICULTURE AND 
IRRIGATION be pleased to state:

(a) quantity of foodgraing supplied 
to Karnataka State during 1973-74,
1975-76 and proposed to be supplied 
during 1976-77, and

<b) reasons for variation > t> supply 
to that State9

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI ANNASAHEB P. 
SHINDE) (a) and (b). The quanti
ties of foodgrams supplied to the Gov
ernment of Karnataka during these 
years are given below —

(In I U kij

Year (1st April to »rd of Much
(Quantity

*973-74 . . . .  2 8.

1974-75   J’73
975-76 (upto Februai), 1976} 1 • 56

Allocation of foodgrams are made to 
>ach State on a monthly basis keeping 

in view the overall availability in the 
Centra] pool, the relative needs of the 
State, market availabilities and other 
relevant factors so as to meet the 
reasonable requirements of its public 
distribution system. Foodgrains will 
be allocated to Karnataka on this 
basis during 1976-77 as well and as 
such the quantum of foodgraina, which 
would be given, cannot be precisely 
indicated at th!* stage.

APRIL S, 1976
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fim wr « * 5ht

1958. * fm  m i t w r : w r
faff,
^  *?rr% tit ftrf ^  %  :

( * )  till «rVt % T 3 ff  % 
^  four & ;

( * )  fitfr X m  iR f 'ffnft' 
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ffrerr * ti tit *r$rr$ 'R, fa^rm- 
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%*;rrft, 1968 *r xm *^«ff
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*iw**i % wfsnw 5r <rr 1
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« w  % it®?, *ft% *rw
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ff<tr*rr tit ?rr^ f  1 
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1 1
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OdaJ f01t lla,JDr ud IIIDOr JrdcatiOB 
M.-.. ror 11'1'5-78 

1960. SHRI JAGANNATH MlSHRA: 
Wm tbe Minl11er ot AGRICULTURE 
AND llUUGATlON be I'leall!d to state: 

(a) plan outlay 101' major and Mmor 
lnilation tchemes, Sb•te-wtse for the 
)'ear 1975-76; and 

(b) amount ,petlt under ench head 
and aree of land bro!Jibt unde1 lrrlaa-
tionf 

THE DEPUTY MINISTER IN THE 
'MINISTRY OF AIJRICUL TUllE AND 
IR.RIGATION <.Simi KEDAR NATH 
SHINGB> : (a) A statement mdlcatmc 
the State-Wlll! Plan outlays for irriaa-
tion IChemel in 1975-76 11 lal.d on Ole 
Table of tbe House. (Placed in Libf'a· 
"ff. See No. LT-1062f/7tS.J 

(b) The anticipated f'xpendlture on 
Major and medium ond mlnur lrriaa-
Uon ecbemea durtna 1117~76 and tu 

PUbhc Seaor 

InstitutiC'Dal • 

·ca.. (Milliosa 
crOrfa) Jaa.) 

~·32 J.Oj 

1»61. SHRlMATI ROZA DESH· 
PANDE: Will the .Minister of AGRl-
CUL TURE AND IRRIGA TlON b& 
ple~V-ed to atate: 

(a• whether Aencultural Prlc:ea 
Commission 1n 1ta latest report baa 
submitted certam recommendatJOD.S 
rqardiJll paddy, JUte, tobaCCO, pulles 
and other 11ric:ultural prc.ducts: 

,b) ll so. recommendation made; 
lind 

(c) how tar th11 would tM]&) the 
crowera, it implementf'dT 

THE DEPUTY MINISTER IN 'l'HI: 
MINISTRY 01' AGRICULTURE AND 
IRRIGATION <SHIU PllA.BHUDAS 
PATEL>: (a) and (b), A statement 
clvmc namn of cro~ and t.be pri~s 
recommended by tile Acriowtural 
Prices Cornmluion for 197&-76 crop 
Muon 11 ati.aebed. 
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(c) In making their recommenda
tions the Agricultural Prices Commis
sion takes mto account, among other 
things, the available data on cost of 
production ol individual crops changes 
in input prices, changes effected in the 
administered prices tor competing 
Crops, the production prospects and the 
expected trend in market prices. These 
prices are intended to ensure reason
able returns to (he growers.

Statement

Cvnttoi ty Niture of Price Price recom
mended by Agricultural 

Prices 
Commission 
for *975-76 
crop seasrn

(Rs. per 
quintal)

Paddy . PrccurimcntPnatrI
JoWar . „
Bafcrs „
M tiee • >»

Ragi • .>

Barley <§) Support Price 
Oram®
Sugarcane Minimum Price 

payable by sugar
factories

Ootton

Jute

Minimum support 
price

74 00

74 oo 
74 oo 
74 oo 

74 oo 
X05 oo 

6<f oo 
So oo

9 oo

210 00 

135 00

@  Relates to <976-77 marketing srascn.

S tu tten  oa Public Land In Delhi

1962. SHRI PANNA LAI. BARU- 
PAL: WUl the Minister of WORKS 
AND ROUSING oe pleased to state:

(a) whether squatters on public land 
in Delhi like Jhuggi-Jhonpri dwellers

are given 25 sq. yds. space in lieu of 
their Jhuggis, when removed;

(b) whether legal house owners are 
also being given 25 sq. yds. plot in lieu 
of their houses after demolition in un
authorised colonies; and

(c) if so, reasons for this injustice 
being done to legal owners hy putting 
them on equal footing with the un
authorised occupants of public land?

THE MINISTER OF WORKS AND 
HOUSING AND PARLIAMENTARY 
AFFAIRS (SHRI K. RAGIIU RAMA- 
IAH) (a) Yes, Sir

(b) No. Sir However, persons 
who had purchased land before 2nd 
May, 1961 are given developed alter- 
nate plots in the residential schemes 
of D.DA in lieu of the land acquired 
from them provided they are eligible. 
In cases where unauthorised construc
tions are of substantial nature, the 
evictees are offered flat? on hire pur 
chase terms.

(c) Does not arise

SheeP development during Fifth 
Flu

1964 SHRI SYED AHMED AG A: 
Will the Minister of AGRICULTURE 
AND IRRIGATION be pleased to 
state-

fa) amount Government are pro
viding for breeding of sheep during 
Fifth Plan; and

(b) amount that has been allotted 
to Jammu and Kashmir and to other 
States m this regard?

THE DEPUTY MINISTER IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI PRABHUDAS 
PATEL): (a) A total of Rs. 580 lakhs 
has been provided in the Centrally 
Administered and Centrally Spon
sored Schemes for sheep breeding 
and development in the 5th Five Year 
Plan period by the Government of 
India.
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(b) A sum of Bs. 500 lakhs ham been 
allotted in the current Plan period 
towards the Centrally Sponsored 
large sheep breeding farms in' the 
country in which Russian Merinos 
Corriedales and cross-breeds of these 
strains with local breeds will be rear
ed. In the year 1974-75, a sum of 
Rs. 70 lakhs was released towards the 
5 large sheep breeding farms which 
were existing in the country. Central 
assistance for these large sheep breed, 
mg farms is provided in the shape of 
75 per cent grant and 25 per cent 
loan. The assistance to the Govern
ment of Jammu and Kashmir for 
strengthening of the large sheep breed
ing farm at Daksum which is main
taining pure Russian Merino sheep 
was to the extent of Rs. 20 lakhs. 
This was 28 per cent of the total 
amount as compared to 18 per cent 
given to other States on an average.

In the year 1975-76 an amount of 
Rs 110 lakhs was released towards 
the establishment of 7 large sheep 
breeding farms in the country under 
the Centrally Sponsored project. The 
Government of Jammu and Kashmir 
were given Rs. 39 lakhs which was 
35 per cent of the total amount while 
the other 6 States got 10.8 per cent on 
an average. The remaining amount of 
Rs. 320 lakhs will be released during 
the remaining 3 years of the 5th Five 
Year Plan period for large sheep 
breeding farms in India. Hie alloca
tions are worked out on an annual 
basis.

New House Building programme for 
Bhubaneshwar by HUDCO

1965. SHRI CHINTAMANI PANI- 
GRAHI: Will the Minister of WORKS 
AND HOUSING be pleased to state:

(a) new house-building programmes 
which has been sanctioned for Bhu
baneshwar, the Orissa State capital, 
by HUDCO;

<b) salient features of such pro
grammes; and

(c) amount Involved?

THE MINISTER OF WORKS AND 
HOUSING AND PARLIAMENTARY 
AFFAIRS (SHRI K. RAGHU RA* 
MAIAH): (a) Housing scheme of the 
Orissa Housing Board in Sainik School 
area, Bhubaneshwar.

(b) and (c). A loan*of RsT^'so!? 
lakhs was sanctioned by Housing and 
Urban Development Corporation Ltd. 
on November 25, 1975, at the interest 
rate of 7.5 per cent per annum fbr 
the scheme, which is estimated to 
cost Rs 52 29 lakhs. The Scheme In
volves construction of the following 
dwelling units:—

Typ*. ofdwdLng units ’ ’ uir b« r r j
dwelling units

Ect 1 < mically Vi t k* 1 5 < ci 11 x (
L< w Incc me Grrup 181

Middle Income Gr< up i<

Total 321

Benefit*, to Agricultural Landless 
Labour

1966 SHRI VASANT SATHE: Vil 
the Minister of AGRICULTURE ANT 
IRRIGATION be pleased to state

(a) whether Government have tA- 
en a decision to extend similar fa o  
Utics as arc being available unrin 
SFDA/MFAL, to the landless laboui 
who have been distributed excess lai'd 
and the amounts provided, ctc.;

(b) whether Government have iw- 
mulatcd a scheme of encouM£ir'g 
labour contract cooperatives in 
execution of development works of 
labour intensive nature, and gen *̂*1 
directive issued to States in thi*> rP* 
gard, for implementation of s eew*
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schemes to make rural labour parti
cipate effectively in the development 
programmed; and

(c) whether adequate steps have 
been taken to strengthen implemen
tation, monitoring and evaluation and 
research cells at the Central level
with a view to ensuring proper and 
effective implementation of the spe
cial schemes and facts thereoi?

THE MINISTER OP STATE IN
THE MINISTRY OF AGRICULTURE 
DPAD, CAD etc. are implemented 
NAWAZ KHAN): (a) No, Sir. How
ever, a separate scheme for providing 
assistance to the allottees of surplus 
land acquirod by the implementation 
of the land ctiling laws has been pre
pared for an estimated cost of 25 
crores of rupees proposed 1o be spent, 
during the Filth Five Year Pian pe
riod. It is to be effective m areas not 
(covered by other Central sector 
•schemes like the SFDA/MFAL., 
DPAP and CAD. It proposes to 
jtnake a giant of R$ 250 per season 
per hectare each allottee of surplus 
land for ihe purchase of inputs re
quired for raltivation and lo meer his 
immediate con^imption needs. This 
assistance is proposed to be given for 
the first *\vo agricultural seasenj.

A part of the allotted ianJ vail 
require simple lend development pro
cesses like land levelling corlour 
bunding, ctc. before it can be brought 
to cultivation For such purposes, 
assistance is proposed to be jjiv’n at 
the rate of Ps 500 per hectare lo 
those allottees. whose land requires 
development. SO per cent of thij will 
be given to them by way of grant and 
.the remaining 50 per cent »<=■ loan

€b) There has been a continuous 
expansion in the activities of labour 
(Cooperatives in the country. The total 
number of labour cooperatives in- 
>«reased from 67 T7 on 30 June, 1971 
'to 9147 on SO June, 1975; during the 
"same period, the membership of th*»?e 
■ societies increased from 1.76 lakhs to 
$99 lakhs and the value of works

executed by them, from Ha. 21.68 
crores to over Rs. 33 crores. In the 
context of the 20-Point Economic 
Programme, the State Governments 
have been advised to make concerted 
efforts to expand and strengthen this 
programme of development of labour 
cooperatives including forest contract 
cooperatives and to provide adequate 
financial and technical to these co
operatives and ilso to extend neces
sary facilities on a preferential basis 
to enable them *o hav? adequate worfc 
from work-awarding agencies, espe
cially in labour intensive program
mes

(c) The Special programmer for 
rural development like SFDA/MFAL 
DPAP, CAD etc. are implemented 
by the Ministry of Agriculture and 
Irrigation. Separate Cells have been 
set up m the Ministry for effective 
imp’ementauon, vronitoring and con
current evaluation of these program
mes The staff requirements of these 
Cells are reviaw^d from time to time 
and strengthened according t j re
quirements of the programme. Sub
ject-matter specialists have also been 
appointed wherever necessaiy. The 
overall review and monitoring of the 
programmes is done by the Contra! 
Cooidmation Committee for Rural 
Development a .id Employment set up 
under the chairmanship of Member 
(Agriculture), Planning Commission. 
Monitoring within the Deoai tment of 
Rural Develooment is beint* done by 
the Credit Division and Director, Ad
ministrative Intefligence. Field prob
lems are examined by the concerned 
implementing cell in consultation 
with the subject-matter specialists 
and as such separate research cells 
are not considered necessary.

Godavari Barrage Project

1968. SHRI Y ESWARA REDDY: 
Will the Minister ot AGRICULTURE 
AND IRRIGATION be pleased to 
state:

(a) at what stage is the Godavari- 
Barrage Project;

195 LS— 8
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Os) how  m uch am ount so far > ha* 
been spent including the assistance 
arendered by ID A ; and

(c ) when this project is likely to 
fee com pleted?

’ THE DEPUTY MINISTER IN THEE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI KEDAR NATH 
SINGH): (a) The progress o| woiks 
on the four sections of the project 
has been as under:—

(i) Dowlaiswaram

The earth wcrk on coffer dam is 
in pro^rsss. The trestle work 
has stoi ted.

<ii) Ralli

The work on this barrage is in 
various stages of construc
tion.

(iii) Maddur

The work on this barrage is yet 
to start.

(iv) Vizzeswaram

Formation of coffer dam has been 
completed.

(h) An amount of about Rs. 10.58 
crores is likely to be spent on the 
project by the State Government upto 
March, 1976. International Develop
ment Agency assistance does not form 
part of this expenditure, ms finance* 
for irrigation projects are provided 
by the Stats Governments.

(c) The project is likely to be com
pleted by the end of the Fifth Plan.

Milk P ant

1969. SHRI \TASANT SATHE: Will 
the Minister of AGRICULTURE AND 
IRRIGATION be pleased to *tat*:

(a) expenditure incurred yeai-wise 
.since J973 on importing machineries, 
equipment and accessories required

for fluid mtfk, p l a n t t o d  m ill: ■' pro- ■ 
duct factories;

(b) number oX new fluid nuik plant* 
set up under “Operation Flood Pro
gramme’ ;

(c) number of milk powder manu
facturing plants;

(d) number of ice-cream, chocolate 
and other mi k products plants; and

(e) average cost of installation o f 
each of there factories, with foreign 
exchange comoonent involved?

THE DEPUTY MINISTER IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI PRABHUDAS 
PATEL): (a) to (e). The requisite 
information is being collected from 
the State Governments and will be 
placed on the Table of the Sabha na 
soon as it is leceived.

Revamping of Cooperative Credit 
Societies

1970. SHRI C. K. CHANDRAPPAN: 
Will the Minister of AGRICULTURE 
AND IRRIGATION be pleased u» 
state.

(a) whether a two-day regional 
conference of four Southern States, 
on Agricultural Programme for 197o- 
77 decided to fiive top priority to re
vamping of cooperative credit
tics to meet the needs of the weaker 
sections of the society in the context 
of liquidation of rura] indebtedness 
under the 'iO-Point Economic Pro
gramme; and

(b) if so, facts thereof?

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
AND IRRIGATION (SHRI SHAH- 
NAWAZ KHAN): (a) and <h>. The 
conference inter-alia reviewed the 
progress and problems of conper»i*\e 
credit socioties with particular tefer- 
ence to their overdues position and 
filling ip the credit gap so as to meet
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the needs of weaker sectLon.s and 
par:icularly those of the bon'.led la
bour who ha,,e been freed fru,n brJn
dage. 

Ban Sagar D:1m 

1971. SHRI RANAbAHADUR 
SINGH: W

0

i.l ',ht> Minister ,J£ AG�I
CULTURE AND IRRIGATION be 
pleased to state: 

(a) steps con·:emp"ated to resolve 
the inter-State dispute that is hvlding 
up the construction of the Ban Sagar 
Dain in Madha Pradesh; anct 

(b) by when will this dispute be 
resolved? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI KEDAR NATH 
SINGH): (a) and (b). The Rcpor: on 
Bansagar Project, modifieLl i':1 the 
light of September, 1973 agrceff.ent 
amongst the c::mcerned States, ,.n.1s 
received from the Governm�nt 0f 
Madhya Pradesh in SeptembeL·, rn-: \ 
The Project Report was examineci in 
'!;he Central Wa�f'r Commisslon, De
partment of Agriculture ;:ind Mir.;s
trv of Fin,mce and comments sent 
to" the State G�vernment. 

Replies of th2 State Governm�.1·: to 
some of these comments have been 
received a few days back. Clearance 
of the Project would be considered 
after replies are received to all the 
comments. 

The Bansag,cir Control Bodr:l has 
since heen constitu:ed for expcdi:ious 
construction of the Project. 

�in� i'T�! f.f�)am- rim�� i:t lP<� 
fcrifim 

1 9 7 2. ll,'f) +l'TiTT.:'.'lf .icf.:: : cfl!'T i,f-1 

�1t ffi..f� .i:f�f' lf� •fo-.f.r cfif' v-H cfii°'if 
fcfi: 

(cfi) 1f<rT �-;:�rr,·: ff�T f;:{ifi'T<i'JZ 
.rrci·��> it �?1:<r-fcrifiTICi � r�� cfint 
f;;orlf R!1T{f lffiii<fT fw:rrfrqa• cf>1' � �; 
;;f[� 

(�) lff<r i$'T, ai' <'i�i:.r,ef� a� 
cflfT i ? 

�ff{ �� f�lt q'�1� � �� 
( ?;fl sr�� �) ; (cfi) �h: c{ij). 
� -'"l·rf�a· ifT<fimT �· cfil1f !I!� rn '<fit, 
(;cfi fcHf{f lfhi·.,r � �·.:a·.fa· ffirf �� 
=q·rf�a· �rcr.ri:r' ci·� tt qri iow:f'{ $ 
'!c.€1· � �11: �cfi' 'tf°h:fi' ifTcfiT �ffi Of •G. (1f� 
ff i;i-.g1� G"'{ �ef.r � for({ tfef'i � I cfiW't'il' 
if cf,·;; �n: if�T cfiT f ;:ri:rrur 6r '{ITT � t 
lff G. � ifTcfi1'1r. �ti� efi""1"'T ir �:m, �1 

al' 
�ti·�· .ri cf qR i:i·-.: lf�·if(1a ��r � 
cfil'if �� f<filIT iit·r �iilTT I f iit� fut! 
ifr<f <Ri"� er� mi <i,· �111·.,r a·�n � 
ltf!lmUf �rif ctf.• olfcff�r ofiz.f,• €frT1' I 
fiii·.=r � :.i·1faa- ifTcfi'mr �· i:i·� ef,· 1finr 
!IT� cfi'� �r •P:n t � c:Tf� �h: �'Tll' � ' � 
�n�:fi:f.r � faQ; �t1·f ;;iitq i 1 � :.rrfw 
ifTcfiTm cfiT fcr<fiTh� � ifi falt G·r.;i:fr 
q'�ci'{frlf lfJ\,irff it• t;lf\i:a' f�,'lf olfcfPIT 
� 1 q-Ji cow:f't iti f.fcfic !ifrf;;·i:ffi �fi,· ij' 
6 7. I 8 �·� "l'Fli7J' ,i,· �·17f(l' � 5 .f1'c{ 
� "11"1'c11 cfiT <>{'c5ii't C{cf.� cfiT IJ;cfi 
iil•G'.(•lli$' ofrf cfi7: �irrq·rrr cfl�T � I '*Tr@ 
� wrqfrj' [)',\iil ir 1l6� t1·+!,ir i'r 

�i:tlf'lfi '3'�T'l' f�Tf \; rn � forl:!;' �-� 
�·cf.�� qfcf: '3'��:i:rr c!i-'l' �,· 5fff1:-i"f'i$';:r � 

�"i·�1 

Sugarcane crushing capacity of Sugar 
Mills 

Hl73. SHRI D. D. DESAI: Will the 
Minister of AGRICULTURE AND 
IRRIGATION be pleased to state: 
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!(%) whether there are several su
gar mills in the country with surplus 
crushing capacity but enable to get 
the necessary cane due to lack of 
adequate cane cultivation in their 
surrounding areas;

(b) if so, particulars thereof;
<c) whether Government will pro

vide any incentive to such mills to 
sugarcane cultivation; and

(d) if not, what other steps will be 
taken to make these mills economi
cally viable?

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
AND IRRIGATION (SHRI SHAH- 
NAWA2 KHAN); (a) and (b). Yes, 
Sir. There are sugar mills with a 
surplus crushing capacity, and lack 
of cane could be one of the reasons 
coming in the way of fuller utilisa
tion of capacity. The State Govern
ments are responsible for cane deve
lopment and taking steps to ensute 
adequate supplies of cane to the 
gar mills.

(c) and (d>. To supplement the 
efforts of the State Governments, the 
Central Government are implement
ing a scheme with an, outlay of Rs. 
1130 lakhs for the intensive develop
ment of cane around each sugar f?jc- 
tory area in the country during the 
Fifth Plan period. The programme 
envisages—

<i) Production and distribution 
of nutrientrich .seed tane lor 
commercial cultivation;

(ii) Demonstration of improved 
practices on plant and ratoon 
cane:

<iii) Adoption of tamely plant pro
tection measures;

(iv) Training of cane develop
ment workers at state level; 
and

<v) Construction of link roads 
around sugar factory areas.

“National Directory for Wflnra”

1974. SHRI SHYAM SUNDER MO* 
HAPATRA: Will the Minister of 
EDUCATION, SOCIAL WELFARE 
AND CULTURE be pleased to state:

(a)' whether Government have 
planned for a ‘ ‘National Directory 
for Women” in the International Wo
men’s Year as has "been done In some 
foreign countries, if so, progress in 
that regard; and

(b) whether Government tiatronis- 
ed some women organisations or pri
vate projects in this regard to boost 
up activities of Indian women?

THE DEPUTY MINISTER IN ^HE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF CULTURE (SHRI 
ARVIND NETAM): (a) No. Sir

(b) Government have encouraged a 
voluntary organisation in its propo
sal to bring out a Directory of Indian 
Women Today. A request from the 
Chief Editor of the project for finan
cial a.-sistance is under examination.

Speculation and Forward Trading in 
Agricultural Commodities

)!>75. SHRI SHYAM SUNDER MO- 
HAPATRA; Will the Minister of 
AGRICULTURE AND IRRIGATION 
he pleased to state:

(a) whether prices of agricultural 
commodifies are registering upward 
trend in some States;

(b) if so, what are the items: and
<c) whether Government have de

cided to stop speculation and forward 
trading in agricultural items?

THE DEPl*TY MINISTER IN HIK 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI PRABHUDAS 
PATEL): (a) and (b). Except for 
some seasonal rise in prices of cctl/>n 
(kapas/lint), raw jute, groundnut, 
sesamum seed and potatoes at some 
centres, prices of agricultural cow-
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modifies have not recorded any in- 
cfrease in the recent weeks.

(c) Forward trading is banned in 
most of the agricultural commodities.

nwr sitw if »rwf wm fwnf

i » 7«. tffipnr : wr
WWW *Rft *Tg 3RTi% &

lOTv?*?far*r*!TjrfcrJiftatf 19 7 4 -7 5

*rar 1875-76 % sfawr
* * tii  tw fw  faq fkzrfi Ttfw *rr¥f<ra

f*wf«r wh wwra w ttw
(>sfVqraro fco q^o *pw): 1974. 

75 m  1975-76 % tfTR Vpffar 3T5T
w$f?r fir<r «r«T sr̂ vr 
^  Trfspn *wnr: 3.5 ^rd? Tft ?ptt
4 0 5FTT3r «ff I

•iw? *fcr is wr* qtff'T wrt rn ^  ^
*  wr*mr-ffrf«r

1977. «ft n«rwrv ftftw  : fqT
faanf sprr̂  vf i^r

*rrirfo *

( * )  w r *r*3nr % »r«r sr^r 
Tr^r if m 1975  *f v r f wit % ftfto 
frT sft/ff vr Trf?r rcrc % fa* vrf 
fair* w r  srcrs fafg- ^rrafor t ;  
*flr

( « )  q ft ?r, ?T> TTf?r factf) 
$ ; aft%<&w r^ rm  f  ?

ff t  fwnf sFwrn *
(«ft w^tm «kw) ; fa ) m  (m) 
irnsr s w c  ^ «r«r jt&t vt x m  % 
*4 1 9 7 5 * * 1$ * 1* *ft*rf 

nags srm % ftfr vtf fa k

*nwr vnmr fcfsr uraffar ^  qft 
tfi'T’Tft W t  #  TTRT SFW1T 
% W  JT̂ TT ?FT tftf ir^ ar T O  f*T | »

Residential Plots Reserved for M.Ps 
and Metropolitan Councillors in Delhi

1978 PROF. NARAIN CHAND 
PARASHAR Will the Minister of 
WORKS AND HOUSING be i leased 
to state

(a> whether a certain percentage of 
lesidential plots is reserved for M.Ps. 
and members of the Metropolitan 
Council in Delhi,

(b) if so names of members who 
have been allotted plots after 
Oct:>ber 1974 and

(cj names of tho»e who are m the 
waiting list at present and the l*kely 
time 1>j which the present waiting 
list would l»e wiped out9

THE MINISTER OF WORKS AND 
HOUSING AND PARLIAMENTARY 
AFFAIRS (SHRI K RAGHU RAMA- 
IAH) (a) Yes Sir Of the 5 per cent 
of plotq in low and middle mcome 
group categories reserved for allot
ment by draw of lots. 2J per cent 
are reserved for Members of Parlia
ment and the remaining 2\ per 
cent are reserved for Members of 
the Metropolitan Council. Councillors 
of the Delhi Municipal Corporation 
and non-offlcial members of the Can
tonment Board and the New' Delhi 
Municipal Committee.

(b) and ( c) A statement showing 
the names of the members who have 
been allotted plots after October, 1974 
and of those who are in tine waiting 
list is laid on the Table of the House.
XPtaced In Library, See No. ET-I08255B
76].



It is not' possible to ( specify ,any cent and 75 per cent respectively. As
date by which tiie waiting list will be against that the assistance {or both
wiped out because'firstly It depends these purposes lor other college# is
on , the availability of plot# and 50 per cent,
secondly new names are being added 
to the list as and when applications
are received from members. qfofrftnr fawtljtw
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Scheme for Financial Assistance to 
Colleges in Sural Areas

197ft PROF. NARAIN CHAND 
PARASHAR- Will the Mimsler of 
EDUCATION. SOCIAL WELFARE 
AND CULTURE be pleased to state-

(a) whether the University Grants 
Commission has any scheme ui'der 
which financial assistance given to 
collegeg (including hostels) located in 
the rural areas;

(b) if «o, a brief outline of the 
scheme; and

(c) whether it is contemplotpd to 
enhance the quantum of ti‘-sjs»;inr‘e 
and hbetali'-e the scheme for the 
benefit of the institutions in the iur»il 
sirens?

THE DL'FUT \ i.XISTLH IN THE 
MINISTRY OF EDUCATION AisD 
SOCIAL WELFARE AND IN 'i'ilE 
DEPARTMENT OF CCLTVRE (SHRI 
D. P. YADAV) (a> lo <t) The 
University Giants Commit-ion Pro
vides a^istance to Aris Scitmte and 
Commerce Colleges affiliated to Uni
versities, and brought under Section 
2(1> of the UGC. Act, for Ihesr deve
lopment subject to availability of 
funds. This is irrespective of the 
fact whether the colleges are locjited 
in urban areas or rural jrca. How
ever, the Commission’s assistance to 
colleges in backward area for exten
sion of buildings (libraries, laborato

r ie s  a»«3 classrooms) arid. Jor cons
truction ot  men’s "hostels is 66.86 per

1980. it * fNfift »rrcncf«r «vNNr:

. «RT faWT,

*np «bt^  f*p:

( * )  tfrRr I? fa fa*  toft r t

197 5 -7 6  3f fiwft sfeffoir fftegiftrer 
»nr ?jarr fosr-ftw f t o r t *

ufor «rnr;

(*r) irrpffr ftrw r w  

f«Ft-f«FT % f%®rr ?wnr fypus^mf
rm fsprr̂ T wur f*rr ?

<fc.IIWIT UK fWW UWR flPfl
ffPZrfiT f w T  *  w p w t («ft <to %  

*mw) : (^ ) *tf 1975-76 %

sfrrn 20 srfcfafa

*  srfr faftr towrbtct 

’tr f^ rr , ^ T ff¥ n , $sr<rfm anft 

sjifsr snfr

vnrrff #r?i%fopn, awra,

*r%fai*n, fa fa fw , Tfcf*?, FtnfW , 

vftm riftrr, «rr^r«Tt 

xrr<x sr^fir; tin

*tf*ra?r ** v m  stitt i

(*r) v r v fa  srfofrfe «r«isrf %

1 3 .4 7  *rm i p f  srffcfafa

«rm ff tort* j r e r i f l

* )  w rtfiw  sfjpf frirr w t m  i
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ijw  ^  *ffs *j$*!

i » » i .  « io  w d  m m «t 1 ft* : 
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fa'jfa W3T t  I

Agro-Service Centres in MJP.

1983. SHRI MARTAND SINGH* 
Will the Minister of AGRICULTURE 
AND IRRIGATION be pleased to 
*tate;

(*) number of agro-service centres 
tunsticning at present in Madhya
Pradesh; and

(b) Centre-wise break-up of the 
funds and resources thereof and also 
the number of tractors m each cen
tre?

THE DEPUTY MINISTER IN THE 
MINISTRY OP AGRICULTURE AND 
IRRIGATION (SHRI PRABHUDAS 
PATEL)* (a) 282 Agro-Service Cen- 
tre-a have been set up in Madhya Pra
desh State upto 31-3-1976.

(b) The requisite information is be
ing collected and will be laid on the 
Table of the Sabha.

Modernisation of unloading of food- 
trains at Ports

1984. SHRI N E. HORO; Will the 
Minister of AGRICULTURE AND 
IRRIGATION be pleased to state:

(a) steps being taken to mechanise 
and modernise the unloading of food- 
grams at various ports to avoid de
tention of ships and payment of heavy 
demurrages resulting in consequent 
rise in cost oi imported foodgrains;

(b) names of the ports at which 
the foodftiains are being unloaded; 
and

fc) poit-wise amount oi demur
rages paid during last year?

TIIE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
AND IRRIGATION (SHRI ANNA
SAHEB P SHINDE)- u )  Foodgrains 
are being discharged at 3 mechanised 
beit'is in the Bombay port and one 
mechanised berth in Calcutta Port 
Foodgrains are ako being discharged 
mechanically by pneumatic machines 
at KandJa and Madras ports A Com
mittee of officers of the concerned 
Ministries has been appointed by the 
Government to examine and recom
mend measures for Modernisation of 
Grain Handling at Indian ports, to 
improve the r*te of discharge/clear
ance of foodgrains at/from ports.

(b) Important foodgrains are being 
discharged at Bombay, Calcutta, Mad
ras, Kandla, Visakhapatnam, Cochin,
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Tutdcorln, Mangalore, Mannugao, 
Bozi, Calicut, Vereval, Alleppey, Okha, 
Navlakhl and Nagapattinaxn, Some of 
these ports cannot be used during the 
monsoon weather.

(c) A  port-wise statement indicat
ing the quantity of foodgrains handl
ed last year (1975) together with the 
despatch money earned | Demurrage in
curred is laid on the Table of the 
House. [Placed m Library. See No. 
LT-10626/76). The accounts with the 
vessel owners have not yet been fin
alised in all cases.

wWt VI I fW  ft fan tam pt

1985. : w t
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ârsrr % 2 o , ^enror

r «uttfw  % tfa«fa 28 f%*rfa**rnf 
wrt* vrfatnft ^r^Nwr % ifa k  a 
f?r*rf«rjfiT*f ^  f¥% ^  5r i

t w o t ?  ^  "̂̂ Rrr % <r?nf?r eo  
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Damafe to Crops

1989. SHRI P. GANGADEB: Will
flto MiuJ'Ui of .AGRICULTURE AND 
IRRIGATION be pleased to state*

(a) whether any estimate has been 
made itctnlly of the total losses of 
fortdgums through the tavages <>f 
pests, discuses and weeds in thu 
countiy, and 

<h) if •**). extent of  !c«e and steps 
taken to minimise the losses?

THE DEPUTY MINISTER IN THE 
MINISTRY OP AGRICULTURE AND 
IRRIGATION (SHB FRABHUDAS 
PA TEL); <a) and <b). No. Precise 
estimate* are available of the total 
losses of foodgrains through the rava
ges of pests, diseases and weeds in 
the country. Various estimates of los
ses have been made and these range 
from 10-30 per cent depending upon 
the pest, crop and season. Increasing 
attention is being paid to effective 
plant protection coverage to crops and

Wrttten Aiwtuer# '$^APRIL 5, 1976
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auttable organisations have been built 
-  up at the central and State level. Ade. 
4)uate steps have also been taken to 
ensure timely supply of required pes
ticides. Research institutions like In
dian Council of Agricultural Research, 
Agricultural Universities, State Gov
ernment Research stations etc. have 
also been evolving pest and disease 
resistant varieties of various crops.

New Variety ot Maize

1W0. SHRI P. GANGADEB:
SHRI RAGHUNANDAN LAL 

BHATIA;

Win the Minister of AGRICUL
TURE AND IRRIGATION be pleased 
to stale:

(a) whether a new variety of maize 
ha« been developed by Punjab Agri
cultural University;

(b) if so. whether the same has been 
released for cultivation; and

<c) whether its performance is sa
tisfactory?

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
AND IRRIGATION (SHRI SHAHNA- 
WAZ KHAN): (a) Yes, Sir. Under 
the All-India Coordinated Maize Im
provement Project, the Punjab Agri
cultural University has developed a 
now ruftizc variety J C03.

fb) Vest, Sir. This new variety of 
maize has bten relea«ed this year by 
the Punjab State Variety Release 
Committee for general cultivation in 
Punjab under the popular name Ageti 
76. The Central Seed Sub-Committee 
is yet to consider this variety for re
lease in other States.

(c) In the coordinated trials con
ducted at a large number of locations 
during 1973, 1974 and 1975, this varie
ty gave consistently superior per
formance throughout the country un
der both irrigated and rainfed condi

tions. Its yield potential was about 2S 
to 50 per cent higher than local varie
ties and almost equal to that of Vijay 
and Ganga-5.

Manuscripts lying unprotected in 
Public Libraries and Private Collec

tions

1992. SHRI BISWANARAYAN 
SHASTRI; Will the Minister of 
EDUCATION, SOCIAL WELFARE 
AND CULTURE be pleased to state:

h ) whether quite a big number of 
manuscripts in classical languages 
have been lying unprotected in some 
public libraries and private collec
tion s-;

fb) if so, whether his Ministry have 
any comprehensive scheme for pre
servation of those rare and valuable 
manuscripts and the scheme for copy
ing and micro-filming; and

(c) if not, how he proposes lo 
preserve the country’s heritage?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF CULTURE (SHRI 
D. P YADAV): (a) to (c). Some
oi the public libraries and private 
collections, posses  ̂ a number of manu
script m classical languages and the 
Government is aware of the need of 
preserving them. With this in view, 
financial assistance for their preserva
tion i- made available by the Govern
ment in the form of grants for the 
put chase of equipment, including 
equipment for copying and micro
filming and for construction of build
ings to voluntary organisations work
ing in the field of public libraries and 
to private museums. The Raja Ram- 
mohan Roy Library Foundation, and 
autonomous body, financed by the 
Govt of India gives assistance towards 
the binding and preservation of out- 
of-print and rar« books and journals
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and of manuscripts to old and well- 
established libraries which have been 
ip existence for not less than 25 
years.

The Government of India also gives 
grant* for compiling and publication 
of catalogues of manuscripts, and tor 
editing and publishing of rare manu
scripts in Sanskrit, Pali and Prakrit 
to registered institutions or institu
tions maintained b> Government or 
Semi-Government bodies, and also 
similar grants for old manuscripts in 
the original languages to voluntary 
oiganisations/educational institutions 
lor the propagation and development 
of Indian languages.

Land Erosion in Assam

1993. SHRI BISWANARAYAN SHA- 
STRI: Will the Minister of AGRICUL
TURE AND IRRIGATION be pleased 
to state:

(a) whether Government o£ Assam 
have submcted a plan with its esti
mated cost for protection from erosion 
of the Maijan area of Dibrugarh to his 
Ministry; and

(b) if so, reaction of the Govern 
ment thereon?

THE DEPUTY MINISTER IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI KEDAR NATH 
SINGH): (a) and (b). A scheme prepar
ed by the State Government of Assam 
for the protection of Maijan area of 
Dibrugarn after the floods of 1974, 
was approved by the Planning Com
mission for implementation at a cost 
of Rs. 58.5 lakhs. The major portion 
of the scheme was .mplemented be
fore the floods of 1975.

The State Government have pre
pared a Tevised estimate for the 
work costing Rs. 79.21 lakhs. This 
estimate was received in the Central 
Water Commission in October, 1975. 
The Commission have examined this

*nd sent their comment# to the flute 
Government. The Anal estimate pre
pared in the light of these comments 
has not been received from the State 
Government.

Subsequent to the completion o f the 
above works some bank erosion up
stream of these areas have been ob
served which are under observation.

Expenditure on Education

1994. SHRI SAROJ MUKHERJEK: 
Will the Minister of EDUCATION, 
SOCIAL WELFARE AND CULTURE 
be pleased to state;

(a) whether the percentage of total 
educational expenses in our country 
allotted for primary education has been 
drastically reduced from 56 per cent 
to 14 4 per cent during the period 
beginning from First Five Year Plan 
to Fourth Five Year Plan; and

(b) whether Government propose to 
implement the recommendations oi 
Kothari Commission to allot Rs 57.<)f> 
ut least as per capita educational e\ 
pences, if so. the facts thereof*

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN TUB 
DEPARTMENT OF CULTURE (SHRI 
D P YADAV) (a) According to 
available information, the percental 
of expenditure on primary educatm’ 
to total expenditure on education was 
,iU per cent in beginning of the Unt 
p an period and has risen to 47 per 
cent by the end of fourth plan period

(b) Education is a State subject ana 
it is for each State Government to 
decide as to how much funds may be 
allotted to education. Kothari Com
mission (Education Commission—1964- 
86 recommendations have been placed 
before the State Governments and the 
need for increasing the allotment for 
education h*s been repeatedly high
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lighted to the discussions ot State 
Education Ministers in the Central 
Advisory Board of Education meet* 
logs.

Sale of Rabi Crop

i m  SHRI SAROJ MUKHERJEE. 
Will the Minister o£ AGRICULTURE 
AND IRRIGATION be pleased to 
state;

(a) whether peasants are compelled 
to sell their rabi crops specially pulses 
at very much unremunerative price in 
almost all States; and

(b) whether there is any proposal to 
save the cultivators of rabi crops from 
the greedy big traders and stockists?

TilL DEPUTY MINISTER IN THE 
MLhaSIRY OF AGRICUL1URE AND 
IRRIGATION iSHRl PRABHUDAS 
PAiEL). (d; and (b;. In respect of 
rabi csopsi G&ve.nment have alread>
1 evicted the procurement price of 
wneat lor iiHb-77 season and have 
Ut'cjdcd to maintain the procurement 
price at Rs. 105''- per quintal for all 
vanet vs for barley a support price 
of Rs. 65 oer quintal has been fixed. 
For giam also which is the most im
portant among rabi pulses, a support 
price at Rs. 90/- per quintal has been 
fixed ioi i‘»7fi-77 season. Adequate ar
rangements have already been made 
to give support at the above mention
ed nrices of wheat barlev and gram 
wherevei necessary. Govt, of India 
are anxious to ensure that the interests 
of the farmers are fu’ly protected and 
in no case should any producer get 
for foodgrains of fair average quality 
less than the procurement prices' 
support prices fixed by the Govt of 
India.

Government are also keeping a 
close watch on the current trend in 
prices of other crops.

Pest Control Orgatttaftle*

1996. SHRI SAROJ MUKHERJEE; 
Will the Minister of AGRICULTURE 
AND IRRIGATION be pleased to 
state.

(a) whether at least 200 mushroom 
companies with little or no technical 
knowledge are operating as pest-con- 
trol organisations;

(bi whether these companies are 
being properly inspected and super
vised by technically expert staff of 
Government, and

(c) measures 10 prevent damage to 
agricultural field rmd flora caused hy 
Chemical pesticides?

THE DEPUTY MINISTER IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI PRABHUDAS 
PATEL) (a) and (hj. No complete 
recoid of pest control organisations 
operating m the country is available.

The Dte. of Plant Protection, Qua* 
lantme and Storage supervises the 
fumigation work done uy three pest 
lonliol opeidtois on walnut exported 
from our country. The Export Ins
pection Counnl under the Mm. of 
Commerce lids approved 14 pest con
trol companies under the Export 
Quality Control and Inspection Act,
I for the fumigation and disin
festation of de-oiled rice bran meant 
/or export and the work of these com
panies is inspected and supervised by 
technical expert staff of the Govt. 
The Govt have decided to bring the 
pest control organisations under the 
purview of the Inspecticides Act. For 
this wmose, a proposal to introduce 
su’taMe provision in the Act requir
ing them to take out licences is under 
consideration.

(c) The approach now is towards 
integrated pest control and manage
ment under which chemical, biological 
end manual metho-is are employed. 
Pest surveillance and forecasting has
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been taken upto enable the detection 
of pest build-up at the early stages 
and taking up control measure in
volving minimum quantities of chemi
cals.

Bitafr of Edible Oils and Vanaspati

1997. SHRI SAROJ MUKHERJEE: 
Will the Minister of AGRICULTURE 
AND IRRIGATION be pleased to state.

(a) whether Vanaspati production 
increased by 37 per cent during the 
first half of 1975-76;

<b) whether after withdrawal of 
price control on Vanaspati in Janu
ary, 1975, its price did not decline as 
was expected, if so, reasons therefor; 
and

(cj what are present prices of 
edible oils—Vanaspati, groundnut oil 
and sunflower oil?

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
AND IRRIGATION (SHRI SHAH* 
NAWAZ KHAN) (a) Production of 
vanaspati increased b' '-nout .tS rer 
cent during the fir-t half of 1975-7H 
as compared to the corresponding 
period of 1974-75

(b) After decontrol in January,
1975, the prices of vanaspati were ex
pected to fluctuate with the weghted 
average of the orices dr ed.fcle o Is 
permitted to be used in its manufa<- 
ture This expectation has generally 
been fulfilled. Particularly after the* 
arrival of the new groundnut crop m 
October, 1975. there has bren a dec
line of about 41 per cent <n vanaspati 
prices as compared to wh.it they were 
in January, 1970.

(c) Vanasnnti and irroundntit oi’ 
prices at D»lhi on March 11. I'Hfi i*"'* 
Indicated below-.

Drue to limited trade In sunflower 
oil, its price are not being quoted.

Foodgrains to Madhya Pradesh

1998. SHRI R. S. PANDEY: Will 
the Minister of AGRICULTURE 
AND IRRIGATION be pleased to state 
the cjuantum of foodgrains supplied to 
Mddh^a Pradesh during 1975-76 and 
quantum proposed to be supplied dur
ing 1976-77?

THE MINISTER OF STATE IN 
THE MINISTRY OF AGRICULTURE 
AND IRRIGATION (SHRI ANNA
SAHEB P. SHINDE): A  quantity of 
about 73 thousand tonnes of food 
grams has been supplied to the Gov
ernment of Madhya Pradesh upto the 
end ol February 1976. during the year
1975-76.

Allocations of foodgrains are made 
to each State on a monthly basis 
keeping m view the overall availabi
lity in the Central pool, thp . htive 
needs of the State, market availabili- 
t'cs and other relevant factor? so as 
tr> meet the re.isonatlp ie.jirrements 
r*f its pul lie distribution system. 
Foodjmns will Ve allocated to 
Madh\a Pradesh on this basis during
1976-77 as we!l and as the quan- 
t im of foo 'gntins, which would be 
given, cannot be precisely indicated at 
this statfp

fwr ipr?f f a n f  

1999. *rr* r.«r wflncwnc : 
*rr ftw if *nr *?n% 

f a :

(ap) *rsr srfcr
k  f!w, fan -fa* ?nrr ^  f^ rr f

Vanaspati (16 5 kg. tin) Rs. 08— 
102.50 Groundnut oil (per 
tonne). Rs. 4500.
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fffir lit* Hwnf nwrowr 3  a w aft 

( * )  *?szr sr^r 

iw  tit ir iw iftx ite

w ?  ftranrf esfaff % nfm f a m  

if *r5r 11

( « )  HTPRT TOTT % W I

sr^r tit 14 27 ffc«rrf

w W  *nj5> % farr r̂fssRr f  i 

V rf § fn w r  *rpfr*r tit 

flfafo % a m  6 to*pt vPrtfwrnff tit 

*aft*rnf <mn iWT I

3 ^  tfh: 3 K«J«r*r ssftff j**Nt 

#f«R* *r f  ?r>r qr M r ?  f  i 

<Tfr*fr3T5mff *ffr *r^r *rr% *nfcr if 

srcfTr fsrarr* % ^  % swrrar ^
i W  3>T T IW  & I

6 «r$* vta: 9 ??E*r*r FtfWf t t  

fzwtP*r*rt TT3?r ?m .rO *r> ^ r  «rf $ 

*fh: ̂  cr?r f̂ spy Tfl’err *r ?#■ $ i
n*ter *fa?r tit ^  5 j^  sft

*rrf*nr f r 1 f w f c  v a r  % ’ W  if 
*r«rfg:?T r m  t o t t t  % ^  *?re, 

1975 *f *PT*rtor ifr * w  «rr i

vfa 5 *?Tl ^  9 ’T8*nr 
%^fK' w  m*>r, f f a  fawnr *rk 

f w  * r f i ^  *» arhr tit f«rf*m *r*wrnfr 

if t  U *  ^ fW r w r f  v t  & n

HTfasF **i § 55T3̂ t4 WT 3*i% r?nr 

t w  % J W  «n?TTO* *Tn % 3WTOT 

f^ r  on% % w rfe r  fc  & f  t t r t  

fo*t*n?*TV « f w  if JITfasr «FT̂  %

farr fwr sftfrer i

fiflRIf

TO  9*9 vt *f gq ift? IPTO ^

m

1. ( ? m st^ttif^rarrcftar 
sra wrr %m)

2.

3. sfCjfT i cr«nr flft

4. <J*T

5. WTrHT

6. fsfor sfemr <r? ^

7. s r t o

•JMW

1. v f t z v

2. qrtforr

3. ftrftor?

4.

5. * t f  faTRT

6. fsrrr

7. ffnffn:s9
g.

9.

10. ifntfft

11. fS R ft

12. f^T^T (^T>f)

13. ^>TT

14. JTlTSR

15.
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16. SPST

17. ^wrt

18. S W T

19. #Tt*r*rr

20 . ftrssnrr (fto*n r)

21. *whr fWFT

22. f**r?*V

2 3 . ^ R T T 5r*n:

24. T̂̂ rr

25. SHW tFTT

26. n ^ fT T T

27 I

28. srrcifr£^

29. ?r^ T m

30. *r$rz£t m

31. w r fm t

.32

33. ^

34 »T>iT^nr

35. T̂Ŵ T

3 6 . wrafl-

37. qprnrcft

3 8 . *T T o efto * fto

3 9 . *R Tn7

40.

41. fa f*

42. t ’TTR' 5nro<T5rotfVe

4 3 . * p r  s r c > * fto » fto

44. W l

45.

46. 5 ^ .t

47.

48. * *  «rforrsh7

49. wfaft ti,PwrsrnT

5 o. * f w  2% s - f a r t v j  i

Import of Groundnut Hybrid Seed

2000. SHRI D. D. DESA1: Will 
the Minister of AGRICULTURE AND 
IRRIGATION be pleased to state:

<a) whether Government have 
allowed private seed producers to 
impoii groundnut hybrid seeds from 
 ̂iroad,

(b> whether these imports have 
been subjected to quarantine and 
othei ri^u’ations lor bringing in of 
seeds, and

(e) it so, the types ot seeds impor
ted and their expected yield in Indian 
<ondit ons>?

1HL DEPUT\ MINISTER IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGA1IQN (SHRI PRABHUDAS 
PATEL) (a) to (c). A piivate seed 
producer trom Gujarat was allowed 
to import 3.5 tonnes ot seeds of 
Shulamith variety of groundnut fiom 
Israel The import was subjected to 
inspection and plant Quarantine re
gulations. Seven harvest trials of 
this variety were conducte-I in Octo
ber, 1975 on the farmers* fields by the 
Indian Council of Agricultural Re
search in cooperation with the De
partment of Agriculture, Guiarat and 
Gujarat Agriculture University and 
it was fouod that the yield of this
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W tety  varied from 4KS0 to 71M kgs. 
per hectare on net weight basis. 
Ifore trials under All-India Coordi
nated Project «n  Oilseeds are being 
•$M$ase& to be conducted.

■eaervatton for S.C. aad S.T. lor Re- 
cnttfaeot to pest ot Lecturers in Uni- 

wattles and Collegee

2001. SHRI RAJDEO SINGH:
SHEX N. E. HORO:

Will the Minister ol EDUCATION, 
SOCIAL WELFARE AND CULTURE 
ae pleased to state:

(a) whether the University Grants
Commission has agreed in principle to 
provide reservation for Scheduled
Castes and Scheduled Tribes for re
cruitment to the posts of lecturers in 
Universities and Colleges;

(b) if so, what programme and time
table University Grants Commission 
intends and contemplate to enforce this 
scheme of reservation, and

(c) whether in case suitable candi
dates are not available to the level of 
reservation percentage the vacancies 
will be earned over to next selection 
or filled by non Scheduled Castes and 
Scheduled Tribes candidates?

THE DEPUTY MINISTER IN THE 
MINISTRY OP EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF CULTURE (SHRI 
D. P. YADAV) (a) to ( c ) : The Uni
versities make recruitment to the 
teaching posts in accordance with the 
procedure laid down in their respec
tive Acts of Incorporation/Statutes/ 
Ordinances. The University Grants 
Commission Act does not empower 
the Commission to issue any directive 
to or lay guidelines for Universities 
for making reservations in teaching 
posts for Scheduled Caste/Scheduled 
Tribes candidates. However, the Com. 
mission while considering the recom
mendations of a Committee of Vice- 
Chancellors et  Central Universities on 
the question of reservation of seats

for Scheduled Caste/Scheduled Tribes 
candidates, at its meeting held on 
July 14-15, 1975, expressed the view 
that reservations may be provided far 
such candidates in recruitment to tbs 
posts of lecturers in the Universities/ 
Colleges provided the candidates fulfil 
the qualifications prescribed for the 
post and are otherwise considered 
suitable for appointment. It also de
cided that the mechanics of such 
(reservations may be worked out by 
the Universities. The Commission 
further expressed the view that in 
order that the teaching posts may 
not remain vacant for long periods, 
such reservations may not be operated 
on a roster system nor should the 
reserved posts be carried forward 
from year to year.

So far as the Central Universities 
are concerned, a meeting of the Com* 
mittee of Vice-Chancellors has been 
fixed for April 24, 1976 to consider the 
mechanics of reservation. With re
gard to the State Universities, the Com
mission has addressed a letter each to 
the Education Secretaries of State 
Governments and the Vice-Chancellors 
of States Universities on August 29, 
1975 comunicating its views in the 
matter for their guidance.
All India Conference of District Eduear 

tion Officers Held in New 
Delhi

2002 SHRI RAJDEO SINGH-
SHRI C K. CHANDAPPAN:

Will the Minister of EDUCATION, 
SOCIAL WELFARE AND CULTURE 
be pleased to state*

(a) whether the All India Confe
rence of District Education Officers de
liberated for three days m New Delhi;

(b) whether the District Education 
Officers emphasised the need for laying 
greater stress on the teaching of 
science and mathematic so that Stu
dents developed a rational outlook 
consistant with the scientific age they 
live in;

(c) whether they stressed that the 
cramping effect of external examine* 
tions should be removed and the goal*

IBS LS—4



o ^ ^ e  from sbouW be speci
a l  *Bd

(d) if so, In what way Union Govern
ment are contemplating to moke these 
Suggestions effective?

TBS DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF CULTURE (SHRI 
D. P. YADAV): (a) to (c): Yes, Sir.

(d). The recommendations of the 
Conference are being finalised in the 
light of the comments and suggestions 
made by the participants.

The recommendations fall into four 
groups, namely, (i) Curriculum lor the 
10-year school, (ii) introduction of 
vocationalisation at the+2 stage, (iii) 
non-iormal education, and (»v) streng
thening of educational administration 
at the District level

These recommendations will be for
warded to the State Governments for 
implementation.

S.C. and S. T. Candidates In
F.CX

2004 SHRI SHYAM SUNDER 
MOHAPATRA Will the Minister of 
AGRICULTURE AND IRRIGATION 
be pleased to state

(a) whether priority is being given 
to Scheduled Castes and Scheduled 
Tribes candidates m matters of recruit
ment by the Food corporation of India, 
and

(b) if so, how many Scheduled 
Castes and Scheduled Tribes officers 
are there drawing salary above 
Rs 500 per month and what is their 
percentage in clerical cadre and also in 
tirade IV posts?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI ANNASAHEB P. 
SHINUE): (b) Yes, Sir.

(b ) : 167 officers belonging to Sche
duled Castes and Scheduled Tribes

g f f i X ' S r s s  *■ «£
and 39.87 in Category IV posts.

N f r w C k e m U r t t e 9 « f s r ^ f ^

2005. SHRI nr. K  HORO; Will the 
Minister of AGRICULTURE AND 
IRRIGATION be pleased to state:

(a) whether the Sugarcane Research 
Station Juliundur has evolved a new 
chemical—Garbo Furam (Furadan)— 
to fight the top  borer* pest rampant 
throughout north India Which Stunts 
the growth of sugarcane in its early 
stages; and

(b) if so, facts thereof9
THE MINISTER OF STATE IN THE 

MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI SHAHNAWAZ 
KHAN) (a) and (b). The Sugarcane 
Research Station, Juliundur, has test
ed the efficiency of the pesticide Car- 
bofuram (furadan) and found that it 
can control top borer pest of Sugar- 
cane This chemical was not evolved 
by this Station out as an imported 
chemical from the United States

Sugarcane crop is attacked by seve
ral pests at different stages of its 
growth The borers cause serious loss
es to the crop Top borer is distributed 
all over the country But it is more 
serious in North India. The total life 
cycle from egg to adult stage of this 
pest takes about seven weeks and 
there are generally four generations 
during the crop season. Out of these 
four generations, the Ittird generation 
which appears in the m^dle ot July 
is the most destructive. Based upon 
experiments condjMfed at the 
Sugarcane Research Station, Juliundur. 
it has been found out that the attack of 
this generation can be controlled by 
soil application .o f  Carbofuram. This 
insecticide is applied in tjie last week 
q| June or first week of July near the 
bale qt  sboots. For uniform distrfbu-
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ttoa. the insecticide Is mixed in boi«t 
•nU beiore application- Immediately 
tftar application ol the insecticide, the 
4Wd is irrigated* On the basis Of three 
*far» data, tit* Punjab Agricultural 
University, Ludhiana has recomm&naed 
it does « f  12 kg. per acre (commercial 
product)* However, data from studies 
conducted during 1975 indicated that 
the doae can be reduced to 6 kg. per 
acre. Timely application is very im
portant for the complete control of 
pest. The effectiveness of this insecti
cide in other endemic areas is  the 
country is being tested.

Carbofuram (Furadan) is a broad 
spectrum systemic insecticide and has 
found to be effective against shootfly 
to Jawar, Stemborer, gallfly and many 
other important pests of paddy. It is 
available as SO per cent soluble powder 
and as 3 per cent granules. It has got 
a very high inhalation toxicity and is, 
therefore, very hazardous. The Pesticide 
Registration Committee of the Depart
ment of Agriculture has approved its 
granular formation in encapsulated 
form for safety reasons In view of 
its high inhalation toxicity, the follow
ing precautions should be taken.

1. Hand gloves and goggles should
be used.

2. There should be no wound on
the hands of the person apply
ing the insecticide.

3. Hands should be carefully
washed with soap after appli
cation.

4. Smokmg and taking food should
be avoided when applying the 
insecticide.

New Techalqae on Mushroom

200$. SHRI RAGHUNANDAN LAL 
BHATIA: Will the Minister of AGRI
CULTURE AND IRRIGATION be 
pleased to state:

(a) whether Chandrashekher Azad 
University of Agriculture and Techno
logy at Kanpur has developed a tech-

aique to produce mushrooms cheap 
and within common man's reach; and

(b) if so, whether the University 
have passed on the know-how and seed 
material to fanners?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI SHAHNAWA2 
KHAN): (a) Yes, Sir. The University 
has developed a simple technique for 
the production of tropical mushrooms 
under natural conditions.

(b) Owing to limitation of resources, 
the University has so far been able to 
oemmunicate this know-how and the 
seed material only to a limited number 
of people, including women, in and 
around Kanpur only. Information on 
the technique has also been supplied to 
a large number of persons in different 
parts of the country on receipt of en
quiries from them. Further extension 
work is m progress.

Repairs in Jagaansth Pori Temple

2008. SHRI ARJUN SETHI: Will the 
Minister of EDUCATION, SOCIAL 
WELFARE AND CULTURE be pleased 
to state:

(a) whether the proposed repair 
works m the Jagannath Puri temple 
(Onssa) has been completed; and

(b) if so, particulars of repair works 
carried out and total amount spent till 
todate?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN THE DE
PARTMENT OF CULTURE (SHRI 
D. P. YADAV): (a): Repairs to the
Jagannatha temple and Lakshmi tem
ple in the same compound are in
progress.

(b) An amount of Rs 46,345 has 
been spent till the end of March, 197® 
on the following items of repairs:

(i) Removing lime plaster from the 
lower portion of the outer walls of lhe 
shrine of the Jaggannatha temple to 
expose the original stone carvings;
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(1|) Repairing sod resetting Hu ex
posed damaged stoneS;

(iii) Pointing (ha open joints in the 
masonry to prevent seepage of water 
into tike walls, and

(iv) Stopping the leakage m the root 
of the main shnne and repairing the 
damaged portion of the shtkharo.

In the case of the Lakshmi temple In 
addition to the items mentioned above, 
chemical treatment of the carved 
stonee, with colour-wash, has also been 
taken up.

Separate Archaeological Circle for 
Orissa

2009 SHRI ARJUN SETHI Will fhe 
Minister of EDUCATION, SOCIAL 
WELFARE AND CULTURE be pleased 
to state

whether Government intend to san
ction d separate Archaeological Circle 
for Onssa, m view of load of work and 
better maintenance of historical monu
ments of the state?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN THE DE
PARTMENT OF CULTURE (SHRI 
D. P YADAV) The Archaeology Re
view Committee (1965) had recom
mended a re-distribution of the Circles 
taking into account a more efficient 
looking After of the monuments and 
administrative convenience Govern
ment has accepted the recommendations 
of the Committee In pursuance of 
these recommendations, the archaeolo
gical monuments of Orissa, being of 
national Importance, are looked after 
by the Eastern Circle

Price of Rice in Open Market
2010 SHRI K LAKKAPPA Will the 

Minister of AGRICULTURE AND 
IRRIGATION be pleased io state

(a) whether despite good paddy 
chrop, prices erf rice in the open market 
have not fallen, and

m  ftm , m  therefor?

THE MINISTER OF 8TA*E IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI ANNASA&SB P. 
SHINBR) ■ (it) and (by  From the re
ports cm prices available with Govem- 
ment of India from various States, it 
is seen that fhe wholesale prices of 
rice have shown a fall during the cur
rent marketing season. The current 
prices are lower than those ruling 
during the corresponding period of the 
last marketing season in most parts of 
the country,

Sttgar Quota to UJP.
2011 SHRI K LAKKAPPA Will the 

Minister of AGRICULTURE AND 
IRRIGATION be pleased To state

(a) whether UP Government have 
urged the Centre to allot full quota of 
sugar to the State to enable it to 
meet the public demand, and

(b) if so, decision of the Government 
thereon?

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI SHAHNAWAZ 
KHAN) Ca) Yes, Sir

(b) The allotment of levy sugar to 
the vanous States is decided taking 
into account a number of factors in
cluding the over all levy sugar release 
for the country, per capita availability 
of sugar in every State, the general 
pattern of consumption of sugar etc 
The position is reviewed continually 
by the Government

2012. ttfhnr m i *wit m

f*  :

( v )  ifowT i t *  *
im tx  fa *  ww tff w  tfw ir *tht
<r? t*t I  ,
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(W ) * *  W tif *  m  m t f  
trn f | ?

tftt ftyNif t (p w  H v h (A  
(fft * q m  tim ) : ( * )  dfiraw 

«nw ft w yqjft t  i s
*  '■npff * t  ^ rm t xm %fK qscr* 

iRr.g«raR«mrmir
JTT *ft n̂ ,W»TWT % USpTTT tfflWFT 

STTTT 48 % «lft <ftTTTKff/
*r* ttw  graft yr w w  trrMfa I fo r  
w |  i fa r  ift, **r «rw$r w ft 
«nP5<ff !*ft arfar *flr ht*ptt

ifhosrr
r̂f*rfcr nfer qft t  i «f*ifa % 

31 1976 m  m m  *> «r*ft
frtfrf *ft mwr | i sfa fa  smr
*FT*ft f x ' l i  f̂T *FT% STOTT J1TT

<rc f?r>fa % %% % n̂nst
VT tfafa *  *FJ«T vtmarn?«fT I

(m[) wftaTT^ t  l f k
? m w  imT-TCsr <n: T 9 4smnft \

fa t t  % ?w tff if w sr

2013. «ft *ffarc wrw i m  : 
**rr ftwn, fPRW «r w c  w^r IRVfit 
iflft m  w n  *FT> FTT *rf»r fa  :

(*p) 3  v r
* * 5  if 'srt Tfc jf; «ftr

( « )  w  *n?*r $ ?

fenrr w k  **wr f w w  «rm w  
fWT iNfftf fiw w  <1 w W  (<d ito  %
« m )  : (w ) fir?#  s r w r , *rf ftwft 
**rr t e r ,  ft?afV«roft 
*wr Pww arm ibft »rf iftftrar ^ r i  
f^wtftiftna t  •—

( i )  ftw ft ra m * : 64 f^nt 
3 #  w  % a ififf *  97 w rtrtftn*

^  W ftff Sf, «rtfv)f w  tr muff % 
v r r t  | |

( i i )  *rf fitM  *ror fa n r t 5*^pt
m i t|  f  i

( i i i )  wf#ft ft* : «rfV
W5T irwsff ^ TT t| I  I

(iv) Graft *m P m  » 130
^5T w  * *  ^  ̂  ^  30 W t
*rtfw  tftrf v t  *%
t  I

(^r) cTRpff %  SfT*%
% fTP r̂fM' '̂T ^F»r t  —

(i) vftr srrrr 3ftt% Jr yfgvrTfnf 1

(ii) pn^T f̂ prtfr ?m f ? ^  
jp5fr *mffcr %■ ?rwt ?nrr «w ?t

¥V tn r fw  j m n ?t 
m srT^ ^  ifrwTfo w rrfy

T̂T W)T% % I

(iii) a^nrnr 1

**■__1  ^ ^ .—•» - *n w H i w f i ^ w T
2014. <fNnr wm wtwt :

w  Pwrfw mwT« w V  ^  wmk
f^rr ^  fv

(«f) f^ fV  ^ w w f f̂V t o f t  
ijflun %m w? wft f f  t  ; «ftt 

( « )  w  ‘ptt^t f  7

W h  ifK www wit fwwCN*
m i ^  (^ t %e : ( v )
« W t fltft srf«wnff v t  ^  ift t  
wrft?r «ft ?r f^nr »wt m  1 

aqrrfa, %zt% % vt? «r
T8RT f̂V «TT 1 P f i #  «rr^
9  t t  flnrr v it  vr 1 w r  »nf *19 *nfr 
I  f w |  wifirar vtfk«T  ** t|  *
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2015. aft # m t  «ra  M t  * 
w  f f t r d fc  f a n !  9? i t f *  ^
f<TT ftr : *

(V ) <WT
%■ f i w  fv w ft  % *faKf|w v*r wpf %
# f  m  M *  f w  | ;

( * )  f q T g ^ ^ ^ .^ T T ,  *M *, 
mfif qf* TOT*K 5PTTT fITTCTT 

VC fort I  ; ^

(«T) *?fr ?T, Wt w  ^  *  ’FTT’FTT 

VT f*rr T̂RT 351% fT fsRTT | 7

*% %._. «» . » » .. . a*___
f i t  S R  W flt  w P W  h W w

: ( * )  «rJ 1975- 
76 % 'm *  Taft $ t f%fir«r «U<Rff 

%'<&* % vfTr^T *nft I'HTsg1 
*r$r $<? $ i ?wrfT ^ i^sr fa?*?? %
*T*|fTT SW 1974-75 aft S*RT % 5*T 
^  % T̂TJT *Tg % SRPTrT % %
* fs  whit t  i

( g )  fWT («r).7 M ^ y  3 $  35=TT I

Soil Erosion

2016. SHRTMATI PARVATHI KRi- 
SHNAN: Will the Minister of AGRI
CULTURE AND IRRIGATION be 
pleased to state:

(a) number of States which face 
huge losses in foodgrains cultivation 
due to erosion of soil;

(b) steps Government have taken in 
this regard; and

(c) how far these steps have 
checked the soil erosion?

THE MINISTER OF STATE IN THE 
MINISTRY 07  AGRICULTURE AND

fta*** c f t f wyifrttrAg 
SSAK|: <i>« Mil
erosion on aeowat of wind and water 
eatafcinons fom  ox ©therein, *vtry 
atfrte at th4 cduntry. The extent and 
State-wise dWttfbuao* ot «ucb areas 
can be estimated only a ft*  lhe f M i  
country is covered by Boll Survey, 
which work is already la progress;

(b) and (c)- Th^ problem of soil 
degradation 14 being tackled in the 
counter through the programme a! 
soil and water conservation. It means 
prevention of all forms of soil degra
dation by using the soil according to its 
capability and treating it according 
to its needs with measures like contour 
bunding, terracing, gully control, 
water harvesting, saline-alkaline land 
reclamation, afforestation and pasture 
development The programme of soil 
and water conservation was initiated 
right from the beginning of First Five 
Year Plan period. By the end of
1975-76; 21.90 million hectares are 
likely to be treated with a total ex
penditure of Rs. 42203 crores. Plan- 
wise details of physical achievements 
and expenditure are given below:

CArea m million ha and Rupees in crores)

Period Area
treated

Expendi
ture

1st Plan . 0 30 1 60

2nd Plan • 1 28 20 36

3rd Plan « 4*49 77 4a
1966-69 . • 4*59 86 79
4th Plan. * 8 19 162*46

1974-75 • • 1-12 39 27
1975-76 (Tentative) I 93 34 13

T otal • , a 2T 90 422 03

During the fifth  Five Year Fl*n 
period t.e„ 1974-75 to 1973*79, soil and 
waier conservation programmes have 
been further intensified. During the 
entire plan period, an area of about 5 
million hectares is likely to be covered 
with a total outlay of Rs. 278.28 crores.
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2017. SARDAB SWARAN SINGH 
SOKHt; WU1 the Mittifier of AGJU- 
C to tflB fc AND IRRIGATION be 
j ffiariM to state:

(«) whether twenty-one out of 
twenty-six sugar factories of North 
Bihar are at present running in Ion;

(b) whether any of these sugar fac
tories remained closed during this 
season; end

(c) if so, what immediate steps, Gov. 
ernment propose to take to save sugar 
industry in Bihar?

THE MINISTER OF STATE IN THE 
MINISTRY OP AGRICULTURE AND 
IRRIGATION (SHRI SHAHNAWAZ 
KHAN); (a) to (c). The latest Balance 
Sheets of many of the factories in 
North Bihar have not yet been received 
to ascertain the present portion about 
losses. It Is, however, generally known 
that mainly because of Inadequate at* 
tention paid to cane development over 
the years and also the aging plant and 
machinery, the working of majority of 
the sugar factories in North Bihar is 
uneconomical. During the current 
season, two factories have not crushed 
at all. The State Government are fully 
seized of the matter, and are examin
ing how best to improve the position. 
The Government of In-iia are also 
considering what facilities should be 
given for rehabilitation and modemisa. 
tion of old sugar units in the country
Selection of Ethletes for Olympic 

Games
2018. SARDAR SWARAN SINGH 

SOKHI: Will the Minister of EDU
CATION, SOCIAL WELFARE AND 
CULTURE be pleased to state;

<a) criteria for selection of athletes 
for Olympic Games;

(b) whether these are strictly observ- 
ved; and

(c) whether sports talents from the 
rural areas are selected?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN THE

DlfrABTMfeNT OF CULTUSfe' (SHRI 
ARVTND NfcTAM); (a) to {$ . Athletes 
tor Olympic Gaines are selected sad 
sponsored by the Indian Olympic Asso
ciation, an autonomous organisation. 
According to information received from 
it, the Association has decided to spon
sor for the forthcoming Montreal 
Olympic Games, as a rule, only those 
athletes, who according to their present 
performance, would have attained at 
least the sixth position at the Munich 
Olympic Games, 1972. The Indian 
Olympic Association has already in
formed all the National Federations and 
Associations to strictly observe the 
selection criteria evolved by i l  

Selection of athletes for Olympic 
Games is on the basis of performance 
standards without reference to the 
rural or urban background of the 
athlete concerned The selections for 
the Montreal Olympic Games. 1976, are 
yet to be finalised

Financial Assistance fair Sanskrit sad 
I’ali

2019 PROF. NARAIST CHAND PARA- 
SHAR* Will the Minister of EDUCA
TION, SOCIAL WELFARE AND CUL
TURE be pleased to state;

(a) whether there is any Central 
Scheme under which the institutions 
engaged m the promotion of Sanskrit 
and Pali are given financial assis
tance; and

(b) if so, brief outlines of the scheme?
THE DEPUTY MINISTER IN THE 

MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF CULTURE (SHRI 
D. P YADAV): (a) and <b). The
Government are implementing a num
ber of schemes for the promotion of 
Sanskrit including Pali. The following 
are some of the important steps taken 
in this direction;—

(i) A Rashtriya Sanskrit Sansthan 
fully financed by the Ministry 
has been established which 
runs Vidyapeethas. Classes up. 
to the postgraduate level are 
held and research undertaken 
in these Vidyapeethas.



JEHJi Grants in aid an  paid to volun
tary oi*anlsat&n* Gurukulaa, 
«tc. tor various projects.

<Ui> Scholawhips are availahle so 
•tttdaota to t studies in tradi- 
tiaoal Pathashalas and in uni- 
varsities for doing research. 

Flaaacial assistance is available for 
'publication of Sanskrit books and for 
improving tbe content and quality of 
Sanskrit Journals and to publish out of 
print Sanskrit texts. Grants are also 
given for the preparation of catalogues 
o f manuscripts and publication of rare 
manuscripts in Sanskrit

12 hr s.

PAPERS LAID ON THE TABLE
Annual Report and Audited Accounts 

or I.C.A.R. for 1972-73
THE MINISTER OP STATE IN THE 

MINISTRY OP AGRICULTURE AND 
IRRIGATION (SHRI SHAHNAWAZ 
KHAN); I beg to lay on the Table—

(1) A copy ol the Annual Report 
(Hindi and English versions) of the

Indian Council of Agricultural Re
search, New Delhi, for the year 1972- 
73, together with the Audited 
Accounts.

(2) A statement (Hindi and 
English versions) showing reasons for 
delay in laying the above Report. 
[Placed in Library. See No. LT- 
10813A78.J

S t a t e m e n t  re. a d d itio n al  r A C it m e s  to  
BE ALLOWED TO NON-RESIDENT INDIANS 
rOR ESTABLISHING INDUSTRIAL PROJECTS 

IN INDIA

THE MINISTER OP STATE IN THE 
MINISTRY OP INDUSTRY AND 
CIVIL SUPPLIES (SHRI B. P. 
MAURY A): 1 beg to lay on the Table 
a statement regarding additional facili
ties to be allowed to non-resident 
Indians for establishing industrial 
projects in India. [Placed in Library. 
See No. LT-10614/76.]
N o totca tiox  under Custom s A ct and 

C en tra l E xcise R u les

THE MINISTER OF STATE IN
CHARGE o r  t h e  d e pa r t m e n t  o f

“ i E S K i f i t o S
beg to lay on fafefo—

(1) A dopy of Notification No.
274 (Hindi and En*Uih ver

sions) published to Gazette <rf India 
dated the 1st April, 1&70, under sec
tion 189 of the Customs Act, IMS to
gether with an explanatory memo
randum. [Placed in Library, See 
No. LT-1QM5/76.]

(2) A copy of Notification No. 
G.S.R. 255 (E) (Hindi and English 
versions) published in Gazette of 
India dated the 26th March, 1976, 
issued under the Central Excise 
Rules, 1944 together with an expla
natory memorandum. [Placed in 
Library. See No. LT-10616/76.]

Notiitcation under Essential 
Com m odities A ct

THE DEPUTY MINISTER IN THE 
MINISTRY OF AGRICULTURE AND 
IRRIGATION (SHRI PRABHUDAS 
PATEL): I beg to lay on the Table t* 
copy of Notification No. G.S.R. 126(E) 
(Hindi and English versions) published 
in Gazette of India dated the 16>h 
March, 1976, under sub-section (6) of 
section 2 of the Essential Commodi
ties Act, 1955, [Placed in Library. 
See. No. LT-10617/76.]
A n n u a l  R e po r t  or M a r in e  P roducts 

E x p o r t  D e v e l o p m e n t  a u t h o r it y , 
Cochin

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI 
VISHWANATH PRATAP SINGH): I 
beg to lay on the Table a copy of the 
Annual Report (Hindi and English 
versions) of the Marine Products Ex- I 
port Development Authority, Cochin, 
for the year 1973-74, under sub-section 
(S) of section 22 of the Marine Pro
ducts Export Development Authority 
Act.1972. [Placed in Library. See No. 
LT-10618/76.]
Displaced Persons (Compensation
AND REHABILITATION) AMENDMENT 

RtJUBJ
THI DEPUTY MINISTER IN THE 

MINISTRY OF SUPPLY AND BE-



H 3 (p A im A  jm  <s a k a ) tn m & a
HAB04TATI0N (SHRI 0 . V8NKAT- 
«WAMY>: t be# to lay an the Tabic a 
copy o f thi Displaced Persons {Com
pensation and Rehabilitation) Amend
ment Rules, 1076 (Hindi and English 
vendcps) published in Notification No.
G.SLA. 394 In Gazette of Xndia dated 
the 13th March 1970, under subjection 
(S) of section 40 of the Displaced Per
son* (Compensation and Rehabilitation) 
Act, 1974. [Placed in Library. See 
No. LT.10dl9/76.]

12.82 hrs.

MESSAGES FROM RAJYA SABHA 
SECRETARY-GENERAL; Sir, I 

have to report the following messages 
received from the Secretary-General of 
Rajya Sabha:—

(i> “In accordance with the provi
sions of rule 127 of the Rules 
of Procedure and Conduct of 
Business m the Rajya Sabha, I 
am directed to inform the Lok 
Sabha that the Rajya Sabha, 
at its sitting held on 1st April, 
1976, agreed without any 
amendment to the Beedi 
Workers Welfare Fund Bill. 
1976, which was passed by the 
Lok Sabha at its sitting held 
on the 26th March, 1976.'*

(ii) “In accordance with the provi
sions of rule 127 of the Rules 
of Procedure and Conduct of 
Business in the Rajya Sabha 
I am directed to inform the 
Lok Sabha that the Rajya 
Sabha, at its sitting held cn 
the 1st April, 1976, agreed 
without any amendment to the 
Betwa River Board Bill, 1976, 
which was passed by the Lok 
Sabha at its sitting held on 
the 30th March, 1976.”

(iii) “In accordance with the provi
sions of rule 127 ol the Rules 
of Prooedure and Conduct of 
Business in the Rajya Sabha, I 
am directed to Inform the 
Lok Sabha that the Rajya 
Sabha at its sitting held on

the 31st March, 1976, agreed 
without any amendment to the 
Iron Ore Minn and Manganese 
Ore Mines Labour Welfare 
Fund Bill. 1976, which *as 
passed by the Lok Sabha at 
its sitting held on the 26th 
March, 1976.”

(iv) “In accordance with the provi
sions of sub-rule (6) of rule 
186 of the Rules of Procedure 
and Conduct of Business in the 
Rajya Sabha, I am directed to 
return herewith the Iron Ore 
Mines and Manganese Ore 
Mines Labour Welfare Cess 
Bill. 1976, which was passed by 
the Lok Sabha at its sitting 
held on the 26th March, 1976, 
and transmitted to the Rajya 
Sabha for its recommendations 
and to state that this House 
has no recommedations to 
make to the Lok Sabha in re
gard to the said Bill.”

(v) "In accordance with the provi
sions of sub-rule (6) of rule 186 
of the Rules of Procedure and 
Conduct of Business in the 
Rajya Sabha, I am directed to 
return herewith the Beedi 
Workers  ̂ Welfare Cess Bill, 
1976, which was passed by the 
Lok Sabha at its sitting held 
on the 26th March, 1976, and 
transmitted to the Rajya Sabha 
for its recommendations and to 
state that this House has no 
recommendations to make to 
the Lok Sabha in regard to the 
said Bill.”

“In accordance with the provi
sions of rule 111 of the Rules 
of Procedure and Conduct of 
Business in the Rajya Sabha,
I am directed to enclose * 
copy of the Workmen’s Com
pensation (Amendment) Bill, 
1976, which has been passed 
by the Rajya Sabha at its 
sitting held on the 1st April,
1976.”
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good* «U U tp*#ts
Ot AsMM* ttf CWO*tt«‘ h*rs*Mtte*Uy 
now been stopped. X donotkhow th e

w u m m m  com w b n sa tion
(AMSHMBHV) b & l

As PASiED BY lUUrrA SABHA

SEC&ETAR* GiNEBAL: Sir, I lay 
on the Table ot th# HOuSethe Worfc. 
men’s Compensation (Amendment) Bill,
1976, as passed by Rajya Sabha.

DEMANDS FOE GRANTS, 1876-77— 
Contd.

Ministry of Shipping and Transport 
ContA.

MR. SPEAKER: Ihe House will now 
take up further discussion and voting 
on Ihe Demands for Grants under the 

vcontrol of the Ministry of Shipping and 
Transport. The time already taken 
is 1 hour 55 minutes. The balance 
time left is 2 hours. 1 shall call the 
minister at 1.30 to reply.

SHRI BISWANARAYAN SHASTRI 
(Lakhimpur); Sir, the report of the 
Ministry of Shipping and Transport is 
very interesting. At the beginning it 
says that it is the life blood of the 
nation’s commerce and industry. It is 
true that if the inland water transport 
system is properly developed, it will 
be the life blood of the nation, but as 
it stands, it does not promise such a 
bright future. Therefore, I urge upon 
the ministry to take proper steps for 
the development of the inland water 
transport system through the State 
Boards and the Central Board in this 
regard.

Coming to my ow n State, there are 
large quantities of goods earned now
adays by road transport, which accord, 
ing to reliable estimates, costs four 
times as much as water transport and 
three times as much as lailway trans
port. Therefore, I would suggest that 
proper guidance, technical knowhow 
and financial assistance should be pro
vided lot development of water trans
port system in that pnrt of the country. 
The Central Inland Water Board had 
done something, but after the creation 
of Bangladesh and the subsequent 
happenings there the Inland 'water 
transport system which used to carry

political position thefc, but If tfcig route 
is revived, o f ti*getKl4P«rticu- 
lady tea and Jute ca& toe clirrfed to 
Caleutta at * cheiper prtee, which wtU 
be brtifeft&al not only to the producer 
but to th* industry a* a whole. in 
this context, I would Ukfc to give the 
background. Before the railway line 
was installed there, every pound of 
tea used \o be carried by steamer from 
Dibrugarh, Gauhati and other parte of 
Assam to Calcutta. Then It was taken 
over by the railways and now it has 
been taken over by road transport. 
And the result is that there are a num
ber of accidents, pilferages and thefts. 
On the other hand, the industries have 
to bear the high cost of transport 
Therefore. I urge upon the Ministry 
to take up the question of carrying 
those goods from Assam to Calcutta 
by the river transport system, through 
Bangladesh.

Coming to the question ot the nation, 
al highway, 1 would shy that the prin
ciple laid down by the Ministry, ac
cording to the reply given to my ques
tion the other day. Is that it should 
connect two States, or a foreign coun
try, or that it should have strategic 
importance, etc. Against this back
ground, I would like to say that the 
road running through the northern 
side of Brahmaputra, from Amingoan 
to Jonai in Assam is now called the 
north trunk road, has strategic im
portance. I understand that some fin
ancial assistance is given to the Gov
ernment of Assam for repairing, wide
ning and strengthening this road; but 
it has not yet been declared as a 
National Highway. This is. strategi
cally. a very important road, as it is 
known to everybody that the railway 
line running parallel to this road was 
constructed and Inaugurated at the 
time of the Chinese invasion of the 
country. The last point of this road 
is Jonai which lies in a transferred 
area. Perhaps it is known to the 
Ministry that it was previously in 
Arunachal Pradesh which was known
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That area was under 
to* dlMet responsibility ot the Gover
nor of Assam, in those days. No civil 
administration wag there. After In* 
dependence, that area wag transferred 
to Assam. Thia it still knows at too 
tcfnafesred area, where there was no 
land revenue till the other day. Reve
nue was collected on “per head” basis. 
Thia ia an area inhabited entirely by 
tribal people. Therefore, thia road, 
more particularly from Silapathar to 
Jonai—about 7o Xma. long or more -is 
strategically important. The earth 
work has been done of this portion of 
the road but there are a few big rivers. 
Bridges have not yet been constructed. 
They have to be constructed very ur
gently, for want of bridges people are 
unable to travel by this road even to
day. to the headquarters, to other 
towns or anywhere else They have to 
go by bullock-carts or other means of 
transport. No vehicle can be plied 
there, bridges have not been construct
ed. Thib is the point which links the 
northern part of Assam, with the sou
thern part of Assam, i e , Sonarighat on 
the banks of Brahmaputra By this 
ghat, the Brahmaputra is crossed by 
ferry. People, not only from Assam 
but from the three divisions of Aruna- 
chal Pradesh have to cross the river 
Brahmaputra here A big part of 
Arunachal Pradesh is lying on the 
North of the Brahmaputra. If you 
look at the map of this legion, you 
will find that Arunachal Pranesh is on 
two sides, of Assam on the east and on 
the north of Assam If people of 
Arunachal Pradesh, from the northern 
have to go to the eastern side, 
they ha'Vte to cross the Brahma
putra This ghat is very important 
from the point of view of communica
tion. Apart from this quite a number 
of people from the entire northern 
part ol Assam have to go to Dibrugarh 
side, bv crossing the :i\or here Dibru
garh University is located on the sou
thern side of the river Students, 
teachers and other penole have to cross 
lhe river by ferry at this point and 
the road from Silapathar to Sonari
ghat is, in a sense, under the national 
highway scheme But it is not yet de
clared as a national highway I would

urge upon toe Minister to look into the 
problems sympathetically, from the 
strategic point of new, from the point 
of view of the backwardness of the 
sxea and from the point of view that 
the region is inhabited by tribal people 
to the extent of 90 per cent.

X have seen in the report the alloca
tion of funds from the Central Road 
Fund for Assam and expenditure made 
in respect of toe year 1975 and that 
the approved amount was Rs 012 
the allotment was Rs. 403 lakhs and 
actual expenditure Rs 357 lakhs, which 
means only about half the approved 
amount wag expended 1 do not know 
the reason why the other hall of the 
amount was not expended. Perhaps 
there is some technical or other diffi
culties I would uige upon the Minis
ter to take special care so that what
ever amount is approved or allotted 
is spent there

During the last two years, namely,
1974-75 and 1975-76 the amount allotted 
for new roads is Rs 75 lakhs and for 
widening and strengthening of roads 
m Rs 109 lakhs only This is too 
meagre an amount I woiild urge
upon the Minister to take special care 
of this region I particularly request 
him to visit that area so that he could 
have a personal knowledge of that 
area and feel convinced that this area 
needs special treatment If he takes 
the view that it is on par with the other 
parts of the country, it will be just a 
misunderstanding of the problem. 
Therefore I hope that the M.mster will 
pay a visit to that aiea and acquire 
first-hand knowledge of the problem 
and do the needful for the improvement 
of this area.

SHRIMATI PARVATHI KRISHNAN 
(Coimbatore) Mr Sieaker in the 
short time that I have I would like to 
refer to one or two major points of 
policy.

Firstly, I would like to refer to t£e 
position of the Calcutta port. This is 
a verv serious position It is true that 
now sufficient water is Bowing from 
Farraka into the Hooghly. and certain 
improvement has taken place. But 
Calcutta and Haldia go together, and



({Shrimati Parvgti Krishnaal 
unless the Ministry pay* far more 
attention to tbit particular proposition, 
we are still going to have gxeat diffl- 
collies there. The Minister, Shri Trd- 
vedi, himself in a recent press confer- 
ence in Calcutta wee not very hopeful 
of Calcutta port coming out of the red 
Therefore, X think we should take very 
•erious note of that position and we 
should see what should be done to 
make available a larger volume of 
cargo in Calcutta and also ensure that 
there is quicker clearance of cargo 
Because, the development of Calcutta 
port has been affected by the absence 
of bulk cargoes such as ore and oil 
That is why Haldia port was conceived 
of to handle bulk cargo.

Now there is the disturbing news of 
the possibility of the administration of 
Calcutta and Haldia ports being bifur
cated Anyone even with a limited 
knowledge of ports throughout the 
world, and particularly modern port 
technology, would admit and agree that 
estuarial ports should have only a sub. 
Sidfary port That is how Haldia was 
conceived of as a subsidiary port to 
Calcutta port to deal with bulk hand
ling cargo

Nowhere m the world do we see two 
major ports on one river. That is why 
the West Bengal Government, the com
mercial interests in West Bengal, lab
our all with on« voice are unanimously 
demanding that there shoild be no 
bifurcation and that there should be 
one common administration for Cal
cutta and Haldia ports Therefore. I 
hope that the Government would take 
very serious note of it and not go 
against the general knowledge, against 
the specialised knowledge, against the 
will ol the people and the Government 
of West Bengal, and try to have a dual 
administration Thereby, they will 
only be creating more and more 
bureaucrats, more and more officers, 
in the higher categories ai,d that is 
not what we want What we want 1* 
that Haldia should be developed as a 
subsidiary fo Calcutta port, and these 
two together ahould bring about a 
change In the pace of shipping In that

area eneure
out of (he red fo  At * time «• 
possible, t

I  would now like to deal with ane- 
ther very important national proposi
tion, and that is tte  question ef the 
special tanker berth tn Cochin. Thi* 
berth was originally approved in m b  
decided upon in 1873 and the SCI and 
IOC found that it would be 
and more feasible- and that we would 
save Be. 14 crores of foreign exchange 
if this was set up. But now we learn 
that, in spite of the Prime Minister's 
assurances, in spite of what the Chief 
Minister of Kerala, Mr. Achuta 
Menon, has said, ttiere Is a danger ot 
its being abSTfSJoned.

Wherever transport problems or 
ports are concerned, we are told that 
there is limitation of resources You 
should surely hav® a long-term per
spective What is the point of taking 
of limitation of resources and abandon
ing an extremely important project 
such as the tanker berth in Cochin 
harbour9 After ten years you will be 
saying that this all-weather port can
not be used because the tanket project 
was abandoned It is extremely im
portant that the navigation channels 
in this all weather port, which have 
become clogged due to silting and 
which therefore, prevent buly cleared 
entering the port, should be cleared 
up, and the tanker berth should be 
undertaken with a sense of urgency

For such an important project, the 
money has just got to be found There 
is no question ot the money not being 
available This is really extremely 
important, and 1 hope that the Ministry 
will see to it that the money is found 
for such important projects By «aj* 
ing that the money is not available 
you want to escape your teapanslbilito 
and after a few years you win come 
and say that nothing more can be done 
Instead of nurturing the available 
resources, developing ttifin and build
ing on than, you neglect them in tW* 
way. No wonder Insularism and anti
national ferces arise end «ta*t «ayto* 
that otfljr fB3s section at U *t tection
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<** feif pant ot that putt at the country 
ts sta n  *m * attention. Please h m  
«n over-all approach and see to it that 

tanker berm in Cochin Is of im- 
'pittance to the country as «  -whole. 
1i Chief Minister Achuta Menon rais
es it is not because be is the Chief 
"Minister of Kerala alone, Blit because 
lie has a national commitment, and 
that is wily tfte Prime M M gttf h*« 
»lso given an assurance. It is a na
tional commitment and such national 
commitments cannot just be abandon
ed on the simple plea of absence of 
finances.

As far as Paradeep is concerned, 
you have been talking for a long tune 
about a fisheries harbour. What has 
happened to it? Again and again we 
find various projects mentioned but 
one by one they are abandoned. We 
do not see any reference to this fisher
ies harbour in the Budget papers or 
the performance budget. What is the 
good of having Pandeep come up and 
its doing well and then abandoning 
one aspect of it, t e ,  the fisheries 
harbour?

Turning to workers’ participation in 
management, Mr Tnvedi, the hon 
Minister, was present when we had a 
meeting of representatives of the Fede
rations and the Port Trust Chairmen, 
and we were told that task forces 
would be set up to see how the 20-point 
programme is to be implemented. 
Have you had any recent assessment 
as to whether they are functioning at 
all and if so how they are functioning9 
Because there have been o*ie or two 
unpleasant incidents such as the one 
In Vizag—he knows it, I do not know 
what he has done about it-where a 
representative of the Vizag Port Work
ers* Union of the AITUC walked out 
because the Chairmun threw a file at 
him. Is this the way workers' partici
pation ig to be guaranteed1* You should 
take the workers into confidence and 
overcome the existing difficulties You 
must understand that *be port worker 
in this country is a mature person who 
know* about his industry, how the port 
1* functioning. Why do you continue 
in your bureaucratic approach^ Why

f do you not have a new managerial ap
proach, dean up your management in 
all ports, and see that the workers are 
brought into them and associated with 
policy-maUnit

With regard to road transport there 
are two aspects to the road and road 
transport industry. One is that the 
roads are m a very bad state, main* 

' tenance is very bad, bridges are not 
maintained properly with the result 
that chassis, tyres and spare parts all 
being constantly required, the manu
facturers are having a merry time. It 
is the monopolists today who are ope

rating your roads because your roads 
are badly neglected, particularly the 
Highways

Secondly, wherever you go abroad, 
where they have big national and State 
Highways coming into being, you will 
find that feeder roads are also there 
for the backward regions, for the small 
villages and so on Where is that con 
cept? Many ol the villages are totally 
cut off from your main arterial roads 
and what are >ou going to do about 
that’  Then >ou talk about funds You 
say that pancKayat does not have 
funds local bodies do not have funds, 
so and so does not have fu .d All go 
back to resources But if ^ou have 
a proper plan, the fund would be there. 
If you stop siphoning of your fund 
into the pocket of contractors, you 
would have funds, your contractors are 
swallowing up your funds Your main
tenance is quite deficient I do not 
want to go into all that I have not 
seen much of anything being done 
about the corruption*that Is there, as 
far as contractors are concerned, with 
your road maintenance Funds are 
there but they are going into the 
wrong pockets That is what is hap
pening They are not going into the 
building of roads they are r.ot going 
into providing transport service f" 
the people

For instance if you see in Delhi 
about the Transport Corporation, you 
will find that your maintenance there 
is very bad Even when you find that 
you have got unde»*-steffhM( In your 
maintenance sheds, apart from any-
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thing ttae, what is extremely Import
ant with Delhi Transport Corporation 
is that you must remember that today 
If you neglect those veJdtfes, you are 
also contributing to an *nviionmental 
pollution. Therefore, it is a question 
of whole circle, not only that buses 
break down, passengers are affected, 
workers are also being demoralised, 
times as much as water transport and 
because their suggestions are not being 
taken, Therefore, it is extremely im
portant that you look to this whole 
question of the maintenance of the 
vehicles that are or the Delhi roads. 
Why is there delay in Implementing 
the decision of workers in maintenance 
depots? Why should there be two pay 
scales for drivers? Why should there 
be a delay in appointing the Chairman 
and leaving the Chairman's post lying 
vacant?

\
As far as Inland Water Transport is 

concerned, it is also important in this 
whole gamut of transport that we have 
in our country.

We want to know about the techno- 
economic survey of the Ganga from 
Allahabad to Calcutta Port. What is 
happening to it? Every time, we are 
told that it is going to come, report is 
there, 'may be, It will be over by 1976, 
floods are there and nothing could be 
done. So, we want a sense of urgency 
also, because we had an Inland Water 
Transport Committee to go ii.to this 
whole question of Inland Water Trans
port. It is possible in our country to 
build up a network of Inland Water 
Transport and yet we And that this is 
very much neglected.

Every time, one talks about the 
ships apd the shipping company, of 
Transport Ministry, one sneeks of 
freight, of cargo, of roads, but most of 
us forget Inland Water Transport. It 
is extremely important that this Minis
try with the most dynamic Minister 
there, or three dynamic Ministers all 
sitting together, should work as a 
team to see that some coordination is 
brought between your railway, your

m d , ycrnr post and your IniandWgter 
Transport WfcwUsthe m o M m rn l 
Why is it that Dm** is a© coordination? 
Why la it that you cannpt earn  beta* 
us with an overall plan and *ay thea* 
are the various gaps that ate there la 
the transport system in our country* 
as a whole, because transport is the 
most important infrastructure of our 
country. If Industry ic to develop, if 
agriculture is to develop, if we are to 
achieve not only 20-polnt programme 
but all those targets oi industrial pro
duction that we have, If we ate to 
achieve our foreign trade target and 
increase our earning of foreign exchan
ge, you are not going to get anywhere 
if this infrastructure is not strengthe
ned.

Therefore, I would request 1he Minis
try to be far more dynamic than they 
are already and to come forward with a 
picture of a really coordinated policy 
which can be fully discussed and then 
the funds will be automatically com
ing.

wfawr (* f* w ) m m
1975-

4V, sfaft $  fW f ft, ^
#  ft 1 *nrr ft
fa  % w rm rf m  w f t o  w i n  $ 
Hfwijpr ^  1 1

S* sfta fa s t  «n?r ft
s t o w *

f t* farr ftn  ft i 're V* 
mgrfry % qrwrontr faiN 
srH 
tit *if | i

f fc t o e  10 $ *WT £ 
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tm m  m rs l *  f w
*rift i *s%  *rc * *  «ft v»m r#r 
firrcftir«fti% , at TO  fa  t *  
m  *  **& * w «rcft v® i 

^ r  $ fo  irft a *  fa r  *|f forr 
w  11 ta r  fa  *f% **r & fifaw  qffiwff 

(%  % foranc fo f t  ftnrrt t  iftr
*  fatf **m  tc wrerrfar n# If i 

~

r ’ S j[ ft? ^ w r  *?tfa?r %m>
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$r an* fa  **rir t o  fr?rr |, m  fa r  

*T* * t w M r  * 1* , frcrrfr ft *T*ra?rr

fn r  ^ r r  ^rrf^r \ #% $  wrnm  
jj f o  s s *  sttst ^  $t*n i m  
irft ( ,  *F^J^3FH Tf*f£T
ir IJT ftw K teg THRTT «RT* % fa*  
i .2 5  J5TTar w tt % 2 *rra ^  *pt «nr 

fttT  |, **f fa  fcpf*3flr WSW <TT ^  
faw nftoc *nc i . 5 «rrar *q* % %arc
4 .5  siw  w it  «N- p rc  | 
ir ^  f iw W t e *  « r  s * t t «  *? r* §  i o 
srw  sq* ftar 11  a r f ir^r 
* *  iwfew, tsh o tw  vr wwm  |, 

*  1,000  mm sf?r fr*rt- 
4fcx, fcrn-Sw  wpp *k 4,500  w rr 
s rfa -fa sfrfa r * f a  ^  *  e ,o o o  
w r  fatfWter wrt star 11 ss%  
trfafcRf wifiOflr ^FM ffapr ira* 
w tfafe* t  tft* ^  qwHw m w i  
tft *f»*T | » **  ffrcrnr w , TOf tfm  

11  * w  w*r w m w i f f f  
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M affSPT *w  V W W W  UTT VTf 
imrmRT ^  w r  ^  11  w  fat?

»ft «rra^r W ruTT O T
irffilr i

ittt f*rlw  tf? ^ Pf s it v N  
% wit % v t f  tit «ft% 1J$t %rft 
W if^ i w  i r t  r̂ Jftfa t t  faerfw 

% n p r  <7?HTT ^TT Mlf^ ,̂ 
^ (rap f̂ F?T5T K̂tfTTfT 

b fth t wrf îr i ^  fWfRTT f  %  *r? 
WTff »FT ^ T  I , ^  r̂*IT I

vr  ^  t?fwnr ^  ft*1 tftr
ftrw % arr̂  *r *f&n ^rarr $  i *nrr 
^fV « r  w r  sft y r  <rr* wrw ^  ar*r tsjr 
$ i ^  3?r ^ r r  sr^r «ftr fa^nc 
fa?n*nT i 3 *  q r m
q?n m\ |itt 1 1 «rf ? r ^ r  <frr n »r 
<T̂ r 3R 3TPTT ^rf^- «tt i snrf sr*
| » w r w  ^ «pt *r$

?wft | fa w  srtffr wf ^
T # | ? apwr «PT 5W ^ftw W?PTT 
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w ncr ^  <ne m tft «ftr fbrw ar 
% 5«r % ^ e  «fto, fapT  ifhr *rmr*T 
% fa *  THRrr ^pf ITTOT t  I WWTT 
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*fnn% t f f r e r * n r f f c f ¥ & * * r ^ t ,  
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w r  *t*tt to t  * x * m
f t f fy s  H ffyn tte (ff^TT) tf!T 1W

<ru  )m  fcrr i

w w o tw s s t t  w  arm f  
fo  #jtt *r tf fa^fa-TPf wx*
% faSr I f f i  trfv̂ n- xtz,
vp? ftr* *re<Tt>*rc arw t m t  
$*rr»mw *  ?OTr trt,' m fax Sfrr? 
qrfvrnr qnft ?rfr fi*n 1 

m  •fEpft t  fV  4T?nHTtT V f«RTW 
* t  m fm  ^nrr 1 ^forarsr

a *  *p-*>rr tfprr prtwi vhnrv
8rt v r  ap *n*;fr frr f*PR

«pM, ?ct *sr fTT, «ftr fsr?iqr 
s?t % ftw? j«r warr *rr, ^ ? t r  
$nrr 1

•SHRI M. S. SIVASWAIAY (Tiru- 
chendur)' Hon. Mr Speaker, Su, I rise 
to express my views on the Demands 
for Grants of the Ministry of Transport 
and Shipping for the year 1976-77.

Sir, the TuUcorm Port Project wa& 
sanctioned In 1969 The work on this 
project was started as early &s 1964. 
Even, after 13 years the Tuticonn Port 
Project has' not yet been completed. 
In the Annual Report of the Ministry 
for the year 1975-76, it has been stated 
that this project would be completed 
by the end of 1976-77. In the very 
same Report I And the following in
formation: till 1974-73 a sum of Ks. 
22.01 crores has been spent on this 
project; in 1975-76 a sum of Rs. 6 13 
crores has been expended; in this 
year's budget for this project a sum of 
Ks. 7.15 crores has been allocs ted. In 
total a sum of Rs. 35.29 crores has 
been allocated for the Tuticorin Port 
Project. Sir, it is essential to mention 
here that the estimated cost of this 
project is of the order of Rs. 46 crores.

me how this project is going to be 
completed by the end of 1976-77. I 
request the hon Minister of Transport 
and Shipping to clarify this point in 
his reply to the debates.

Whatever may be the situation, I 
wish to emphasise that this project 
should be completed by the end ot
1976-77 as is being claimed by the 
Ministry in the Annual Report

Sir, the major item of export from 
the Tuticorin port is salt last year, 
1,53,236 tonnes of salt was exported 
from Tuticorin to Calcutta This year 
the export of salt from Tuticorin is 
going to be substantially more, os 
contracts have been concluded with 
the Far Bast countr'e3 like Singapore, 
Indonesia etc. for the export of salt. 
In fact the export of salt to these 
countries has already started. Ap
proximately 3 lakh tonnes of salt is 
going to be exported to these coun
tries I refer to this item specifically 
because of the reason that the export 
of salt from ruticonn may receive a 
frightening set-back shortly I am 
afraid that the existing salt industry 
may even be completelv destroyed. 
Land acquisition oroceedings have 
been started in Tuticorin for the set
ting up of ct*v*r industries. Though 
nearly 1000 acres have been acquired 
for establishing an industrial com
plex, no industry has so far come 
about in this area. If more area is 
acquired for industries, naturally the 
salt-producing areas will be affected.
10,000 workers- engaged in salt indus
try will become unemployed, 4000 
acres of salt producing areas may be 
acquired for industries to come in 
future. The export of salt to the tune 
of 5 lakh tonnes will decline sharply 
Consequently the handling capacity 
in the Tuticorin P^rt may remain 
unutilised. I would like to mention 
here that «n existing industry should 
not be a crushed for the sake ot sume 
industries to come about m future. 
I appeal to the hon. Minister of sblp-

when then la no provision to this 
year’s Budget for the remaining sum
of Rs. 10.71 crores, it is inexplicable to__________

•The original speech was delivered in Tamil 
195 LS—5
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ping and Transport lo  realise this 
grave danger to the major item of 
export from Tuticorin and he should 
recommend to the hon. Minister of 
Industries that the land acquisition 
processes must he ended in Tuticorin 
and that the existing salt industry 
should not be annihilated for the sake 
o f some industries to come about 
in future. There is great potentiality 
for increasing the salt export even to 
10 lakh tonnes annually. We have al
ready spent 75 per cent of the esti
mated cost of the Tuticorin Port 
Project. The hon. Minister should 
assure this House that the Tuticorin 
port project would be completed by 
the end of this year and the remain
ing 25 per cent of the estimated cost 
would also be allocated this year to 
achieve this objective.

Sir there are two ports m Tuti
corin—a minor port and a major ncrt. 
Tfeere are spinning mills in Tuti
corin. You will be astonished to 
know that the textils products pro
duced in Tuticorin ars being export
ed through Cochin Port and Madras 
Port, while under the Freight Incen
tive scheme the goods produced 2W> 
miles away from Tuticorin are being 
exported chrough the Tuticorin port, 
before the introduction of Freight 
Incentive scheme, the textile goods 
from Coimbatore, Udumalapettai, 
Kartir and so cn wer* being exported 
from Tuticorin. The Fn»ght Incen
tive scheme has become n damper in 
the case of goods produced in Tuti
corin. When the bon. Minister Shri 
Trivedi wag in Tuticorin, I apprised 
him of this situation and he stated 
that he would into this. 1 
believe that he will have no hesita
tion in scrapping this Freight Incen
tive scheme. I plead with hin* that 
this scheme should be done away 
with.

In the Consultative Committee <rf 
thig Ministry, my colleague the hon. 
Member, Shri Ranganath Shenoy has 
been repeatedly emphasising the need

for starting passenger-cum-cargo 
service along out coast-lin*. During 
the past six years, I have also re
peatedly referred to this in tnis
House. But no effort has been made 
to start such passenger-cum-cargo 
service from  Bombay, Mangalore, 
Goa, Cochin and so on. If such
passenger-cum -cargo services are
started, the congestion in the train 
traffic would get eased. Otherwise, 
now people from Tuticorin have to 
go first to Madras and then to 
Mangalore by train a distance of 600 
miles. This distance will be consi
derably reduced if passenger-curo- 
cargo service is started from Tuticorin 
to Mangalore.

In yesterday's paper I came across 
the new8 item that the Coast Guards 
scheme would be started soon, in 
this connection, I would like to bring 
to your kind attention that Tuticorin 
is just 60 miles from Sn Lanka and 
in the Eastern Coast Tuticorin occu
pies a vulnerable point from the 
defence point of view. From the 
point of view of nationals security 
and also from a perspective Defence 
Plan of the country as a whole, Tuti
corin should be irade into a naval 
base. This is very essential if the 
threat from south is to be contained. 
Similarly, the coastal road from 
Kanyakumari to Kasi via Madras 
should be declared a national high 
way. From the nation’s security 
point of view also this coastal road 
should be declared a national high 
way. No consideration o f resources 
should come in the way 0f declaring 
such roads as national high way 
when the nation’s security demads 
i t

With these few words I conclude 
my speech.

SHRI B. V. NAIK: (Kaftara): Mr. 
Speaker, Sir, I welcome th* Demands 
for Grants presented by the M&Uter 
Since the time is very limited, I shaft 
try to confine myself to the *csantial 
points.
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At the time of the discussion cn 
the Resolution, it had been my en
deavour to .point out certain dis
parities in regard to the various types 
Of roads. At that time, I was advised 
by tile Chair that these matters may 
be brought up at the time when the 
Demands for Grants come up.

Some ot the figures given in the 
report are fairly staggering and I 
really compliment the Minister, more 
particularly the Tanrsport Research 
Division, wMdi has done a yoeman 
service in presenting the data.

The total amount o| national high
ways are 27,000 kilometers, of which 
the surfaced ones ar® nearly 95 per 
cent, or one could say that nearly the 
entire national highways are sur
faced. In regard to all the roads put 
together in this country, which 
amount to 1-2 million kilometers. 
Chit of this about 60 per cent is ?ur- 
laced because out of 1-2 million, 
nearly 6,60,000 are surfaced But 
when it comes to the unfortunate 
districts like ours or the Nortn- 
Eastern portion of the country like 
NEFA, Arunachal Pradesh— (Inter
ruptions) not the whole of UP but 
the Terai region.—here is a com
munity of interests—we find that out 
of a total of 1,13,000 km of various 
roads which cover about 25 per cent 
o f the area of this country, hardly 
4000 km, that i3, less than 4 per cent 
Of the total road mileage is surfaced.
1 think there should be some sense 
of proportion oven in discrimination. 
If you kindly see these roads, they 
are not roads. What do you find? 
In order to build the roads, they just 
chop off the trees an<T Remove the 
stomps and some time; even the 
stumps are not removed. They «re 
supposed to be roads. Anti-social 
elements, tho<se people who do the 
poaching, those people who indulge- 
in the most destructive activity, the 
most under-privileged sections of our 
society—I think my friend, Mr. Basu- 
matarl will bear me ®ut—-the tribals, 
the repressed people and the Girljans 
—these are thf peopls who stay in

the forests. To-day their standard 
of living is perhaps one of the Jowest 
in the world end I am sorry that the 
Ministry of Roads has turad a blind 
eye to the entire development of 
these roads, particularly, for the 
children of the forests. Nehru’s most 
beloved children are the most neg
lected under the Ministry of Road 
Transport. I hope the hon. Minister 
and his Ministry will tike a fresh 
look and in the course of the Fifth 
Five Year Plan hav«* a minimum tar
get of having gt least one-thjrd o f 
these roads surfaced. We aro not 
asking for metalling, we are not ask
ing for cement or t ir roads. Only 
then civilisation c*»n enter into the 
dark recesses of our forests.

The second question wnich, I think, 
should immediately arrest the atten
tion of the Minister of Shipping and 
Transport is ih« high motor vehicles 
tax some States are charging. I find 
in the state of Karnataka, if I have to 
have a truck, I hav« to pay a fantas
tic amount for a 5-tonne capacity 
truck of Rs 3600 per annum as 
motor vehicles tax It works out to 
Rs 300 per month. But if T were 
fortunate enougn to be from my 
friend Mr. Dasaratha Deb's area of 
Tripura, I would pav for the same 
truck an annual motor vehicles tax 
of Rs 200 only. Ths difference ?s 
1:18. We call this a unified country. 
In the case 0/ a ten-tonner Tata 
Mercedes Benz truck in the hon. 
Minister’s State whose truck-owners 
are the most dominent people in the 
whole of the country in the matfer 
of plying of trucks, they pay Rs. 5<K 
or, say. Rs. 600 as motor vehicle tax 
to the respected Giani Zail Singh’s 
Government whereas In our state we 
pay six times more Naturally 0® 
per cent of trucks that ply in my 
district—this is a principal ore-carry
ing road—are from our friends from 
Punjab But we have no hard feel
ings about it. Let there be • 
rational tax structure for the couat- 
try «s a whole. It 13 true that there 
are State subjects and there are 
Central subjects but you could H#k
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tip your fiscal or monetary aid which 
you are giving to th» State* wi the 
basis o f evaluation o f road tax or 
motor vahide structure so that you 
can give even handed treatment all 
over the country.

I am saying everything on the 
basis of ray personal experience 
because the means of communication 
in the constituency Where I have to 
work are absolutely bad. X have, 
many a time to travel by trucks. 
We have no aeroplanes, no rail links 
and shipping routes are cut. The 
most favourable loute is to go by 
truck. v , ,

Unfortunately, none of our com
rade friends is here. In the United 
States, with capitalist heaven, the 
most organised tirade union is Team
sters Union organised by Jimmy 
Hoffa who had oeen killed. But in 
our country, I have never seen that 
our truck operators have been able 
to organise themselves to any sort of 
meaningful trade union to improve 
their conditions of service. Some of 
them, particularly those who trans
port timber work 22 hours a day. 
How can you ensure road safety 
when a person who is dozing is on 
the steering wheel? That is why we 
have a very high rate of incidence of 
accidents. We heard yesterday that 
in Assam 50 persons were drowned. 
The accident took place because the 
trolly got disconnected which was 
being given by a tractor. We have 
heard of an accident in Karnataka 
where the passengers fell iwto a 
ravine. They are fifty in number. 
The accident took place in Hoshiar- 
pur too. All this is because of the bad 
working conditions of the operators. 
I am glad that the hon. Minister is 
bringing in a legislation to improve 
the dependability on these and to see 
that they are not in any state of in
toxication. But the more important 
tiling is the question o f organising 
them. If the political parties do not 
come forward, I think it is high time

that the Government gtapa la and 
shares *  nucleus of these trade unions 
of these truck workers, driver* etc. 
and rationalise their working condi
tions.

X come from a coastal area, t  
thought X would give my major time 
on ports and shipping, but X have 
already wasted my time on roads. 
The only thing that 1 would like to 
submit in regard to ports is that ** 
far as shipping is concerned, we are 
going to subsidise for achieving a 
target o£ 8.6 million GRT, Hs. 8.62 
crores from the loans of Rs. 70 crores 
that you are giving. The Finance 
Minister has brought a new principle. 
I would submit it for consideration. 
He has said instead of financing fer
tilizers, instead of financing the FCX 
trade in regard 4b the grain, nation
alised banking structure is being 
brought to boar this fiscal burden. 
Why do you not explore that and 
pull out of budget of Rs. 7o crores 
which you are going to give in the 
form of loan at a concession rates, 
subsidising them at Rs. 8.62 crores 
per annum so that major chunk of 
budget—Rs. 400 and odd crores—which 
is taken away principally by the 
shipping magnates of this country, 
and see that <he burden of financing 
mercantile naval build up is bone 
by the Indian banking system? Now 
we have be»n told in this report 
which ha8 been circulated to us that 
the profitability of this port is under 
consideration. In this report it is 
stated:

The Scheme could not be sanc
tioned in the 4th Plan period. The 
project report for Rs. 5.77 crores 
envisages installation of fast ore 
handling facilities. This has been 
cleared from the technical angle 
and is being finalised in consulta
tion with the Planning Commission. 
A  profitability study of title project 
is being made.'

I do not know whether yon are mas
ters in the art o f putting the cert
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fcefore the home! Why w a  this titan  
tup at all <ix yearn back? Only now 
you are saying this that you will aee 
whether this is going to be profitable or 
not. Ra. 51 crores have been ear

marked for this project. Simply 
because we cannot ahout hoarse or 
<we do not have the political muscle, 
we should not be discriminated 
against. You should be even-handed 
in your treatment of all areas. This 
is my reques:. I hope it will be taken 
up in this Plan itself

SHRI SURENDRA MOHANTY 
<Kendrapara): At the outset 1 invite 
ihe attention of the House to the 
-state of health of our major ports. If 
you look at the report itself you will 
see out of eight major ports 6 major 
ports are in deep red. These are times 
of emergency; nothing happens with- 
out the touch of (he magic wand of 
the Prime Minister Now the Prime 
Minister suddenly became alive to 
the situation that the major ports 
were in red. Under her aegis there 
was the conference of beads of major 
ports which was presided over by the 
faon. Minister of Shipping and Trans
port. A task force was appointed to 
go into the affairs of major ports.
1 do not know and the House does 
not know what the result of the 
exercise of that task force has been. 
What we find is, the productivity of 
major ports is not only static, but 
it is dwindling. 1 can give the figure 
from this report itself. The gross 
tonnage handled has been dwindling. 
Calcutta including Haldia handled 
8.85 million tonnes in 1973-74 but 
in 1974-75 this became 8.78 million 
tonnes. Bombay handled 19-17 mil
lion tonnes in 1973-74 but in 1974- 
75 this came down to 19 10 million 
tonnes. Regarding Vizag, it handled 
7.37 million tonnes in 1973-74 where
as in 1974-75 this was reduced to 
<5-32 million tonnes. "Regarding Kandla 
and Mormugao I need not give the 
detailed figures. The time at my dis
posal |f short. What we know is 
ttart |a something basically wrong

about our major ports. Unless Gov
ernment wakes up to the necessity at 
revitalising the administration o f 
these major ports these will be lia
bilities rather than assets to the 
national economy./

12.59 hrs.

[Mr. Deputy-Speaker in the Chair]

I wish to offer a few remarks with 
regard to Paradeep port v'hich hap
pens to be in my constituency. 
Paradeep is a Saga in self-reliance 
of the State Government. The Gov
ernment of Orissa out of its own 
meagre resources had constructed 
this major and deepest all-weather 
port and this was gifted away by the 
State to the nation.

But after it came under the con
trol of the Government of India, 
not only its development is lagging 
behind but it is ajso undergoing a 
slow degeneration.

It is a pity after assuming the 
administration of this port by the 
Centre, it hys not only declined to 
reimburse Rs. 1G crores which the 
State Government had spent but a 
step-motherly treatment is also 
meted out to Paradeep port. It has 
one iron ore handling berth. For the 
improvement of this berth, it is of 
course gratifying to note that Gov
ernment is considering the applica
tion of the Port Trust authority for a 
further loan of Rs. 5.30 crores. This 
should be expedited. Also a second 
cargo bertK has been constructed. 
But, it has no ware-housing facility. 
There has been a demand for this. 
We do not find any mention about the 
third cargo" feerth which the Port 
Trust has been demanding.

Though the port railway has been 
completed, the port railways are run 
by the borrowed employees from the 
Indian Railways. The staff—the em-
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[Shri Surendta Mohan]
ployees—have no living accommoda
tion. If the hon. Minister cans to 
visit Paradeep, be will find a shanty 
town without basic amenities. X 
would like to know from the hon. 
Minister why Paradeep port is not 
being developed and why it conti
nues to be a shanty town which does 
not attract either visitors or customs.

Therefore, it is high time thiu 
when the State Government have 

made this ever as a gift and especial* 
ly for its development as a majov 
port, the Government, should reci
procate it in the spirit that it deser
ves and should not a’ lo* it to decay 
and decline.

SHRI VAYALAR RAVI (Chirayin- 
kil): Mr. Deouty-Spoakcr, Sir, the
other day I was hearing the hon. 
Minister Shri Trivedi when he was 
explaining the reasons for not mov
ing the super-tanker berth project at 
Cochin

It is unfort unat® that the decision 
had been taken by the Transpo’t 
Ministry, m spite of the opposition, by 
a senior Oflicer of that Ministry but, 
due to the misfortune of the Kcra- 
lites, that gentleman h&s been shift
ed to the Plnr'i'uij? Commission where 
that crucial decision has been shifted. 
It has been «hutlJceooked from one 
ministry to the ether. Sir, the hon. 
Minister has milled this House when 
he said that mid sea lighterin'’  of ships 
is going on in some couni rios and the 
Bombay High Crude can be used in the 
Cochin Refineiies. Hie mid-sea light
ering is not a permanent feature in 
any country. Somebody might have 
used it temporarily. Taking the crude 
to the sea-shore or to the refineries, 
as I understand it, is a temporary 
xeature. The same thing is being 
done by other countries anywhere 
in the gtobe temporarily. That is 
not a permanent feature He is, at 
the same time, conveniently forget
ting this fact that it is not being sug

gested by 4 m Codhin yafitterias. A\at> 
it is «  tact Hurt climatic conditio#*- 
of Cochin are such that we axe en
joying two monsoon cessans and the 
sea is rough for Almost eight months 
in a year. There he was thinking at 
big vessel coming and transferring 
to the small ships and taking it to 
the refinery. It was not at all sug- 
gested by the Cochin refinery.

Secondly, he safe? that Bombay 
High crude could be w ed at the 
Cochin refinery. Can Dr. Dhlllon say 
that the Cochin refinery suggested 
this0 1 say No. I can challenge 
him. I want to know from the hon. 
Minister whether this matter was 
referred to the Petroleum Ministry by 
his Ministry. As I know your Bom
bay High crude cannot be used in the 
Cochin refinery. It needs crores of 
rupees to be invested at Cochin refi
nery for the rhangfe of design. I 
know it because 1 had b«»en the Presi
dent of the Union there.

THE MINISTER OF SHIPPING 
AND TRANSPORT (DR*. G. S DH1L- 
LON)- What will you use then?

SHRi VAYALAR RAVI; Now the\ 
are using Abu Dhabi and Iraq crude 
The variety and the content of the 
crude will change from country tu 
country. It seems the officers cooked 
up the story and misled the Ministei 
I want to know the answer to this 
categorical question whether h  ̂
Ministry referred to the Cochin 
refinery or the Petroleum Mimsti \ 
for their opinion on the question 
super-tanker berth utility. The 
Cochin refinery never suggested these 
two proposals—Bombay High crude 
and the mid-sea lightering.

The other thing ip about the Ship
ping Development Fund. So far they 
have disbursed about Rs. 429 crores 
even though they sanctioned Rs- 729 
crores. Mr. Stephen narrated the 
story of the Shipping Board, I fuU? 
sympathise with Mr. Raghunandan- 
Lai Bh stiff, ihe preset* Chslrman for
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Ids pitiable condition. Ia this connec
tion I  went to « * » tkm about trawler 
allotment. Quit trawler costs Rs. 2ft 
lakha. In the allotment of the fund* 
they did not consult the Marine Deve
lopment Authority which is the sole 
authority to control the marine pro
ducts. They are not consulted In the 
disbursement of the Fund and the 
allotment of trawlers. The other 
thing I would like to refer to is the 
Inland Water Development Board. As 
far as I am aware this Board has met 
only once during the last three years.

The Shipping Corporation of India 
generally give their agency to a per
son provided he has not any other 
agency of a private company. In 
Cochin the same gentleman is having 
both Shipping Corporation’s agency 
as well as a private company’s agency 
with the result that Shipping Cor-» 
poration is not getting proper busi
ness. In Mangalore they have given 
an agency to someone else who does 
not have any other agency and, as 
such, they are getting very good busi
ness there.

Lastly, I want to make an appeal 
regarding the national highway in 
Cochin. To giv0 encouragement to 
KeraJa 1 am pleading for the early 
completion of Cochin bypass. Further 
I would plead that the bridge on the 
National highway 17-keeping apsrt 
the controversy—be sanctioned and 
taken up as early as possibla.

MR. DEPUTY-SPEAKER: You
have packed so much dynamite in five 
minutes.

SHRI B. R. SHUKLA (Bahraich): 
Mr. Deputy Speaker, Sir, I am con
strained to submit that the North- 
Eastern part of the country in general 
and Utt«r Pradesh in particular have 
been callously neglected in every 
respect and the Transport Ministry 
has also its major share m this 
neglect. As early as 1970 a Central 
team appointed by the GovemnteRt

of India surveyed the industrial 
potentialities of the district Bahraich 
and Gonda and in its report it submit' 
ted that an all-weather road bridge 
over the river Ghagra at Ghagra Ghat 
in the district of Bahraich is absolute
ly necessary for the removal of the 
transport bottleneck in the eastern 
districts of U.P., Kanpur and 
Lucknow. I have also been emphasis
ing time and again the necessity of 
constructing such a bridge. The UP 
Government has also in its recom
mendation requested for inclusion in 
the Fifth Plan the construction of 
this bridge. In 1973, when UP was 
under President’s rule, the late Shri 
M. B. Ranai who was Minister of State 
in the Ministry of Shipping and 
Transport had also recommended the 
construction Df a road f r°m Nepalganj 
Bead to Ahmedabad a5 a national 
highway. He had also recommended 
the construction of a bndge at the 
aforesaid place But neither the con
struction of the bridge over river 
Ghagra at Gh*graghat nor the con
struction of the national highway con
necting Nepalganj road wnn Ahmeda- 
bad has been mcludsd ia th» budget 
scheme. So I vrant to emphasise that at 
least the construction of +he bridge 
should be taken up on a priority basis 
because it is very necessary for rll- 
round improvement of the backward 
districts of Bahraich, Gonda and Basti 
and other plves. Secondly, I want to 
draw the attention of the Minister to 
this that the National Highwav which 
connects J & K. with Assam passes 
through the districts of Bahraich, 
Gonda and other eastern districts 
That road is not properly maintained, 
That road is not preperly maintained. 
The result is that after a tew years, 
a huge amount will be in a non-work- 
able condition and it would be ren
dered useless. Nothing is done for 
repair work and the vehicles that 
pass over it get damaged. Therefore, 
my submission is that attention 
should be given to this road for pro
per maintenace.

I do not wish to waste the ^me 
either of the Minister or of the House..
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MR. BEFUT&SP«AKm: You as*
sot wasting the time of tine House.

SHRI B. R. SHUKLA:,.by taking 
up other matters although they are 
very important, but for me it is suffi
cient if I pinpoint only these two 
points which have always escaped the 
attention of the Minister.

SHRI M. RAM GOPAL REDDY 
(Nizamabad): There are many private 
godowns in ports which were used for 
hoarding and illegal activities.

Previously 1 had mentioned about 
this. Has the Minister collected any 
data about how many godowns are 
there in port areas? 1 want that all 
these godowns be taken over by Gov
ernment and used for keeping the 
goods that will be exported to other 
countries.

Our ships are not sufficient to ex
port our own goods. Several times we 
have to hire ships of other countries 
paying dear money in foreign ex
change. I want to know by what time 
we will be self-sufficient in the trans
port of our own goods to other coun
tries and import goods needed by us 
from other countries. This is a must 
when we are self-sufficient in so many 
respects In this respect also, we have 
to be self-sufficient

As regards lorry transport, most of 
the accidents occur during the early 
hours of the morning. I want to 
know whether the Minister is going to 
place a ban on the movement of vehi
cles after 1 O’clock in the night so that 
we may avoid all these accidents. One 
accident means not only so many lives 
lost, but vehicles also lost For replac
ing these vehicles, to  have to spend a 
huge amount of money. That will be 
a national waste. Hence I request the 
Minister to consider these three points.

SHRI DHAMANKAR (Bhiwandl): 
Sir, I rise to support the demands of 
the Shipping and Transport Minfcrtry. 
Whil* ioing so, 1 want to suggest that

Retaagiriperiihouia be t # m m  into 
m  all weathe* port L » t  time when 
**y q w U m  w«* being answered, the 
two. Minister said that St was not posslU 
hi*. I  still feel that if It is ao converted 
it wou)d«trv» the needs o f the peogte 
there. The Moghul Unas axe now 
operating two vessels; in 19*5 there 
were five vessels. When it was taken 
over we were assured that fares would 
not be revised and adequate arrange* 
ments would he made to meet the needs 
of the people of that area. Since there 
are only two vessels, I request the hon. 
Minister to see that small draft are 
provided there with small capacity so 
that they could go to small ports also. 
Travelling facilities must be made 
available to small ports also.

Regarding Agardand and other fish
ing ports, nothing has been done. It 
was stated that technically it was not 
feasible. Satpati and Agardand and 
such ports should be revived. At Sat
pati there is already a cooperative 
society. They should build small 
boats This point has to be examined 
and considered; there should be fisher
men cooperatives also.

The other point is regarding the na
tional highways. The expenditure that 
the Maharashtra government are Incur* 
ring on them is on the increase while 
the central government is reducing the 
amounts The Bombay-Poona highway 
in Borghat, that area has to be realign
ed again; there are several accidents 
The road goes up to Bangalore and 
there is heavy traffic on this road. 
There are small sharp curves and so 
some changes have to be made and 
more money should be sanctioned for 
the development of the Bombay-Poona- 
Bangalore highway as also the Bombay- 
Nasik-Agra highway. All those areas 
deserve more consideration because of 
heavy traffic. I should request the 
hon. Minister to see that more funds 
are allotted this year, if necessary. 
They needed Hi. 10.78 crores last year 
and the central government sanctioned 
hardly Rs. 7 crores. Naturally when 
the amount la reduced, it stops the 
work of developtoent of highways, and
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Ifce transport facilities are correspond- 
jta*ly not increased. He should look 
Into all those things and do the need- 
iu l for transport in Maharashtra.

SHRI a  K. PANDA (Bhanjanagar):
I want to highlight only two points. 
One is about Gopalpur port The work 
is progressing slowly and unless it is 
completed this year, it will give a great 
set back to the factory. Therefore, 
work on it should be expedited. Second, 
ly. I refer to the fishing harbour at 
Paradin. On 27-10-1975 the Chief 
Minister has writfen a letter to the 
Central government that simply because 
o f the escalation of the cost of mater, 
ials the work should not be stopped. 
Early clearance is needed. There is a 
demand for Rs. 44.34 crores for de
veloping the 23 roads and 9 bridges. 
They are of interstate economic import
ance They have already highlighted 
the importance; it is for greater na
tional economic development. From 
that angle it should be given more 
attention. With regard to the fishing 
harbour at Paradip port, 1 am saying 
this. The Narula committee gave the 
expert opinion, that has not yet been 
conveyed to the Orissa government. 
They are proceeding with their wore. 
So, it should be taken up with them 
immediately. At Paradip more than 
2000 workers' hutments were demolish
ed without providing any alternative 
accommodation, therefore their prob
lem should be looked into immediately.

TWWJTTT SFTOft (T<?TT) .
w strw  m vt $  nip arrr

g , s|F.T?*r qfrfTT
t o t  »r*rr <p- * r  f a r m  f t  
7$r | ifhc 3 *  f s w  fargTT--3wr 

*for«r snrfa% fwV m
I , JITcT TT f*r WFf STT
ir f o  m x * tx  f o r  m  11

fW  VflihK fS*IT \ A v f
f f f f i r $ 1 fairfa

| w i n d  ^
’f t  nft i f t  | f ,? *rrar

w m x  w r m : 3% ^  ^  w k w #
| ^ T £J  SFttft *
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iu r̂ranc w  sw arm r t  t̂tsspt 
r̂rf r̂ ?nf% *r? m  
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tR f fk  JTTTt ’TT WT
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THE MINISTER OF SHIPPING AND 
TRANSPORT (DR. G. S. DHILLON): 
Mr. Deputy-Speaker, Sir, I am very 
thankful to the Members for this very 
lively debate on this Ministry’s Demand 
and alter having been ignored lor the 
last three years, this has now been 
taken for discussion. It gives me an 
opportunity to listen to the views of 
the Members and the guidance for our 
future working. Before I touch upon 
the points mentioned m the debate, I 
would like to mention here that while 
this Ministry is under discussion, there 
is a coincidence that today we are 
celebrating the 13th National Maritime 
Day of the Merchant-Navy Flag Day* 
throughout fhe country. It was on this 
day. 57 years ago, in the year 1919, 
that the Indian Merchant Ship know as 
uss. Loyalty” sailed from Bombay for 
the United Kingdom. Indian shipping 
has made a tremendous progress after 
the attainment of Independence. It is 
a matter of pride that Indian vessels 
only manned by Indian officers and 
crew are now sailing the seven seas 
On this happy occasion, may I venture 
to say that we all convey our very 
warm greetings to the Merchant Ship
ping personnel? Whether on the high 
seas or on the shores, I wish them well 
to the coming years. So many points 
have been raised about questions of 
policy, allocations, planning, National 
Highways, road transport, development

ot  our ilxlppiim £Bduflky. «te. In %m
•hort time At my disposal, I win try to
touch on as many points «s  possible. 
The hon. xnembecs have referred to so 
many roads and bridges. About some 
I have information. About others I 
will try together the information later 
on and forward it to the members con
cerned.

Some figures were mentioned. I do 
not know from where hon. members got 
the Information. I have to correct 
some of the figures mentioned. In 1947, 
we had a total road length of 3 JO lakh 
KM. Now we have a total road length 
of 12.23 lakh KM. out of which 5.22 lakh 
KM. are surfaced roads. Thus, the 
increase has been more than 200 per 
cent in road mileage. We may not have 
reached the level of road development 
comparable to countries like USA, 
Germany and Japan, but our own 
achievement is quite considerable.

In the Fifth Plan, the States had sent 
proposals about 43,000 KM. the total 
estimated expenditure on which would 
be Rs. 856 crores and another Rs. 400 
crores for widening or double lane. But 
due to the financial constraint, this 
estimate of mileage was cut to 10,000 
KM. Later on it was slashed to 6,000 
KM. and that too split up into three 
categories A, B and C—A to be taken 
up first, B to be taken up next and C 
to be taken up if money is left. Even 
the money needed tor widening the 
roads was very much reduced. That i«* 
the financial background. The Planning 
Commission, as I have twice before 
informed the House, had conveyed to 
us that there will be no new addi
tion to national highways system and 
they will be held in abeyance unless 
the financial position improves, but we 
could provide for the missing links if 
they are not very long, we could pro
vide for maintenance and some bridges 
and other expenditure. This not only 
covers our National Highways but 
other allied subjects like strategic 
border roads and others.

In the last 29 yeart, we were hardly 
able to get Rs. 679 crores {or the
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development of the National Highways. 
4,000 KM. road length has been con
structed 22,000 KM. of low grade sec
tion have been improved and we have 
done widening of 14,000 KM. of Na
tional Highways to double lane car
riageways. We are concentrating on the 
completion of the various on-going 
works which are coming from the last 
plan to derive the full benefit of the 
investment which we have already 
made in them. During 1976-77, it is 
planned to construct 200 kms. of miss
ing link by-passes and diversions; and 
widening of 1200 kms. of double-lane 
carriage ways. .That is what we have 
been able so far to achieve. Mrs. 
Parvati Krishnan had raised the ques
tion of village links to the headquarters 
and some other Members also did it. 
Some of them seem to be under the 
impression that we have completely 
neglected it. May I again invite their 
attention to the fact that we have 
Rs. 500 crores at our disposal in the 
Plan under minimum needs P-rogramme 
for this purpose_ That amount is pure
ly for these link roads-to foese n&tion
al highways and other important near
about approaches. It will be spent on 
connecting villages with a population 
of 1500 or thereabouts. And in the 
case of tribal and hilly areas, we would 
take only the cluster of villages into 
account. Of course they have a small 
population which is scattered; but they 
can be taken as a duster and taken up 
as one unit for the purpose of this 
Fund. This House had also discussed 
the Resolut:on about the retention of 
Central Road Fund; that Fund was 
raised purely from petrol and spirit 
tax· and that was a non-lapsing fund. 
Th�re was a bulky Resolution about it; 
but the amount was too small and 
some of the hon. Members were carried 
away by the bulk of the Resolution; 
and the Minister Mr. Raghu Ramaiah 
had allotted four hours to it. In that 
debate very little was said about that 
Resolu

0

tion; and the debate was mainly 
a part of the general discussions. I 
will be referring this time to many of 
the points which were then left over. 
I did not ignore those points which 
were not relevant at that time. But_ I 
think they are very much relevant 

here. That is the reason why I had� 
made a mention about the length of 
the roads and funds; and village road 
funds that will be made available. Mr. 
Dag a was very vehement in his. 
criticism of what we do with the
amount of Rs. 2.5 crores meant for the· 
administration here. I think that when 
he had read out the report in this 
House, he had read it as a whole. He· 
did not care to go into the various 
parts into which the report was sub
divided. We have Rs. 2.5 crores for 
the Ministry as a whole and not for the 
roads alone. Only Rs. 93 lakhs, which·. 
constitutes 0.77 per cent of the outlay 
of Rs. 122 crores, was meant for the· 
administration of the Roads Wing. It 

is the smallest per centage I think, not 
only for the country, but for the· entire 
world. But unfortunately this was, 
ignored. 

SHRI M. RAM GOPAL REDDY: 
Have you asked for more? 

DR. G S. DHILLON: No; we are 
worried only about keeping what we 
have, because the Planning ,Commission_ 
has already done a lot. 

Now the position is that the func-. 
tions of Central Roads Wing are pro
vided by the Constitution. It is not a 
question of some administrative ar
rangement; it is a function entrusted: 
to us by the Constitution. The na
tional Highways roads that they have. 
as a proportion to the total, is six per 
cent of the surface road length, and 
they handle 30 per cent of the road. 
traffic. 

The other part of the picture is that
we give a greater part of our alloca
tions to the States. We have only· 
supervisory staff. Only recently it was· 
decided to expand. Previously, it was· 
a very small force and could not over
see the total work of road construe;:-. 
tion. So, the road construction, 
whether it is national highways, State
jhighways or any other road, wfJ$: 
entrusted to the State for execution. 
The hon. Member, Shri D. N. Tiwari 
pointed out a number of times that: 
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whil» we five  this money to them, 
there is none to see whether %» 
material is of the right type, whether 
the engineer® have the right qualifica
tions and supervision is proper. To 

'cope with them, we have made some 
staff available at 9 places in the coun
try, some Superintending Engineer, 
'Chief Engineer and so on, a very nanoli 
staff, but enough at least to keep them
selves informed, and keep us Informed 
as to what is the true state of affairs.

When the States perform those func
tions on our behalf, they charge us 
agency expenses. It used to be about 
7£ per cent. Now they have gone up 
to 9 per cent We are impressing upon 
the State Governments the need for 
creating separate organisations in their 
PWD, because in many cases the States 
have the same organisation, whether 
the work relates to the district. State 
or national highways. The result is 
that the engineers and staff, who care 
more for the State Government and 
who care more for the orders of their 
Minister, and Chief Minister, very 
often were not as keen about our 
highways. So, we approached them 
and some of them have already agreed 
to set up such wmgs. I very much 
hope that we will be able to persuade 
the other State Governments also to 
have them in their States.

The hon. Member, Shri B V Naik, 
■said that in his State had to pay 
much more as charges for inter-State 
movement of trucks than his neighb* 
ours in other States. While in the 
neighbouring States they had to pay 
only Rs. 200, they had to pay Rs 3,000 
to Rs. 4.000. That is the reason why 
we had to consider very seriously re
moving these constraints. They are 
constraints Of not only "octroi and 
check posts but some other payments 
also. These truck drivers, besides pay- 
ing to their own Government, had to 
pay every State through which their 
trucks ply, and this accumulated to 
Us. 8,000 or even Rs. 10,000 for national 
permits, Now they will have to pajr 
jRs. 900 to their State and Rs. 700

extr* per annum, which will fa» paid 
at one placet which It later on divided 
among the States through which he 
passe*. This is split up into three parts 
intra*State, zonal where four States 
join together and then inter-State. An 
interstate permit will entitle him to 
go anywhere he likes. So, this will be 
done now at one and the same place.

SHRI B. V. NAIK: Will they be on 
the basis of the southern, western 
zones etc., which'have been constitu
tionally provided, or will they be on 
the basis of convenience, because we 
would like lo liave a zonal arrange* 
ment with Maharashtra with which we 
have a lot of trade and commerce, but 
constitutionally we fall in the southern 
zone along with Andhra Pradesh, 
Kerala and Tamil Nadu?

DR. G. S DHILLON: The main ob
ject behind this is to remove obstruc
tions and constraints. Everywhere the 
trucks were being stopped. Now you 
can go to any place, from >our home 
town to my home town, and you will 
not be bothered.

Of course, I had already made it 
very clear earlier that the distribution 
of these inter-State permits will be on 
a very scientific basis. It will be based 
on the truck population of each State

Now we are seriously taking up the 
removal of other constraints also for 
the sake of quick mobility of transport. 
There are, for instance, these octroi 
checkposts at a number of places ns 
also inspections by agriculture, food, 
police and transport officials. It takes 
a lot of time to go from one place to 
another. So, I moved this matter of 
removing the octrois in the Chief 
Minister’s conference. I had discus
sions with some of them individually. 
Some of them were obstinate, but 
others were very reasonable. We have 
now set up a working group of five 
Chief Ministers of the States which 
will examine this question and by tbe 
time your next session starts, 1 hope 
I will be in a position to tell you bow 
far we have succeeded. X very much
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bop* that we will be able to come to 
•ome decision,

71m  only question there if o f the 
revenue received from octroi. You, Mr. 
Deputy-Speaker, have been going to 
so many countries, as also myself, and 
Mr. lndrajit Gupta will be going soon,

SHRI INDRAJIT GUPTA (Alipore): 
You have never allowed me to go ex* 
cept once.

MR. DEPUTY-SPEAKER: He said 
you will be going.

DR. G. S. DHILLON’ 1 tried to take 
you twice, but your party came in the 
way. 1 love your company, but your 
party did not aliow it.

So. there is no octroi or anything of 
that kind m the rest of the world now. 
It is outdated, it was discontinued a 
hundred or two hundred years ago. 
But we have been continuing it. So, 
we are proposing its abolition, and the 
States are also applying their mind to 
it, to impose a single tax at the place 
or ongin of the goods, so that they 
can collect the money from the source 
rather than obstructing the mobility of 
transport on the way

There are check-posts at various 
places and the police, food, excise 
and other people stop the trucks at 
one place after *ir tho- 1 have seen 
brand ne*v t being stopped by
transport officers. So, we are thinking 
that there should be one multi-purpose 
checking unit performing all these 
functions without harassing the trans
port workers, so that they may not 
only gain time, but also add to the 
economy of the country.

1 brought a resolution the other day 
in this House. 1 introduced some 
amendments to It in the other House, 
so that, as I promised in this House, 
we will make just a beginning in build, 
ing some resting places for fhe dri
vers, conductors and cleaners so that, 
after their stated hours o f work, they 
can reach a place and take rest there

instead of lying on a cot on the road
side.

Then there is a question of road.' 
facilities for the passengers.

SHRI INDRAJIT GUPTA: Who will 
maintain those facilities?

DR. G. S. DHILLON: It is just ft 
begming, Mr. lndrajit Gupta. After 
all, we must make some beginning.

SHRI INDRAJIT GUPTA: I am ask
ing who will bear this expenditure?

DR. G. S. DHILLON: That is why I 
made a beginning m the resolution in 
the other House That is why I made 
an amendment in the other House. I 
told them about this thing. About road 
safety, it was mentioned by my friend 
Mr. Naik that the other day, a truck 
fell and 50 lives were lost. In Punjab 
more lives, were lost, 50 more lives 
were lost m Himachal Fradesh. This is 
not a happy picture. I was going to 
be lost myself in one accident last 
month. This is a very serious thing. 
We are trying to analyse the causes of 
these accident. The n<sm cause is that 
the roads are too narrow and the tra
ffic has grown very much in size, 
whether it is m urban areas or High
ways or State roads.

As far as drivers are concerned, 
there must be some fixed hours of 
working for them. Some drivers start 
m the morning, some drivers rest in 
the mid night and so on Naturally, 
they will be feeling sleepy. The other 
main cause of these accidents is that 
they are drunk. Nowhere in the world 
you will see a drives drunk Here, if 
they see a person drunk they take it 
as an accepted fashion. Here, unless 
a driver drinks, there is a tendency 
among them to feel that he cannot be
come very vigorous and strong There 
are many tea shops which serve a 
particular type of tea mixed with 
opium and other drugs.

SHRI INDRAJIT Ul’PTA: Reckless. 
DR. G. S. DHILLON. Of course, he- 
becomes reckless also. There axe many
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shops where the liquor available U 
different lor different driver*. Suppose, 

.a  driver hat to drive lor 20 mile*, lor 
Mm, the liquor is different, suppose 
a driver has to drive lor 40 miles, tor 
him the liquor is different and so on. 
We have to check all this. This will 
not be allowed. I had a series of shocks 
In my State They serve very interest
ing tea. Net only l»n to others but 
that is called Momch Marar Tea; in 
Ehglish, it is called ‘moustache twist
ing*. Sometimes, we feel tempted also. 
The moment you take it. you will rea
lly feel like twisting your moustache.

(Interruptions)

This is a very popular chain of 
shops. But I do not mind il the citi
zens enjoy it. But once it is given to 
a driver, he twists some other people 
also.

Then we are gomg to hove an 
amendment m this Bill very shortly; 
it is coming before u& in which this 
question of liquor w U be mentioned 
Jt will be stopped and at the same 
tune, we have been seriously think
ing as to how to test them, either urine 
test or blood test, or breathlyzer

As far as helmet lor the scooterists 
is concerned, day before yesterday, an 
interesting question was nut to me 
The question was that if a lady is 
sitting at the back, will she be com
pelled to wear it? 1 do not know. But 
let her husband first wear it. That is 
a problem really, but we have just 
started seriously touching this ques
tion of accidents. There are many 
other things. But I was advised, Mr. 
Deputy-Speaker, that we «hould have 
some belt system around us. But alter 
we are able to have this Bill amended, 
we will try to have a belt system at a 
later stage. It t« very difficult to bave 
a belt system. It is all right all the 
tfene, but i*i a small car it Rives you a 
good' shaking and you always remain 
alert In !t»

. a <iuestk>n wa* raised about 
booking agencies, it was aaid that 
*ome P«<tPk. tor goods traffic, etc., set 
** *****  tor both sides, as stevedowa
00 in shipping. This is also being look
ed into. Jt will not take a long time 
before we take It on our own frhftmV 
ders.

The hon. Member, Shri Shrfkishan 
Modi, suggested that y,t must do some
thing about the bullock-carts and that, 
lor the protection of the roads, we must 
see that some bullock-corts are intro
duced with speed catching devices like 
ordinary charkha or am bar charkha. 
He said that there is some mechanical 
device by which it does much more 
work than what it ordinarily does 11 
it is driven by two bullocks. He sug
gested that it should be given some 
new innovation. That is a very good 
idea We are already looking into it.

About the Delhi Transport Corpora
tion. 1 have already a number of times 
given information shout it to the Hou«e 
and also to the Consultative Commit
tee. I am not verv happy about it. I 
never knew that I would be inherit
ing the DTC amongst my other por
tfolios. Upto 1950, it w».s with the De
partment ; upto 1951. it was managed 
by the Delhi Road Transport Authority 
and later on, from 18% to 1971. it was 
with the Delhi Municipal Corporation 
and then the Delhi Transport Corpora
tion came into bens It brought along 
with it a verv big deficit running into 
crores of rupees.

Before I came, another system had 
already oeep introduced the flat rate 
system, of SO paise upto 10 Km and 60 
Paise beyuid that. Whti I went 
through a fl*«. I sav a very rosy picture 
about it Now tbit, has been in opera
tion hardly six months I am very 
closely waU'h’ng its performance It 
is far bel >w not only the full ex- 
pectations bu< even the half the 
expections. We will see it® pw 
formance a fto  it completes si* 
months *nd aft*- one year Then. 
I will be in a position to come before 
the House with an nrmest opinion 
about its performance and what to do. 
There la something In It which weds
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a  vety dratiake treatment Recently, 
w* have given R*. 24 crore* tor capital 
requirement and Rs. 18 crores for ways 
and means advances. It will have to 
be given further advance* alse.

Since we took over, we have added 
1300 new buses and scrapped 700 old 
buses. We are left with a remainder of 
600 new buses. I have yet to see, 
whether old or new buses, which 
buses are without any dent or any 
bumper or number plates, etc. That i& 
because we are still short of wibiF 
there is more traffic and over crowd
ing. But we rannot do it overnight. 
Already we are operating cn 250 routes 
and, for each route, ten to twelve 
minutes is at present the frequency. 
Now, it is a difficult situation. Of 
course, the break-down has come down: 
in April 1975 it was 9.09 per cent and 
now 8.90 per cen»,.

SHRIMATI PARVATHl KRISH- 
NAN: You were taking about the fleet 
of buses that you have, but what about 
increasing your work-shop strength so 
that your maintenance improves and 
the number of buses on the roads 
more?

DR. G. S. DH1LLON: I was just 
coining to that, that is part of it  X 
have a few points noted down already.

About the depots, we have renovated 
some of them, repaired some of them 
and fixed up about 100 buses for each. 
Thig has brought about a very good 
change. The break-down has come 
down from 9.69 per cent in April last 
year to 8.90 per cent in March this 
year. I think that is good progress 
but still, we will have to see that it 
does not go up much again.

The income side, however, is not 
very satisfactory. As against an ave
rage dally earning of Rs. 4.5 lakhs in 
June 1975, We have gone up only to 
Rs. 6 lakh*. I think it should be much 
beyond that, If we are to cover even 
our expenditure. I had, as asked for 
by tome members, fixed up a special 
meeting of the Consultative Commit
tee to discuss DTC hut was very much 
sh ocM  to find tb«t only tkre* Mem
bers attended It In spite o f the fact (hat

all of them had asked tor the meeting 
and 1 had fixed up the date in consul
tation with them. The opinion expres
sed at that time was that we should 
appoint some expert Committee to go 
into all these problems, and I have al
ready done that

Now about shipping my colleague 
Shri Tnvedi mentioned about this 
yesterday—and I will be adding a few 
points which arose toduy. About the 
Calcutta port, I may assure you, if you 
have faith in me, that we v’ill never 
let it go down in its prestige and the 
great reputation it enjoj ed in the past. 
The problem is ibout silting. In the 
three Plans, a sum of about Rs. 50 
crores was already spent and we are 
looking into it to the minute details. 
I will also fix up some date and per- 
ally go and look mtc each end every 
detail.

SHRIMATI PARVATHl KRISH- 
NAN: The point I made was specifical
ly on the question of the administra
tion of Calcutta and Haldia

DR G. S. DHILLON- I first wanted 
to satisfy you about Calcutta separate
ly. As I said, its performance has 
improved very much. The traffic 
handled at the Calcutta port had readi
ed its lowest in 1971 and now. at 80 
lakh tons, it is a substantial improve
ment I wonder from where my friend 
Shri Mohanty got the information.. . .

14 hn .

SHRI SUKENDHA MOHANTY 
(Kendrapura): I got it from your An
nual Report

DR. G. S. DHILLON: It is estimated 
that, during 1975-76. this port would b© 
handling nearly 78 lakh tonnes. I am 
giving the latest information, accord
ing to the calculations we have. Hie 
income in 1971 was only Rs. 28 crores 
and now it is Rs. 54 crores..............

SHRI SURENDRA MOHANTY: The 
hon. Minister says that in 1975-78, ft 
would handle 78 lakh tonnes. But in 
1974-75 or 1973.74, it had handled 88 
lakh tonnes. How then Is that an im-
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provemtat? it i8 there in the Annual 
Report, Appendix 111.

»R . G. a  DHILLON: By that time 
we may be able to come op to that. 
About this, you gave a very diannal 
picture. I only wanted to remove that. 
We have improved a lot since then. 
About income also this is the position.

About mangement of Haldia and 
Calcutta, I may tell you that \ve are 
Seriously concerned with this. There 
Is no basis for any such news that we 
have already decided about it  We will 
take all the factors into consideration 
before coming to h decision, end what* 
ever we do will be in the best interest 
of both Calcutta and Ilaldia. But it 
has not yet been finally decided; it is 
still under consideration. The Chief 
Minister also spoke to me about it, and 
I  have given him the same reply, 'Let 
us think over it', because I do recogni
se that it is a subsidiary port of Cal
cutta ; it is meant mainly to serve the 
surplus tonnage.

Many things have been said about 
Visakhapatnam and Tuttconn. Mr Si- 
vaswamy mentioned about ?ult I my
self visited Tuticorin last month, and I 
went through all the processes. It is 
going to be computed very soon; two 
berths are already there: we are go* 
ing to have another cne. Some dis
cussions are going on about old alM* 
new Port, vessels and all that. We have 
been thinking over that also Mr. Tri- 
ved! has made some statement earlier 
also: in reply to some question he has 
mentioned that the position is still at 
fhe same level ...................................

SHRI C. K. CHANDRAPFAN (Telli- 
cherry): What about Cochin super* 
tanker?

DR. G. a  DHILLON: The position 
Is at the same -DOint which the Prime 
Minister mentioned In b*r *peed» in 
Cochin. (Interruption). Mr. Ravi, there 
Is #1 little impatience on your part, 
Smelt questions cannot be solved by 
impatience. During our three-day m

A « S .  «, i m  su m * *  *  * > « « » «

in Cochin, this supertanker questiob 
way *hno#t a nightmare for us*, every- 
body, whomsoever we talked to war 
asking me aftd Mr. Irivedi shout sup
ertanker. Therefore, we wanted to tar 
very definite before giving the reply. 
The position is that it stands at the 
same point which was mentioned by 
the Prime Minister in htr stseech. He 
was saying, ‘When Dr. Dhillon is there, 
how can this be done?*. If I were to 
give you as an individual, I will com
mit myself just now.................... , ..

SHRi VAYALAR RAVI: I referred 
to the points mentioned by the hon. 
Minister, Shri Trivedi. He hat given 
two reasons whico, I have said are 
wrong.

DR. G. S. DHILLON: Both of us 
have spoken the same thing. We know 
the background. We know* also your 
question, because there is no change in 
the question, and there is no change 
in the reply.

SHRI VAYALAR RAVI. You heard 
my speach, Sir,

MR. DEPUTY -SPEAKER. I did 
hear. there was a lot of dynamite in 
five minutes If the Minister does not 
defuse it, what can I do’

DR G. S. DHILLON: Thank you 
very much. It required a special tact 
on your part and you have succeeded 
in that in taming him.

Shri Ismail raised the question about 
the special poineer class of vessel?. 
I have just noted that point. About 
the containers and all that, we have 
already started thinking on those lines 
and we have already started building 
up the containerised ships. We are 
negotiating with GDR and wffi have 
that capacity.

The same hon. Member said that 
the Shipyard at Visakapatnam had 
not enough orders. I assure him that 
we have enough order*, and *bey 
enough Upto t97$~79. We have alreadv 
live of them and we ate expecting 8tlu 
more and We are negotiating for more
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W| have enough '!tyu»bar at ordert, 
W« « t f trying toK improve our capacity 
io  haVe more orders, so ihat at one end 
the same time, we can deal with the 
building up ol m^re ,sh/ps at a time 
instead of on* fit a time.

I was a little surprised at the cri
ticism of my dear friend, Shri Stephen. 
Throughout tty time when I happened 
to be the Chairman of P U-C. a»d even 
when Members of the opposition were 
chairman of the parliamentary ccm- 
mittees, they would settle everything 
amongst themselves, talk to the Minis
ter or Ministry concerned and every
thing (Same up in the Action Taken 
Report Here, the Action Taken Report 
came through the speech of the Chair* 
man which is very rare I thought, I 
will receive some help from him, ins
tead I am put on the defence. I have 
to see, how to meet his points and for 
that I kept on studying. He said, that 
the implementation of the recommen
dations had nof taken place and they 
were neglected. 1 have seen all those 
points, j  have seen that their reco
mmendation about roastal shipping was 
looked into and implemented. Also 
the recommendation regarding a ser
vice to Fiji, and Phillipines was imple
mented. The recommendation regar
ding India-Lalin America route has 
almost been accepted. Other things 
like new trade routes and restrusturing 
of shipping development fund and 
committees etc. were looked into and 
ore being implemented. Those iwcro- 
mendations which have rot been 
Implemented, it would have been 
much better for the h>n Member to 
have met me separately, so that I could 
have seen that they are implemented. 
We have utmost respect for our parlia
mentary committees and also depart
mental committees. What for are they 
there if we are not going to look to 
their recommendations? But anyway, 
it has been raised here and Mr. Deputy- 
Speiker, Sir, I would be very happy* 
if through you, I could esk the former 
Chairman to meet me in this connec
tion. I will place before him the im
plementation list, because there is no 
Action Token Report system here and 
In regard to the points which have 
m  LS—6

not been implemented, I would be very 
happy to report tack to this House on 
those points. There are many other 
points but the time is very limited.

The main point is about the inland 
water transport...

SHRI VAYALAR RAVI: That Board 
never met.

DR. G.S. DHILLON’ You are very 
much mistaken. The Board met thrice 
on 16th February 1D73, Wth Novem
ber and 31st March ITow can you say 
that it did not meet even once?

SHRI VAYALAR RAVI: Then, they 
have not informed the members.

DR. G. S. DHILLON. You must 
have been busy somewhere amongst 
your friends. I .enow you have many 
other engagements also. About cargo 
on Patna-Ghazipur route,previously, 
we used to carry only bouilders and 
cement. But after the construction 
that is not needed Even the coal is 
not needed after the construction is 
over. Due to inter State movement of 
wheat, that source is also gone. This 
is a very bad rtate of affairs We 
very much welcome water transport 
because it is very cheap. I have work
ed out the figures With one horse
power on road we move 150 kg, on 
the railways. 500 kg and by water 
400 kg But *ve need a lot to «pend on 
different things Jetties, the terminal 
points dredgers to deeoen it, etc. It 
js a very expensive affair. If it is 
cheaper on one side, it is expensive on 
the other The moment we have fun
ds with u&. this shall l'e ihe first thing 
we «hall attend to. Fven now we are 
paying a Jot of attention to it.

Mr Ravi mentioned about four brid- 
ee$ which have oot been ?al;en up. I 
can only say that by 1**78 by the erd 
of the financial ven- or bv the middle 
of the year thev will all be competed.

Shri Ramavatar Shastri raised the 
nuestion of inland water transport. 
Specifications and other measures are 
going on.
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Assam, though it is not a National 
Highway, the Boarder Roads Organ*. 
zaUon has taken it up and w>»no8t 
completed it

With regard to the Buxar bridge, 
we did lace certain difficulties in the 
matter of sinking of the wells but we 
have now overcome them and it is 
about to be completed.

There are so many bridges and roads 
that there is no limp but I assure the 
hon yembers that 1 have noted them 
all and 1 will be conveying the infor
mation to everyone of them about the 
progress and I will alsa oe very happy 
to meet them personally.

Sir, I have taken a little more time 
than alloted to me and I hope the hon 
House will pass the Demands. (Inter. 
ruptions).

SHRI D. K. PANDA- My point is: 
only Rs, 15 lakhs lias been sanctioned 
for the current jear If the work 
goes on with this *pced, then it will 
give a rude set-back to the Rare Earth 
Factory- What it the answer?

SHRIMATI PARVATHl KRISH- 
NAN. I would like the Mjn'ster to 
clarify two things that I iia.o already 
raised. One is about the working of 
the Task Force and abo.it the apex 
body for the Port and Dock woikeis, 
he said noting about it because with
out the task forca how will you im
prove the mttter? Secondly, there is 
a great shortage of marine personnel 
in this country What is beins done 
for re-structuring and what are the 
marine engineering and what arc the 
modern technological impro\ ements 
that are being adopted?
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f t i m  iff*rr frr£ --«rt*n$sre *ta 
?r fafawr 48 i t  v tt m  %

*3  f  I «T$*? 36 qT 
44 f t  «p?r $ i t *  w t o r ,

m l  \
V t % 8 «fl» *Tft t$t w»m | -

tft $*rw  w # :  w  *  tot 
% tftK m  % tftor Sr

9 $  f  100 o v t ^
fcram 7̂ <rr $ i «q ft  ^ rrn fr  

% W ifa*  ^ ( |
VTOfft 5 0 0  w  uTtpm ft ff,T

«$*# vgn m r f>  nrrfo ift*
6 0 0  tot ^  vt «fWf S w  t  

so o ^ flfh :^  600
*it **  «W t o  T O f  | j $ Hta
^  *for<r Sr vtvr ’ t  t , mi* 
mt eft ^TWrr ^ n t^ i

MR. DEPUTY-SPEAKER: Yoi
put the questions. The Minister it 
replying. In thfe midst of his repl] 
you get up and put other questions 
Whatever the replies are, they are be 
tore the House. It cannot be settle* 
in this way.

If you are not interested in th< 
rest of the answers, I will put the cu 
motions to the vote of the House 

If you want tht$ Minister to de* 
with the points, he win deal with then 

DR. G, S DHXLLON: Task force : 
there. The work Is reviewed. W 
cannot say about the *pex bod: 
After the review w*a will see whei 
we stand.
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^ft % T'ffSTf fifSJ fr if 
m  4.5  *T t if  ? w r  ?rt q $ r  *ft *  
fiWT 11  7 v d r  r r t  *r *P*r *fr 
<rrc if 1976-77 % f a *  *«rr 
fwr 11  <rrr% ^  fairf «?• f, w?
^  ^  ^  ff.*T

<f*r sr.tpr ?r aft ftprr, f  
*<ft in f n w r f a  f l v « * ri*irr 
3t %  a R  *  S ft t f , * F f , ‘ Sr^foT i

w r  «!$  * w r ,  #  % v s t *  v t
^  iflr gsnrr * r .. .

* i»  #«> qao f o  ?rrm sfr,
*r.$ >  £ f v  3 *  «Fi ftar V''T*n cr 
wrfEft wt, ^ 'crsp ?sr5BT ftarr n f  

®tr.*r f  5  v ?  *w?rr i *nn
*  f t ,  ;ft ftp - 5̂

MR DEPUTY-SPEAKER: There 
ate a number of cut motions thal were 
moved by the hon membeis Unless 
any member wants any particular 
cut motion to bt* put sepaiatciy, I 
wit] not all of them together

A ll the cut motions mere put and 
negatived

MR DEPUTY - SPEAKER The  
question is

“That the respective sums not 
exceeding the amounts on Revenue 
Account and Capital Account shown 
in the fourth column of tlie Order 
Paper be granted to the President 
to com plete the sums netes&ary to 
diqfray the charges that will come 
m  course of payment duung the 
year ending the 31st day of March,
1977, m  respect of the head", of 
demand* entered m the second 
column thereof again >t Demand** 
Nos 79 to 82 relating to the Minis
try of Shipping and Transport ”

Th? motion tuas adopt* <7

(D ' nvidt for QrJt*u, 1976-77 in respect o f the Aft^Ltry of Shppiftg oHd 7 u w pert chi t rrt re 
voted by Lok Sabha are show* btlm.—Id  ]

No. NameofDtmand Amount cf Amount of
of Demand for Grant Dimuw’ f< 1 Grtnt

Dtmmd on account vittd bj vrtif1 bv the
the Ht’Uac on 23-3-1976 Ht. use

Rcvtnu' Capital Rcvvnu- Capital
Rs. Rs. Rs. Rs.

79. M niitry of Shipping and Transport 40,99,0:0 .. 2,04 93 oco

80. Roads* . . . .  13,44,44,000 13,80.14,000 67*22,12,000 69,00,68,cco

8x. Ports, Lighihcusetar/ Sh pp rg. 4,T5,i3,cco 34,$2>07>cco 20,75^7,cc0 172 (c z( coc

82. Ri»d and Inland Wattt Transport 17,91,000 2,90,90,000 89,53x00 ic,i4*53>fco
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Mncumnr o r D o m e *

ME. DEPUTY-SPEAKER: The
House will now take up discussion and 
voting on Demands Nos. 20 to 25 re
lating to the Ministry o f Defence for 
which 6 hours have been allotted.

Hon, Members present in the House 
who desire to move their Cut Motions 
may send slips to the Table within 15 
minutes indicating the serial numbers 
o f the Cut Motions they would IUce 
to mov».

M otion m o v e d :.

'That the wapecttv* #wm* »ot eat* 
ceeding ti>e meat** on Revwui* 
Account and Capital Account show  ̂
in the fourth column of the Order 
Paper be granted to the President 
to complete the sums necessary to 
defray the charges that v/Ul coipe in 
course of payment during the year 
ending the 31st day of Match, 1977* 
in respect of the heads of demands 
entered in the secondtoiumn there
of against Demands Nos, 20 to 25 
relating to the Ministry of Defence”

Dmtfitdt /or Gram, 1976-77 in respect of Ministry of Dtfawe.

N o . N am e o f  Demand 
o f
D .m am l

Am ount o f  Demand Am ount o f  Dem and for 
fo r G rant on G rant submitted o f  the 

account voted by the vote o f the H cuse.
House on  23-3-1976
RevenU" Capitol Revenue C a p ita l

R s. Rn. Rs. R s.

20. M  n istry  o f  D efence *7,79,000 4,77,61,coo t»38197 ,oco 23,88,C5,CC0

21. D efen ce Services— A rm y 2 7 4 .95.96  .coo 1374*79 .78,000 . .

3 2 . D efen ce Servic.*— N avy . . 28,03,71,000 140,1*,53*000

3 3 . D : f j n c i  S ir v ic ;s —.Air Force 85,28,41,000 426,42,04,000

* 4 . D ;fe n c :  S;rvU ::$— Pensions 19,09,27,000 95,46,87,000

O n  t a lO i  Iiy  in  D :f^ iccse.*vtci«  . .  43»2'M ^ '*» 2tfi/»,17,OC 0

* Moved with the recommendation of the President.

SHRI DASARATHA DEB (Tripura 
East): Mr. Deputy-Speaker, Sir, the
total estimated budget fo: the year 
1876-77 for Defence is to the tune of 
Rs 2703 89 crores gross and Bs. 2544 
crores net. Compared to Revised 
Estimates of 1975-76 the gros^ esti
mates for the year 1976-77 reflects a 
gross inw'Afts z of Bs. 100.15 crorcs. 
In this connection, I wish to submit 
that our national policy should be to 
reduce the expenditure for keeping 
regular army. The size of regular 
army should be gradually reduced.

Instead of this, maximum number o" 
youth, men and women, should bo 
given military training so that they 
may be able to face the situation 
when the country is attacked by ex
ternal forces. We should not depend 
upon our regular army alone. We havc 
to remember how the people's force 
became the best defence forces »n 
Vietnam. The entire people got train
ing and they fought bravely and vigo
rously against Imperialist American 
Army who wer* equipped w»fi 
modem weapons of warfare. But m
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couattry we art pursuing the «ttt- 
tipde ofBrfctfh imperialMts in tbst we 
asrfc still<8epandi»g u£etf our regular 

ka*my, We should give training to 
«K»r antf girit bo that they will 
beeome sttonger and stoattgar and we 
Will < be able to tight back the enemies 
of the country, Thai is the policy 

1 whiflh we should adopt, but this is 
lacking now. The entire people 
should be given military training so 
that they can fight against any foreign 
aggrewion that may come about. You 
can reduce the military expenditure 
and utilise it for developmental pur
poses. You should not follow the 
policy of imperialists who did not 
have any confidence in their own peo
ple. They only depended on their 
regular army. We should not deve
lop that line of thinking in India.

Mere increase <4 defence military 
budget ig no guarantee for our coun
try's security We cannot build up a 
strong defence force by that. We 
must also be aware of the fact that 
we must develop friendship with our 
neighbouring countries lifca Bangla
desh, Pakistan, Nepal, Sri Lanka and 
also with gulf countries etc. Their 
people are not our enemies. There 
are forces either in Pakistan or in 
Bangladesh who might be inside or 
outside the Government of those coun
tries who are out to create certain 
misunderstanding between our coun
tries and thereby they are acting as 
imperialist agents who have created 
this deterioration in our relations 
These imperialist Americans will take 
advantage to create some tension 
amongst us. In that way they will 
be a gainer; they will be selling arms 
to Pakistan and to us and to every
body and, at the same tima, political
ly, they will be a gainer because they 
will have the opportunity to act as a 
mediator between us.

But, we must not allow thesis forces 
to act Ukto that. That is why t say 
we have to develop our friendship 
with all our neighbours As com* 
Pared to us, particularly, Pakistan,

Bangladesh, Sri Lanka and Nepal are
not big countries. So, w e should not 
gtftae any understanding to these 
neighbours that India is strong En
ough to capture them; we should not 
give that understanding at all. W e  
should only give the understanding 
that we have no design at all to take 
their land, but we want to live in  
peace. Our policy should bct to liv e  
in peace. W e should be more caifc- 
tious when we deal with our neigh
bours, particularly, with those who 
are smaller in size compared to us.

I want to tell you that the country's 
defence depends not only on arms 
and the people but also on certain 
other things. Defence things must 
be kept secret. But, we find that 
m India the radar system was set up 
in the border anaa with Ibe help of 
foreign expert particularly the Ameri
can personnel. That means our de
fence strategy is already exposed to the 
enemies and that cannot be said to be 
safe for the security of India. It is 
dangerous to our dcfenca So, we 
should be very careful about that.

In relation to defence, I want to 
state here another thing. The Gov
ernment itself in one of its reports, 
says that the Indian Ocean is fast
developing into an area of tension on 
account of the naval presence of Big 
Powers and their decisive powers to 
establish base facilities. It is true  
It has been discussed in this House 
many times and we have been point
ing out that because of the presence 
of the naval base in ihe Diego Garcia. 
Upto now we found that Government 
of India do not seem to have realisAjl 
the magnitude of this danger; thep  
are not very serious about this.

The 167th Report of tf»d P A .C . re
veals so many things about the acti
vities of the American Military Intelli
gence carried on m  India in the dis
guise o f research works s’-icH as the 
genetic control of mosquitoes unit 
project, tWa migratory animal patho
logical survey— of the United States 
Institute of Pathology. That report
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o f the PAC has revealed these things 
»Pd I do not want to d$a! with them 
a§ the same have bten dealt with 
sufficiently in that report itself. Even 
after that, what precaution is the 
Government ot India taking? We do 
not know that. If Government of 
India is allowing multi-national cor
poration to develop here, then hew 
will they be able to fight against the 
American imperialism* We cannot 
understand this. If we a:e t )  depend 
upon America for so many things, 
then you cannot develop an indepen
dent defence force; you cannot fight 
directly against tho Americans. That 
is why w« have made some formal 
protests but we could not make a 
protest seriously against the American 
naval establishment in Diego Garcia. 
We should change this policy and we 
must come out very categorically 
against imperialists’ design in Asia 
because the presence of American 
naval base in Diego Garcia poses a 
teal threat to India, Asia and to the 
gulf countries. We have to mobilise 
the entire peace forces against the 
American design. That is the thing 
which we have to develop.

As regards military we should make 
our Army very close friends of our 
people but sometimes we find Army 
is used to suppress even the strikes. 
It should not be done If Army is 
used to suppress the strike, two dan
gerous trends may develop—one, 
Army personnel may develop anti
people character; secondly, if you 
are going to use the Army constantly 
in political field then a tendency may 
develop m the. high-ranking officers to 
get political share. Army is not meant 
for that. It is meant to fighting against 
the aggressor and protecting the 
country.

Now, Sir, I take up the next point 
Eighteen trade unionists of Ambar- 
nath have beem detained undvr MISA. 
There may be many more in other 
factories also. Now, what was their 
fault? They, on behalf of their union, 
had s'il>mftted a memorandum to the

Jfefcn* Miniater against reduction of 
overtime wag* etc. For that they were 
put under MISA. They should be relea
sed immediately.

There a »  certain defects In the 
woririnf of the defend production also. 
They have established Deaign and 
Development Celt These is leas of 
public money from Exchequer and 
mal-utilisation of technically trained 
personnel in Design and Development 
Cell. This Cell was created lor tnctt- 
genisation of stores/components/mate
rials/ amendment/removal of defect* in 
design and drawings in respect of ord
nance/ammunition stores. In the first 
stage it was sanctioned tor a period of 
two years from September, 1973 to 
September, 1975 but it started func
tioning only with effect from £-10-1974. 
Now. its sanction has been further ex
tended by two years, that is, upto Sep
tember, 1977. This has resulted in a 
huge loss to the Government. Due to 
bad planning of the Cell a huge loss is 
being incurred by the nation. Non
functioning of the Cell for two years 
and eight months has resulted into un
necessary wastage of the lubour of the 
skilled workers. It should have been 
avoided. In future Government must 
see that whatever plan they take up, 
there is effective implementation of the 
same.

Further, I want to draw the atten
tion of the Defence Ministi y to certain 
problems of the employees working 
under the Defence Ministry.

Firstly, it was agreed by the Govern
ment that with effect from 1-2-08 they 
would encourage the educated detente 
employees to achieve engineering gra
duation (AMIE) by paying special in
crements on completion. Now this has 
been discontinued with the recumnun- 
dation of the Third Pay Commission on 
the excuse of its budgetary effect. /  u- 
tomatic channelisation to class one offi 
cor category from lower categories 
should be opened up for the engi
neering graduates with immediate eff- 
ef’t This process will help poor but 
talented people who would otherwise 
never get a chance to qualify them
selves as engineers ; after joining ser
vice, they can get training and become 
engineers. They can thereby benul*
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Withdrawal uf this system means that 
only rich people who can afford to go 
to an engineering coliege can become 
engineers and poor people will never 
get spy chance. Thereby you are depri
ving poor people of talent at this op
portunity which they should get. So 
the earlier system should be restored.

Secondly, the Third Pay Commission 
has; totally failed to fix up the scale 
of Supervisor A and Us equivalent in 
defence sectors affecting some other 
NGO categories. At one stage, I was 
told Government had said that they 
would consider the matter though the 
Third Pay Commission did not sug
gest any pay scale for them ; they said 
they would consider their case and fix 
up some scale. But up till now, it has 
not been done. I request the Minister 
that this should be done without fur
ther delay.

Thirdly, the Government policy of 
authorising some doctors for certi
fying fitness/unfitness deprives a large 
number of employees of the facility 
of leave on medical grounds because of 
'the unavailability of such doctors in all 
places of the country, especially in the 
villages, disirict towns etc., where no 
such authorised doctors are readily 
available. They have to suffer for this. 
That is why I suggest that registered 
doctors’ certificates should be con
sidered valid for this purpose.

Another thing is the dispaiity in 
leave betvreen industrial and non-in- 
du&trial employees. Now non-industrial 
employees are enjoying more number 
of leave days on various accounts in 
comparison with the industrial employ, 
ees. This sort of disparity should be 
removed by increasing the number of 
leave days to the industrial employees 
and not by reducing the number of 
leave days of the non-industrial em
ployees.

Then as per the pronouncement of 
the Supreme Court in ihe case of the 
BOAC employees, the formula of taking 
184 as the divisor instead of 200 as

is existing for the calculation of over* 
time wage should be Implemented with
out any further delay.

Then promotion of low paid employ* 
ees like labourers, sweepers, darwans, 
counters, telephone operators etc. 
should be ensured after five years o f 
service on a seniority basis. At pre
sent , there is no such system of pro
motion for these unfortunate workers.

Another point is concerning va-> 
cancies caused due to death or retire
ment. I was told a large number of 
posts have been lying vacant because of 
death or retirement of employee* 
These should be filled up. Moreover, 
about 6,000 employees have been re
trenched on certain grounds. All these 
posts are lying vacant. The result is 
that the workload on lesser number 
of workers has increased. Govern
ment want to increase production. 
That means you have to overwork 
these people. So Government must 
fill up all these vacancies which have 
been there for years together.

Then the canteen employees in the 
defence sector should be treated as 
Government employees. At present,, 
they are treated as casual labour or 
employees of either contractors or 
some co-operative societies managed 
by the employees. They are also 
getting very poor pay. Nobody gets 
more than Rs. 150 a month. The min 
nimum is Rs. 50 or Rs. 60. They pre
pare food for the defence employees. 
Without their work, defence produc
tion cannot be carried out. That is 
why all these employees, the canteen 
boys should be treated as Gtvern- 
ment employees and whatever benefit 
is given to the Government employees 
must be extended to them also. Re
garding housing and medical faci
lities, they should also be extended 
to the defence employees as it was 
being extended to other Government 
employees.

SHRI BHOGENDRA JHA (Jai- 
nagar): I beg to move:



[Need toinc*ease ^
4*t a r « y ;:'
amongst the ranks to more the* SO 
per eent -(1)1 v ■"■ ■

v, ■■•■.-■ y ,■ f'i ■ • •■'■ ; -■ ■■■■ ■■
■**rhat the demand under thie head 

‘Ministry of Defence’ be reduced 
by S s ^ m *  ■ ■-■-■■'■■

to, provide : common messes 
for the officers and the iawans <5)1

“That the demand under the head 
‘Ministry o f Defence’ be reduced 
by $*. m r

{Need to import anti-conununal, 
democratic and socialistic training to 
the jawans and officers ($)].

"That the demand under the head 
•Ministry of Defence’ be reduced 
by Us. 100”

[Need to train and alert the jawans 
and officers against the tendencies and 
attempts of the foreign imperialists, 
who are active in bringing instability 
in the independence, integrity and 
democratic set up of the country (?)].

SHRI S. M. BANERJEE (Kanpur):
I beg to move:

“That the demand under the head 
‘Ministry of Defence’ be reduced 
by Rs. 100”

[Non-flnalisatiort of pay scales of 
supervisors and allied categories 
working in various defence installa
tions (9)].

“That the demand under the head 
‘Ministry of Defence’ be reduced 
by Rs. 100.”
(Non-functioning of classification 

tribunal appointed for civilian em
ployees la  defence eiUblisihmenta 
X10)].

: - CRwtricttoM «*i pfcc* wetk' pwtH* 
in O n i»a iH ttfk iorie*(ll)]. >< •

..
'Ministry of Defence* b« reduced 
by Ra. 100.”

:,’CN«b(4; fpjf' n^pf-work
ia & A J ^ ;$ *op iir  t t ? )t

“That thedemand uUderthehead
■ ‘Ministry -• o f ' Defence’ : ’ be ' reduced
■ by J k .iW L * / ; '5 ;  /

{Removal ofdiscrimination toetwwfo 
the industrial and non-indu*trial em*- 
ploye«s in d«fence establishments ki 
the matter of thcAr service conditions
<18)3. '■■■ ■ ■= i

'That the demand under the head 
‘Ministry of Defence’ be reduced 
by Rs. 100.”

[Functioning of Raksha Utpadan 
Board (19)1. • - •

"That the demand under the head 
‘Ministry of Defence' be reduced 
by Rs. 100.”

{Need to have close coordination 
between Ordnance factories. Inspecto
rate and Research and Development 
Organisations (20)].

‘That the demand under the head 
'Ministry of Defence’ be reduced 
by Rs. 100.”

[Need to implement workers’ par
ticipation scheme in defence esta
blishments at various levels (21)].

“That the demand under the head 
‘Ministry of Defence’ be reduced 
by Rs. 100.”

(Scheme of militarisation in MJE.S. 
(22)].

‘That the demand under the head 
'Ministry of Defence’ be reduced 
by Rs. 100”

{Need to revoke suspension orders 
in case of certain employees in Ord~

4.1W1 w c - wW?™*
‘Ministry of ' Bdmee* be reduced
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nanod faetotifes to Trichy and Afcibar- 
nath (33)].

', B&Mt RAMAVATAB SHASTHI 
W t o i ) :  1 beg to move:

"That the demand under the bead 
Tffinistry of Defence* be reduced 
<0 Re. 1."

(Failure in conceding the demands 
of the workers and employees of the 
MBS <13)].

“That the demand under the head 
'Ministry of Defence* be reduced 
to H«. 1."

[Failure in checking malpractices 
in appointments of defence person
nel <14)].

“That the demand under the head 
•Ministry of Defence’  be reduced 
to Re. V

(Failure in cheeking the bureau- 
cratlc behaviour of the officers to the 
jawans (19)].

"That the demand under the head 
‘Ministry of Defence’ be reduced 
to Re. X.”

(Failure in making the country 
self-sufficient in the matter of De
fence (16)].

‘That the demand under the head 
‘Ministry of Defence’ be reduced 
to Re. 1.”

(Failure in increasing the term of 
Cantonment Boards from three years 
to live years (17)].

“That the demand under the head 
•Ministry of Defence* be reduced 
by Rs. 100.**

[Failure to improve the behaviour 
towards tile Jawans (24)].

"That the demand under the head 
'Ministry of Defence’ be reduced 
by Rsl 100.”

[Failure to provide common mew
ing arrangements for the officers and 
jawans (25)].

‘That the demand under the head 
'Ministry of Defence’ be reduced 
by Rs. 100.”

[Need to inculcate anti-imperialist 
and anti-fascist .feelings In military 
officers and Jawans (26)].

“That the demand under the head 
‘Ministry of Defence’ be reduced 
by Rs. 100.”

[Failure to do away with the poli
cy of discrimination against the 
Jawans (27)].

‘That the demand under the head 
‘Ministry of Defence’ be reduced 
by Rs. 100.”

[Malpractices in Danapur Canton
ment Board for recruitment in Army 
(28)].

“That the demand under the head 
‘Ministry of Defence’ be reduced 
by Rs 100.”

[Need to improve the roads under 
Danapur Cantonment Board (28)].

“That the demand under the head 
‘Ministry of Defence’ be reduced 
by Rs. 100.”

[Mosquito-menace in the areas 
under Danapur Cantonment Board 
(30)].

“That the demand under the head 
‘Ministry of Defence' be reduced 
by Rs. 100.”

[Insanitary conditions in the mo- 
hallas of Danapur Cantonment Board 
(81)].

‘That the demand under the head 
'Ministry of Defence’ be reduced 
by Rs. 100.”

[Need to repair the road by the 
side of the hospital in Danapur Can
tonment (32v;.



1 79 AVftlt* 9,1191 Mi»> 0  XMfcftg* f  So

[Shri RamavUr Stuntri]
‘ "that the demand uhder tfea head 

‘Ministry of Defeace' be jrwlitoed 
by Rs. 100.*'

{Need to permanently settle Hari- 
iang living on the land belonging to 
the slaughter house in Danapur Can* 
tanment (38)]

“That the demand under the head 
‘Ministry of Defence’ be reduced 
by Ba 100 ”

{Need to accept demands of Class 
IV employees of Danapur Cantonment 
Board (34)].

“That the demand under the head 
'Ministry of Defence’ be reduced 
by Rs 100”

[Need to remove shortage of drink
ing water in Danapur Cantonment 
(35)]

“That the demand under the head 
‘Ministry of Defence' be reduced 
by Bs 100”

[Need to elect Chairman of the 
Cantonment Boards Instead of nomi
nating them (36)].

“That the demand under the head 
‘Ministry of Defence’ be reduced 
by Bs 100”

[Need to regularise the houses of 
citizens in Cantonment Boards and 
to declare them the owners thereof 
(37)3

“That the demand under the head 
‘Ministry of Defence’ be reduced 
by Rs 100”
[Need to continue the facility of 

passage to the people of Diaia via 
Danapur Cantonment (38)]

“That the demand undei the head 
'Ministry of Defence’ be reduced 
by Rs 100”
[Need to lay special emphasis on 

propagation of the ideas of socialism, 
lecuiansm and democracy amongst

tto  Of am m m  * W

“that the demand under th« head
‘Ministry of tfefenee' be reduced
by Rs, 100.”

[Need to alert and warn the mUi- 
tary officers and )awan§ against the 
conspiracy of the imperialists to 
undermine the independence of the
country (40)].

MB DEPUTY-SPEAKER; The cut 
motions are abo before the House

SHRI BBIJ RAJ SINGH—Kotah 
(Jhalawar)* Mr. Deputy-Speaker, we 
are happy to debate this important 
subject once more. As you know, 
the defence debate should necessari
ly concern all of us and it should be 
based on a national consensus; it is 
not a one-party business or a one-man 
show, it concerns the entire nation 
its security and liberty, for, without 
a strong country, everything else has. 
no meaning Therefore, all valid 
viewpoints expressed must be taken 
Into account m evolving such a poli
cy

We have been warned about vari
ous threats as postulated in this re
port of the Defence Ministry and mv 
only criticism, if at all I should sa\ 
i« that a time has come when thi> 
nation expects that those threats and 
our counter postures to meet thost 
threat*, must be spelt out more co
gently Bv this I mean that one win 
studies this report, unless one hds 
access—to various other documents 
available m abundance elsewhere 
one cannot am ve at a position as t° 
what exactly we are trying to do m 
order to meet the so-called thrt i 
which 1 certainly assert there is 1 
think a time has come when the coir - 
try should be taken into confidcncc 
when the members of Parliament 
should be taken into confidence as to 
what exactly we mean and what ex
actly we are going to do and a sligl t- 
ly better understanding should ba 
reflected by the defence ministry to-
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Wards this print I certainly do not 
wish that classified items ar« to be 
«a d e  available. They ar* certainly 
th* prerogative of the administration 
to  keep; but they should give us at 
least in general terms what we are 
expected to know.

Nearly 55 per cent of the last 
year’s defence budget was spent on 
the rise in the costs of petroleum ar
ticles, oil, fuels, lubricants and the 
rise in payscales, pensions, and 
allowances etc. It hardly left for the 
entire defence budget a balance of 
forty per cent, wmch goes to make 
the real hard punch. And so it re
mains this year also. This position 
has to be rectified in the coming 
months and that is a cause for con
cern. I have the greatest regard for 
the hon. Defence Minister, Bansi Lalji 
and I know that he is a man of action 
and that he will take this point into 
account, so that our Defences do not 
lack the punch that we want to have.

The threat as spelt out in the 
report of the ministry are mainly
from the north and west and as far
as they go, they are light. As far as
the threat from the west is concern
ed, it is mors positive. I do not fore
see anything to come out of that cold 
state in the north. But if you look 
at the west, th? defence budget of 
Pakistan has increased bj 25 per ce’it 
in the last >e&r; fnm  1971 they have 
increased their budget 50 per cent; 
they have raised three new infantry 
divisions and one a* moured division. 
Not only Ihjt; they say: Pakistan will 
settle outstanding differences with 
India from a position of strength. We 
on the other hand Luve the same 
commitments as we h^d, pro-1971. 
That should be an indie ttion to those 
who understand thu matter fhat our 
commitments remain the same, our 
ratio of forces on the Western sector 
necessarily has not improved as one 
would like them to do. Together with 
this, the leadership of Pakistan is
known for diverting the attention of 
their people from the various troubles

that they have inside their country, 
and creating tensions along the West- 
era border wnico concerns us. We 
have had the scd experience of hav
ing three major wars in the last 
twenty years. The increase in the 
Air Force of Pakmcan has also to be 
noted. You must also see that they 
will have a long pipeline stretched—
I do not wen', to name any country, 
but—from the Gulf Areas to the 
Maghreb, and they are adept at get
ting these arms at the socolled “no- 
cost basis.” Pakistan is aI?o going m 
for a large defence ordinance produc
tion programme, necessari y to make 
facilities of overhaul, rej air, supply 
of small arms and weapons to the Oil- 
rich countries of the GuiJt, and aiso 
in the bargain, making, a sizeable base 
for developing their own self-reli
ance and self-sufficiency.

It is no good just pooh-poohing the 
idea that (hey do not have an indus
trial base and therefore, it does not 
constitute any threat to us. I beg to 
remind the House that initially and 
basically they and we are from the 
same racet from the same stock, pos
sessing the same skiP. and the same 
resourcefulness. So, one should not 
under-estimate the capacity that they 
have for doing all this, I wish to say 
in all humility tha: special attention 
must be paid towards this. They have 
made a big centrj at Wah with as 
many as 9 or lu oidnance un<ts recent
ly established •zhere. They are now 
getting in the pipeline perhaps some 
more missiles anj more anti-tank wea
pons and iiiroratt which give them a 
qualitative edge ov*r us.

Now, the other factor that needs to 
be taken into account is China’s own 
way of thinking; compelled by its 
own national security angles, it has 
left its old insular position and has 
now gone intj a »>t of technical and 
technological cooperations with tho 
Western ctv .r»tries including in things 
like Holts ftoyce aeto-engines, and 
such other things from several carta,
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of Europe ang the USA to r a t *
menu.

So, there shouid be no doubt ihat 
when production starts flowing out 
of phina m  this new generation a  
armaments, it will certainly flow into 
the pipeline to Pakistan.

So, I pose this question to our 
mandarins of the South Block, not 
of this Defence Ministry, but of the 
other Ministry related, namely the 
External Affairs Ministry, that some
thing lias to be done to solve either 
o f these two problems either from 
the West or from the North.

X say that concern has been voiced 
in the report on the threat from the 
sea, that is, the Indian Ocean. It is 
so obvious that old colonial count

ries and those who have • little bang 
over of that outloojc have not forgot
ten the showing of tlic dag through 
the old guruboat diplomacy or now 
in modern parlance called force dip
lomacy*. Especially, the super-powers 
who tend to interact into local die* 
ptftes and get opportunities for inter
vention in such matters.

‘No presence of any external pow
ers* is what we stand for, and this 
is what our aim should be. But toge
ther with this, we should not neglect 
the littoral States of the Indian Ocean. 
Four o f these littoral States have got 
a very modern well-developed sub
marine arm. Seven of them have got 
the latest guided m'fsilea, and one of 
them has made a veiy  big base right 
nesrt to the neighbour in, the West 
which looks meaningfully into the 
Indian Ocean—the base at Chabahar.
1 am saying this because, we should 
not be caught up in the Diego Gar
cia syndrome but we should view 
the whole situation with snore prac
ticality. The only way to solve this 
problem in times to come Is to build 
up our own naval power. In respect 
at that, I feel in the last lew years,

there h a s h e s  *  little'trend of «*» 
thi&dng in the tolildb* Op -our

allotment to the being «*8r
about 8a, 108 ;cro«es, "the' nitte tt* 
budget of the Navy Ur atfil w&toin tO 
per cent of the e&titfe defencfc budget. 
Modem countries having a navy worth 
the name axe spending at least one- 
third of their defence budget m  the 
navy. Whatever constraints hold 
us from doing so is best for the mi
nister to look into. But my plea would 
be that the navy deserves much 
greater attention than it has so far 
received. I must compliment the navy 
for its fine turn out for I had the pri
vilege of viewing the Naval Review 
recently held in Bombay and It cer
tainly was a stirring sight to Me the 
navy and all its ships displaying very 
good morale.

The task of the navy is not only to 
defend the country’s long coastline, its 
trade and fea-Ianes, but also to patrol 
and keep good surveillance on poten
tial threats. The navy, as I men
tioned in my speech last year, is the 
only three —dimensional service 
amongst the three services. It has to 
operate on the surface, below the 
surface and in the air. Looking to 
this need, our lag is so apparent in 
some of the spheres like that of the 
carrier, “Vikxant” which still does not 
have the “teeth”  it should have if it 
is to be an effective force in the sea 
The planes it has are pretty old, :l 
not fit for scrap They do not have 
■the missiles of longer range. One thing 
in which we were lacking was the 
long range maritime reconnaissance 
anti-submarine air arm, about whicn 
there was a lot of controversy. This 
was happily settled lart year and «o 
we should soon bo operating these 
planes which will till a long-standing 
gap in the navy, But there are in
creasing risks as we go ahead with 
our Bs. 1000 crore investment fen the 
Bombay High region for off-shore 0,1 
development, No proper integrated 
defence system for this vital install*-
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Hfeti on which the future of t&* roun* 
t #  mows 0* km  4fuwd* i* there at 
the tfwHftetti Am far as I know, I do 
not hear of any such defence. By this 
X mean not only the normal patrolling 
With sea craft that the navy toes but 
prbper missile defence. I mean some
thing more sophisticated, because Pa
kistan has also got these new wea
pons, specially the Atlanttqu maritime 
reconnaissance plane, which can carry 
throcet MM $9 or 40 airborne missile 
Which has a range of 35 miles or 33 
XM. Against this or any other such 
thfreat, you must have a missile or ships 
capable of bearing &uch missiles which 
can intercept them. It is no use 
lieinder class ships ttke Udaigiri or 
Nilgiri, with misksties which have 
hardy a range of 5000 M. If some
body comes from 10 miles away and 
delivers a miss'le at you, you are more 
or less in a soup. Tin* is what what 
I mean by saving that our sea-borne 
threat has to be very seriously view
ed and special action has to be taken 
to defend our vital installations in 
the Bombay High iegion. Although 
our frigate programme has gone on 
very well, the need has arisen to see 
that their mitf-rraft defence is 
strengthened up and they may be pro
vided with gas turbine engines ins
tead of the present one; And if 
there is any programme to produce 
more effective snips of tho Anti-sub
marine warfare t>pc.a, we should se- 
nous'y go io for it. Our submarine 
arm also needs a more effective in
crease.

Coming to the Air Force which Is 
rated as the 5th or Oth largest in the 
world, it has bad a very high re
cord; and under the new Air Chief 
of ataff, I am sure it will continue to 
keep this record up But there are 
two main deficiencies which have been 
felt to t long and debated in this 
House also. One is the deficiency in 
the strike arm. We do not have a 
woper plane to do this job. Whatever 
we have, are pretty old. The ‘Can
berra*’  are o f 2952 vintage; and the

SU-7 Sukhois have cot proved a* 
good as they should have Of course* 
there is a big difference in the opera
tional philosophy of these Sukhois. 
The Russians who made them, have a 
preponderance of aircrafts. They 
might send 40, where 4 are needed for 
the job. That way it carries out all 
the work; but thi survivability rate 
of the aircraft is not so good; and 
the whole Air Force knows about it. 
We need newer aircraft to replace 
both these air-craft which will be 
fast, safe and which have all the 
avionies of the latest type and a good 
radius action over 300 plus miles. Mo
dern targets are very difficult to bit, a* 
they have new dofcbsive weapons 
known as precision guided missies. 
They give very little time for an air
craft to come in, find the target, re
lease its weapon and get out. If the 
job is not done on the first occasion, 
it will be in troub’e I wish that thi3 
lag m our strike arm is remedied as 
soon as possible. The other deficiency 
which the Air Force has, is in the 
transport arm. H«*re again, our old 
war horses which carry all the mate* 
nal and the troops from one plate to 
the other, and m times of need, right 
up to the forward bases, are the 
Cl (9s and the Dakotas, which aTe of 
the Second World War vintage; they 
are pretty obsolete; und I do toot think 
that they can do the job economically 
which they arr mean: to do. We are 
carrying on, because we have no other 
choice The only aircraft left to the 
Air Force is the AN* 12. Either you 
increase the AN-J2s or get some other 
aircraft, more moJern with V.T.O.Lfi. 
or ST.OL. characteristics to do this 
job Together with lens, the augmen
tation of the helicopter force is also 
necessary The modern world is 
using helicopuvs in anti-tank roles, in 
ground support roles and in the nor
mal rescue and relief jobs for which 
we use them already. We have to use 
such air mobile formations based on 
helicopters which is very important, 
as demonstrated in the 1971-war, 
when our troops were ferried at 
the battle of TangU. Helicopters,
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transports and the strike aircrafts are 
the three main concerns of the Air 
Force.

How many minutes do I have Sir?

MR. DEPUTY-SPEAKKR: You
have all your party’s time, if you 
want to take. I am trying to give 
you 25 minutes,

SHRI BRU RAJ SINGH (Kntah): I 
will finish in five minutes. I shall now 
go on to the Army. Although our 
Army is rated as the fourth largest 
and has a very fine high tradition and 
record, there are some things which 
need to be taken iiAo account serious
ly. Die new concept of using task 
forces using armour, guided missiles 
and helicopters, in an integrated 
maimer is the thing that makes a de
vastating dent in any attacking force. 
And this concept has, to be seriously 
used and perfected

15 hn.
We also need effective management 

of crisis control, for I foresee that in 
the future one is not going to get any 
warning in any emergency of not more 
than 48 hours to 72 hours. So, we need 
faster reflexes quicker retaliation and 
Ihe necessary favourable ratio to 
achieve our objectives once we de
cide to launch on a mission like we 
did in the Sind sector in the last war. 
But, I am afraid, in 1971, we could 
not do much, although we want in 
some depth because cf various factors 
which the time does not allow me, 
Sir, to go into at the short time avail
able at m y disposal. So, I would only 
say that the army needs to have all 
these things taken into serious consi
deration.

Perhaps, 10-toaner trucks need to 
be produced and introduced so as to 
further save on teeth to tail ratio, at 
the same time delivering more ton- 
age and reducing the frequency of 
traffic. Then, perhaps the crops head
quarters could be primed not to have 
administrative encumbranccs, pnd 
thus save further on the teeth to tail 
ratio.

In short, newer tilings like self- 
propelled guns, laser ranged guns

sites and increasing use of wbat are 
known as preeiston anti-guided mini'' 
les on the field needs to be done.

In conclusion, I will say that major 
threats have to be fully defined by a 
posture paper, giving the various 
scenarios and full information of the 
defence situation. Full coordination 
between the three services is most es
sential and, in this respect as many 
modem countries have done it, I would 
again plead that re-thinking must be 
done to have something like a Joint 
Chiefs of Staff or something like that.

A  national consensus must be evolv
ed, involving all the masses so that 
they realise what deience is. After all, 
we are spending only four dollars per 
head, which cornea to Rs. 40 per head, 
which means not more than three per 
cent of our gross national product.

Then, a line has to be diawn 
beyond which it should be forbidden 
to prostitute liberty in preaching sedi
tion and anti-national feelings.

A factual and full lealisation of the 
enemy's war potential with the in
pipe-line aid must be made.

The need for avoiding wasteful ex
penditure, endless proliferation of 
funds on duplicate jobi between the 
services has to be seriously looked 
into and checked fur I can say that no 
purse is bottomless Lastly hundred 
per cent dependence on any one arma
ment supplier murt be avoided, for 
the world is full of painful examples 
when they did so*

In the end, I will say that the new 
Defence Minister has been known 
elsewhere fo r  his dynamism, his fteal 
and his pragmatism. I only hope that 
with these qualities he has in him, he 
shall be able to bring about changes 
for the good in the Ministry of De
fence so that the country has a round 
defence system through its armed 
forces.
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SHRI INDRAJIT GUPTA : (Alipore) 
l*r, Dagraty-Speaker, Sir, while wel
coming the new Defence Minister to 
his office, I miurt confess to a feeling 
o f disappointment whet I study this 
Report of the Ministry. I had expect
ed that Shri Bansi Lai, with his great 
reputation for forthrightness, would 
petfeaps be instrumental in seeing to 
it that more information, rather than 
less information, cn specific matters 
was provided to Parliament this year, 
so that a fruitful discussion could be 
held. 1 regret to find that this book tells 
us rather less than usual about what 
actually we arc doing (0 bring our 
defence preparedness up to the mark.

X kviow it ii very easy to brush 
aside these things by saying that we 
cannot divulge ail this kind of infor
mation and so on, but we have de
bated this so many times. Those of 
us who have been trying to follow 
this subject year after year have re
ceived this reply from previous De
fence Ministers also, but the fact re
mains that we do read of debates in 
other democratic countries on this 
question of defence, we do have some
times the opportunity of seeing the 
White Papers which are published 
in othsr countnss and which do give 
plenty of information which enables 
the country and Parliament, the repre
sentatives of thj country, to be pro
perly informed, so that we do not have 
to depend simply on confident speeches 
being made about the state of our pre
paredness.

1 re ally find it difficult to partici
pate it 1 this debate because I have to 
raise igain so many questions which 
lave teen raised year after year, to 
vhich no reply is forthcoming either 
n the pages of this Report or any. 
where else, How do we satisfy 
mrselvas?

The context, the aspect 0f  national 
ecurity, the background in which we 
ire discussing this Budget, has been

brought out in the first few pages of 
this Report, thougn 1 must say with 
a certain amount of complacency in 
my opinion. For instance, the reference 
to the conclusion of hostilities in Viet 
Nam is noted, but the connection bet
ween the end of those hostilities and 
what I would call the kind of increas
ed pressure from outside and the en
circlement of India which is being at
tempted is not brought out'at all The 
fact that a certain Power has lost 
its foothold in Viet Nfm, its bases in 
South-east Asia and, therefore, may 
be now more interested in Diego 
Garcia and even in chtaining some 
kind of base in Bangla Desh, these 
things are not pointed out here at 
all. ~

The reference to Deigo Garcia base 
in the Indian Octan is also mention
ed here exclusively in the context of 
Super Power rivalry, as thougn that 
is the only significance of what is hap
pening in the Indian Ocean. You, Mr. 
Deputy-Speaker, participated last 
year in the Commonwealth Parlia
mentary Conference where this was 
one of tre subjects for discussion, and 
it was pointed out that in Congres
sional hearings in the United States 
so many representatives of the Ameri
can Armed Forces and Naval Forces 
have made it quite clear that it is not 
a question of Super Power rivalry. 
They want a naval and military pres
ence in the Indian Ocean so ihat
they will be ready at any time to
influence events, to influence happen
ings in any of the littoral countries.
They have iaid it openly. I cannot go
on quoting those things now, I will 
not have time. They are all on re
cord. So, it is not only a question 
of Super Power rivalry. That may, of 
course, escalate if people go on build
ing bases, but they have said it quite 
frankly that they must be present in 
(he Indian Ocean so that they may 
have the capacity, if necessary, to 
intervene in the internal affairs of 
the littoral countries if they consider
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it iweetMiry o f to toe in *h*lr 
These aspects aw stowed 6v«r In this 
Report, « i  n m m  w.

Howtfver, in thi* contort of the dan
ger to our national security, I areally 
do not see any reason why they are 
being so apologetic lit Btfveral places 
in this Report and the other Budget 
papers, trying always to prove that, 
after all, we ore spending very Bttle, 
as though to anticipate the criticism 
that we ate spending too much oa 
defence. There is always an attempt 
to artue that it is only 4 per cent 
of the GNP, it is only so much per
centage of the national income, and 
that, i-ompanng it with other count
ries, we are far down in the list. Why 
this* aiwlogy, I do not understand. The 
question is not whether we are spend
ing too much or spending too little, 
the question is whether what we are 
spending, what we can afford to speni, 
is being property spent or not

That is wJnt are concerned about 
when we ?re asked to vote the grant 
of your Ministry We all understand 
that there are constraints on the 
financial resources of the country, and 
therefore, it 1-3 all the more necessary 
to ensure that within tho framework 
which is fixed by these financial re
sources, everj me is realh spent 
wisely and spent well There are 
references to cost e^rc liveness in this 
Report. This shouKJ bo g’ven the top
most prior’ ty There is, no doubt 
about it And the allocations within 
the overall Budget should not suffer 
from any kind of static thinking. If 
necessary, we ha/e 10 change priori" 
ties; if necessary* we have to reallocate 
amounts to different heads in such a 
way that the overall Defence pre
paredness and the combat readiness 
of the Oefence Forces is ensured. But 
no light is thrown on these matters 
That is my whole complaint We do 
not know where wo vte. For example,
X welcome one thin?, that is, the

gtt&oMlmetift o f the *w***»:fcgr re
garding tb* ch*oge*’ta « »  P«*4ttd 4# 
dolour service *04 tesnwe **rvtoe, |n 
fact, I do «ot taunt should be 
congratulated fw  thia. whether Ik fr 
the Miniate* or t i »  Jirtstnt CM*C 
of the Army Steaff, but whatever tit 
is, this i* a welcome step which has 
been taken and it is fonrovecdue, 
X think, and should have been done 
long ego aad probably was ttfct dam 
due to old bureucratic ideas of the 
Army top brass and perhaps, if I 
may say so, to a policy at drift practis
ed by 4he horn. Mmistee’s predeces
sors, in this matter. The whole point 
is whether the teeth to toil ratio, as 
my friend, Mr. Brij Raj Singh had 
saidt will be improved or not, When 
you have 10 cut your coat aosordftig 
to your cloth, the tojMnost priority 
is, whether ail the time teeth to <tail 
ratio can be improved I think that 
this new policy by which the colour 
service is being increased to IS years 
and 18 years in the ranks, and thi> 
huge reserve which we were carrying 
and which reserve according to your 
own Report has proved to be unsatis
factory is bom* abolished, is a wel
come policy For decade*, the oln 
policy has been there I am glad tha* 
that kind of reserve is being dom 
away with, because ri does not servo 
the purpose oarticuiariy, as Mr, Br»j 
Raj Singh mentioned, in times of ctis"  
when we are suddenly embroiled i'i 
some hostility without any due warn
ing This itself is a measure of crisi 
control.

1 think we should be able to 
mobilise our men at the peak of then 
combat capacity instead of recalling 
them frotn the teaeive with some 
rather unfortunate rtsu'ts, which I 
do not want to lepeat here, whifh 
have been mentioned in your Repor' 
But, we were not told—after all, this 
is a Budget,-that m 1876-7? Whaf 
will be the estimated saving on this 
head? We nre told, that over the next 
five years, there will be saving of 
so much. We are not told how much
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savings are anticipated or estimated 
In this Budgetary year for which we 
are now asked <0 give our vote; how 
much reduction will take place this 
year in the intake of recruits? We are 
not told anything about it.

And as far os technical specialists 
and skilled categories are concerned, 
there I would like somebody lo ex. 
plain to the House why in some cases 
the colour service is being fixed at 15 
years while in other cases, it is being 
fixed at 18 yeai3, because I find from 
the break-up that in the four groups— 
groups 1, 2, 3 and 4—there are specia
lists and technical cadrc in all of 
them. In group one, for example, 
there are Wireless Operators, Mecha
nical Fitters, Gunners and so on. In 
Group 2, there are Electric Fitters, 
Machinists, Armourers, Surveyors, 
Turners and Welders. In Group 3, 
there are Draftsmen, Overseers. Radio 
Mechanics, etc. In Group 4, there 
are Blacksmiths, Carpenters and so 
on. Why and on what basis, I would 
like to know, in the cases of these 
technical categories, in some cases, 
you have fixed 15 v.> 'rr roUvr ren ice 
in other cases, you have fixed 18 
years colour service? T would like to 
be informed about this position.

Then, if certain’ economy measures 
are unavoidable, I think the Report is 
Very reluctantly and hesitatingly try
ing to tell us in some places that cer
tain economy measures have become 
inevitable because of the financial 
constraints.

We want to know whether any cru
cial requirements are being held up 
unfortunately due to lack of funds. We 
are not told. We should be told. I 
hope, you want the Parliament to help 
you. If you can convince us that there 
are some crucial requirements which, 
unfortunately, are being held up due 
to lack of funds, well, the entire Par
liament can' see what can be done 
about it. But no light is shed on these 
matters.

In the matter of priorities. Uhere is 
a question of our own production 
base. I have no time and It is not 
necessary that every year we pay 
a high tribute, a justified tribute, to 
the work done both in the ordnance 
factories and other defence produc
tion units and to the men who are 
working there. They have done an 
excellent job. This is one matter Sn 
respect of which a country like India 
can really claim to have a much 
stronger foundation than some other 
countries. But there is a mention 
about slippages—I am quoting—-in 
construction and in materialisation of 
stores. This has led lo a lower ex
penditure than what was budgeted 
for last year. Usually, the budgets 
are exceeded. In this particular case, 
the expenditure is less and the reason 
given is: "slippages in construction 
and in materialisation of stores” with 
reference to ordnance factories. It Is 
a casual remark, one-line remark. 
But a question arises in my mind as 
to what it is all about. What does it 
mean?

Certain restrictions have been 
placed on the system of payment of 
piece-work in ordnance factories. 1 
do not think this is a very good po
licy. It may turn out to be a short
sighted policy if it adversely affects 
production. Some light should be 
thrown on this matter also.

There is the question of participa
tion in production, in management, 
of our defence workers, industrial 
workers hi defence units. There is a 
reference here to what is being done 
In HA.L. and, I believe, the same 
system has perhaps been introduced 
in Mazagon Docks also. That seems 
to be, on the face of it, a fairly good 
conception of how this joint machine 
should work. But why should it in 
that case be restricted to these two 
units only? Why a similar scheme or 
a similar structure is not being in
troduced in all the production units 
so that labour can be really made to 
feel an active participant?
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There fc a reference to the fact that 

a large number of component*, some 
equipment, stores end other things 
are being ordered from the private 
sector for supply for defence pur
poses. That has always been done; 
there is nothing new about it  But 
there is * reference that some sort of 
an agreement has been reached with 
the private manufacturers that there 
will be a reduction In the number of 
inspections of these goods which they 
supply. I think, in matters concerned 
with defence, the highest standards 
of quality and performance must be 
ensured. Therefore, 1 would like to 
know, on what basis, at whose Ins* 
tance, and, for what reasons and con
siderations it has been decided to re
duce the number of inspections be
fore this material fe delivered.

Then, I am told—1 do not know 
whether it Is a fact or not; I would 
like it to be confirmed or contradicted 
and I do not claim to be a military 
expert—that the field exercises, the 
tactical exercises which are tarried 
out from time to time, particularly, 
of the land forces are being, for the 
sake of ec0n0my, conducted on a 
somewhat skeleton scale. Some prun
ing, some reduction, in expenditure 
has been brought about with the 
result that these full-fledged training 
field exercises are not what they used 
to be. This I consider to be a some
what serious matter because, in nor
mal times, it is the tactical field ex
ercises which can keep our defence 
forces upto the mark and in proper 
readiness all the time. This is not, in 
my opinion, one of the Items on which 
high priority should be given' to the 
question of economy.

As I said earlier, I must ask a few 
questions. I am sure, the replies will 
not be given. How are we to feel 
satisfied whether the Saps in our ar
mour are being fulfilled or not and 
to what extent they are being ful
filled? My friend Shri Brajraj Singh 
mentioned some of these. There is a

reference here in «b* report to the 
need to replenish $$eln# transport 
air-craft. Yow deal only with that 
I want to know whether it is oixly 
the transport air-craft which requires 
replacement and replenishment, is It 
not a fact that there are various 
types of air-craft with our Air Force 
which are gradually being out-dated 
and getting obsolete and we are bad
ly in need of replenishments? If you 
cannot do it now because we have no 
resources, please say so: don’t think 
that that would be revealing a secret 
to the whole world. Everybody knows 
what is going on, as we know about 
other countries. We know what 
Pakistan is acquiring from various 
countries and of what type—fighters, 
lumbers etc. That information is 
available in many authoritative journals 
abroad. But we don’t want to tell even 
Parliament!

What about the ‘deep penetration 
strike aircraft' about which we have' 
been talking for so many years? 
Every year we are talking about it, 
but I don’t know whether we are 
anywhere nearer the goal. After all, 
the HP 24 Marut has proved to be 
inferior as far as supersonic capabi
lity is concerned, and we should give 
it up a.c lost. We can keep it as a 
subsonic air-craft; I have no objec
tion to that. But the original plan to 
develop it as a supersonic air-craft 
has obviously mis-fired, not due to 
our fault but perhaps due to that of 
the suppliers of the engine. So, where 
are we in this respect? I don’t know 
anything.

About the Navy, it has been men
tioned—and I think—-that the role of 
the Navy has certainly acquired much 
greater significance for the reasons 
mentioned just now by the earlier 
speaker. It is not only a question of 
guarding our merchant ships but it 
is also a question of being on guard 
against possible threats developing 
from foreign military bases or foreign 
naval bases in the Indian Ocean and 
the need to defend our Sagar Samrat 
and other oil drilling installations



which ar« functfonfog in mid-ocean 
on Bombay High. TOtlg w ill be the 
first and most vulnerable target ia 
the ©vent of any hostilities.

Therefore, as far as the Navy is 
concerned, I am not bothered much 
about the sums allotted because sums 
have no meaning for me unless I 
know what they are being spent on 
and what is being done.

Now, the replacement of the Vi
brant or, at least, of the aircraft car
ried on the Vikrant, is an old, old 
story but we are still searching for 
that The Leander Frigate Program
me is, I hope, nearing completion and 
I don’t know what will happen after 
the fifth Frigate is delivered—or per
haps one more. One must do plan
ning. There is much talk here about 
long-distance planning, but what will 
be the after-effect of the 5th and 6th 
frigates? After the programme is 
completed, I think anti-submarine 
air-craft will be required of a more 
modern type and in' greater numbers.

About the naval helicopters and the 
long-range maritime reconnaissance 
air-craft, these things were bring 
sorted out and we could be told ab
out it, I think. After all, the people 
who have been taken to see the exer
cises and 50 on have dicsussed these 
matters and Ve could be told what 
are the immediate requirements and 
what are the deficiency Some in
formation should be given; otherwise, 
it is really meaningless to have any 
discussion of this type.

I would also like to know whether 
anything has been done or is being 
done to improve the channels of pro
motion. Channel of promotion is a 
very important thing on which job 
satisfaction and the morale of the 
fighting forces depends. X think there 
should be some new thinking by the 
Defence Minister—just *s has been 
done in the case of the colour servi
ces. Hie old ideas about the so-call- 
ed normal channels of promotion 
should be changed and every effort
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should be made to see that promotion 
channels are opened up more liberal
ly.

There ip also another question. I  
have heard complaints that there are 
too many transfers and too frequent 
transfers of personnel from one sta
tion to another. It affects the Air 
Force and it particularly affects the 
Navy. In the Army, it is circums
cribed to some extent by the manner 
in which they are attached to certain, 
regiments. Too frequent transfers o f 
personnel may be a somewhat waste
ful exercise and it should be looked 
into more closely.

I would also like to know whether 
it fe a fact that there are a number 
of cases of widows' pensions arising 
out of the 1965 war and the 1971 war 
which have not yet been settled to- 
date. This is a serious matter if it is 
true. It the people who became eli
gible for these pensions five years ago 
and eleven years ago have not yet re
ceived their pensions, it is a matter 
which, I think, does not reflect very 
well to the credit of the authorities. 
This is a matter which should be 
looked into immediately and on a very 
urgent basis.

I will conclude by asking the De
fence Minister whether he has—he 
must have—acquainted himself with 
the issues which were discussed last 
year and whether anything has been 
done in respect of two or three mat
ters which I had raised last year.

One w«s whether anything was 
done or thought about, about the re
lationship between officers and men* 
officers and Other Ranks in our arm
ed forces After all, we have inheri
ted many ideas and practices from the 
past I want to know whether any
thing is being done in the direction 
of breaking up the kind of complete 
social isolation which exists or existed 
between officers and Other Ranks and 
bringing about some kind of a demo- 
cratisation, whether anything has 
been done or is being done to edu-
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«.aie the fighting men in terms of de
mocratic and anti-imperialist ideas, 
particularly alter the last year's ex
perience when open attempts at sedi
tion and inciting people to revolt 
against Government were being made. 
Now vre have a menace, from two or 
three sides at least, by forces which 
are neo-colonial and imperialist in 
nature. Our Army is, to fight to de
fend the country, and the best fighter 
is the man who fights not only tor the 
sake of h% pay and pension but also 
because he is imbued with certain 
conscious ideals. We have seen the 
experience of this in Vietnam, how a 
small country was able to defeat the 
mightiest military power in the world 
that was because the men who were 
fighting in Vietnam were imbued with 
such feelings of patriotism and anti
imperialism that they could withstand 
all sorts of trials. I had raised this 
point last year; 1 do not know whe
ther any attention % being paid to it.

Certain unfortunate cases of cor
ruption creeping into the armed for
ces were also mentioned last year be
cause some of them have been reveal
ed m the reports of the Committees 
o f this House. I would like to know 
what, if any, has been the follow-up 
action, for example, in the case of 
Lt. Gen Sandhu who was mixed up 
in that famous contract lor supply of 
sub-standard blankets to our jawans 
at high altitudes. Last year when we 
raised the matter, he had been de
corated with PVSM or something like 
that. 1 do not know what has hap
pened subsequently, whether any fur
ther inquiries were held, whether any 
action has been taken or not.

Conversely, there was a case men
tioned last year of one Major Dha- 
wan—the other way round—who had 
the courage to try to expose some 
cases of corruption indulged in by 
higher officers; because he had dared 
to do that, .be was cashiered and sack
ed from the Army.

Ifcese thing* Mfcve a* «tfy  taste in 
the mouth. % h o p ftlir . Band Lai, 
With afl the djnanOsni and the things 
for which he is famous, will look into 
these things with a broomstick and 
see to it that all undesirable dements 
and undesirable activities of this type 
ere swept out of the armed forces.

SHRI MALLIXARJUN (Medak): 
The truth cannot be ignored. The 
Indian defence budget ia the lowest 
in the world. We are fortunate in 
having acquired a very good position 
in this field compared to the other 
international community; we are hold- 
ing the fourth place in Army, the 
fifth place in Air Force and the Se
venth or eighth place in Navy. Based 
on non-alignment policy, India has 
alwayt been advocating, and has been 
endeavouring ta maintain interna
tional peace and security, We have 
no territorial detfSgns or ambitions. 
But if our territorial integrity is vu>- 
lated by any of the countries whe
ther a neighbouring country or even 
super Powers, we are ready to give a 
fitting reply as we did in 1971 in the 
Indo-Pak war. Our beloved Prime 
Minister has been playing a construc
tive role m maintaining absolutely 
good relationship with neighbour 
countries and others. I do not agio? 
with the allegation made by mv 
friend, Shri Dasaratha Deb that we 
are not normalising our friendly ie- 
lations with neighbour countries We 
are for it. After the Indo-Pak war, 
the bilateral Simla Agreement is a 
clear indication of the desirability 
lor our nation to maintain trie r 
relationship. Ag you know, in 1955. 
after the enunciation of Panch Sheet 
by Pandit Jawaharlal Nehru, Mr 
Chou En-lie on his way back fiom 
the Bandung Conference agreed \tfth 
the principles of Panch Sheela, but 
later our experience revealed that 
they violated It- We do believe to 
mutual respect and we do believe in 
territorial integrity and sovereignty 
However, last year, we have had an 
experience of provocation on the part 
of the Chinese by killing tome of our
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eoiIdlen. Is it d«ir*Mle on the pert
o f * neighbour country to violate our 
territorial integrity? Apart from that 
our rote has been appreciated not 
only by our national community, but 
the international community also. 
After lifting of the embargo on arm 
supply, Pakistan’s desire, violating 
the Simla Agreement, for the accu
mulation of the arms and ammunition 
and spending huge amounts in build
ing atomic power and other arma
ments is a clear indication of their 
intention. On our part, we have de
cided not only to maintain our i» - 
ternal security and peace, we want to 
play a positive role in the interna
tional affairs also. As has been men
tioned by ihe earlier speakers as also 
Shri Indrajit Gug&a that the navy 
base o f super powers at Diego Gar
cia is not merely the rivalry between 
the super powers. *iu; a is some Jung 
else. Anyway, I do not want to go 
into detail in that.

So far as our Defence n concerned, 
our armed forces ought to be given 
more encouragement, so tnat the right 
kind of spirit devttops in them The 
spirit of sacrifice is ihe only ingredi
ent which will surmount any war.

In this connection, T congratulate 
BDL Hyderabad; *ast >ear they have 
successfully produced SS 11 missilfe. 
we do not know, when ant how the 
external aggression will take place, 
but whether it will take place or not, 
that is immaterial to us. What is 
material to us is self-reliance. We are 
really proud that ovr hon. Defence 
Minister, Shri Banal Lai, withm the 
short duration of his ministership has 
got acquainted with various in r-nd 
outs and his statements of full con
fidence and preparedness to meet any 
external threat is a clear indication, 
how we are working. Some fa*ts 
about the defence may not be 
brought to us; but is makes no differ
ence, it is the inherent spirit which 
counts. We have to play a great 
role in the production side. As you an 
know the missile technology has revo
lutionized Das see of warfare and we

should give top priority tor its produc- 
tlon. In any battlefield the greatest 
friend of the infantry man is the tank. 
If the infantry man is also provided 
with certain lightweight missiles, he 
can defend better and it will be of 
great help. These second generation 
missiles are not in production. I draw 
the attention of the hon. Minister to 
see that ihe second generation missiles 
are produced.

There are certain other factors so 
far as our self-reliance in equip
ment is concerned. The ordnance 
factories and other defence production 
units have been playing a great role. 
The electronic technology has resulted 
m manufacture of computers and 
improvement of the radar system so 
that We may be ready for any even
tuality. The nation and the people 
with all patriotism under the able 
guidance of our beloved Prime Minis
ter are always spirited and prepared 
to face any threat to our security 
with a spirit of courage and convic
tion. And to this tne present Defence 
Minister will give, as the people 
believe in his dynamism and vir
tues of courage, a perspective direc
tion for the armed forces and for the 
people.

In this connection, I would like to 
draw the attention of the House to
wards the youth force. Will the youth 
force be mobilised as the youth are the 
pillars of the nation in order defend 
the country? We are proud to have 
Mr. Sanjay Gandhi who has given to 
the nation the four point programme 
for the youth and expressed his deep 
desire for the effective implementation 
of the 20-point programme. I have the 
confidence that he will also give a new 
inspiration to the youth in order to 
defend the nation and develop patrio
tism and I hope certain military train
ing and discipline *iU he Riven to the 
youth of the country. As we all know, 
Mr. Sanjay Gandhi is the rising sun 
and the future hope of this great nation 
and I do feel and desire that he should 
give some inspiration to the youth to 
defend the nation.
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The ordnance factories have been 
functioning effectively under the 20- 
point programme under the workers’ 
participation in the management Just 
now Mr. Indrajit Gupta was a little 
perplexed about the workers’ partici
pation. Productivity Committees have 
been formed in all ordnance iactories 
and there is a relationship now between 
the workers and the management in 
the augmentation of production and the 
production of a variety of arms to 
defend the country. Needless for me 
to say that we feel—I redraw the atten
tion of the hon. Defence Minister to 
this—the need to speed up end accele
rate the production of and build-up 
particularly of our defence weapons, 
particularly, the secund generation 
missiles, arms and amunition in order 
to meet any eventuality as a result of 
any external aggression. The Indian 
Armed Forces—the Army, the Navy 
and the Air Force—are absolutely 
spirited and they will sacrifice their 
lives and see that the motherland is 
defended. I am fully confident that 
whatever the number of arms and 
ammunition that are being accumulat
ed by Pakistan by purchasing from 
various countries and whatever may 
be the tactics of China—they got a 
supply of Lance n.issiles from USA, 
-we are not worried about it—our 
armed forces are full of determination 
and they will give a fitting reply to any 
aggressor and I am also equally confi
dent our new Defence Minister, a 
dynamic administrator he is, will Pre
pare the country to face any eventu
ality.

SHRI N. E. HORO (Khunti): Mr. 
Deputy-Speaker, Sir, this Report which 
has been circulated to us speaks about 
Nation’s Security in perspective, It is 
stated here as follows:

'India is situated in a region where 
the benefits of dotente have not 
reached despite our efforts for peace 
and friendship. The threat to our 
security has not diminished and the 
situation thus warrants a close and 
continuous watch on our pari 
country cannot afford any complacen-

ey at this Juncture and will have to 
maintain constant vigil to protect and 
safeguard her security, with a grea- 
ter unity of purpose and disci- 
pline. (Page 4, para 10, Report of 
Ministry of Defence for 1975-78).

If you look to another page, page 7, 
this is what ha» been stated therein:

‘We are more interested in peace 
and national development tftort, than 
in acquisition of arms and ammuni
tion and hence our sustained efforts 
to keep down drastically defiance ex
penditure as a uercentage of GNP. 
The latest publication of Military 
Balance lists India as the 36th in the 
list of 82 countries, in the diminish
ing order of defence spending, where
as Pakistan, as 10th in the same list, 
has a much higher level of expendi
ture.’

Now, on the one stde, we say, our 
Defence Forces should be very strong. 
On the other side, we come out with 
an apologetic statement like this. This 
portion which I just now quoted is 
listless and lackadaisical. What 1 
would like to submit is this. We 
should spend more on our defence be
cause we are now facing certain reali
ties in the country. Now many hon 
Members have stated about this point. 
They have tried to tell us how western 
countries like the USA and the USSR 
and other countries have been building 
up their strength in Indian ocean. The 
developments in Diego Garcia and 
other Places have been really frighten
ing us but we have foiled to give ex
pression to our interests, to our objec
tives and policies. We are friendly t« 
several African, Asian, developing 
countries. They are friendly to us 
They look to us for leadership. Now 
it is high time when we should come 
out with a statement of our purposes 
That i8 to say. we should come out with 
a rational policy In this post-Vletnarr 
world. Sir, after Vtetam war, things 
have changed in the entire world anci 
in this new situation, which has emerg
ed, we have to go In for mom spending, 
for strengthening our armed forces. 
We cannot Ignore Hie fact that tb» j
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USA is selling military hardware to immediately in the case of the Infan-
Gulf countries. About 5 years ago they try and Armoured Corps. The sys• 
were selling military goods worth 921 tern of class compo1:dtion in the army 
million dollars. Now, in 1975, this has has not been introduced in the Navy 
gone up to 9.3 !:Jillian dollars of mili- and Air Force. During the post-
tary hardware. They Wt::re selling British period, no reform in the 
these to Gulf countries. So also, USSR, matter of recruitment was therefore 
Eastern European count.ries, France, called for in the Navy and the Air 
Britain, West Germany etc. are selling force-after August, 15, UJ47". 
military hardware to these Gulf States. 
These are now hal'd ::-ealities. There-
fore, we should go for spending more 
in defence. It is no use saying ihat v.-e 
are spending less; we are interested 
in peace and all that. Every country 
is interested in peace. 

One of the previous speakers stated 
-and rightly stat.ed--that in the 
matter of defence of our country, the 
entire nation shoulct be involved. 
Defence Ministry should continue to 
take the entire nation into their con
fidence. 

In this connection, 1 wo..ild like to 
point out one thing. That is regard
ing the r,ecruitmcnt policy immedia
tely after Independence. This is what 
the Government had stated in a Gov
ernment of India publicatbn entitled: 
'Defence Organisation in India, 1D67.' 
on page 187-188: 

"The theory of martial and non
martial classes was completely ex
ploded during the sec,rnd world war, 
Soon after the 15th August 1947, the 
Government of India decided as a 
matter of policy, that communal and 
dass composition should be elimi
nated from the Indian Army and that 
all Indian nationals should have 
equal opportunities in it." 

But, you know, like many other 
professed policies of the Central 
Government, this only remains in 
paper. This is what they said later on: 
I quote from the same document: 

"For administrative reasons aris
ing out of this previous commitment 
and location of troops it was not 

_possible to implement the decision 

Sir, this is a clear case of admission. 
There are vested interests in the arm
ed forces who are opposed to any 
change. How do you expect the entire 
nation to support the defence efforts? 
These are statistics which our former 
Defence Minister, Shri Jagjivan Ram 
gave in this House on 7th April 1972. 
According to the statement, this is the 
figure of recruitment during 1968-69 to 
1970-71. In Assam, with a population 
of 12.21 million the total recruitment 
strength during these three years was 
4881; in Bihar, with 46.49 millions; its 
total recruitment strength was 8,664; 
in Punjab, with a population of 11.14 
million the total recruitment strength 
was 26.312 and in Haryana, with a 
population of 7.60 million, the total 
recruitment strength was 14,841 and in 
U.P. with 73.75 million population, the 
total recruitment strength was 27,133 

I wanted to point out these figures to 
show that 60 per cent of our armed 
forces come from the states like west
ern U.P., Haryana, Punjab, Himachal 
Pradesh. But, what about the other 
States? It is only 2 per -cent in the 
case of West Bengal. From North
Eastern side, they are not now being 
recruited. I want to tell you that the 
entire country should be taken into 
account in the mater of recruitment. 
When this was the agreed policy of the 
Government of India which was an
nounced immediately after Independ
ence then why this selective recruit
ment policy on the ratial basis should 
be continued. especially when this was 
the British policy. I would leave it 
at that. 
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I shall mention one or two point* If 
you five me time. I mentioned last 
year too. In my State of Bihar—in 
Ranchi—the army is occupying a cer
tain portion which belongs to a religi
ous society for the last thirtyflve years.

MR. DEPUTY-SPEAKER: You can 
write directly to the Minister.

SHRI N E. HORO: I have written
several letters for the last so many 
years. They have not listened to that. 
I want to repeat this Since the new 
Minister has now come, I hope he will 
take up the matter.

MR. DEPUTY-SPEAKER: You
please write to him in detail. That 
will be better.

SHRI N. E. HORO: Then I will also 
write to him about the compensation 
having not been paid to the tribals 
around Ranchi for their land having 
been taken by the Army for canton* 
ment and field aring.

(< * f w ) : g r o w  
*»r, ^  w n r
tit tftar * t  snsT iftar 
s w fa p  11  ^  %
*r*r *  w r r  tit ?ft*rr
fc, ^  sm r  tit ^  srfai?

«r*5T w
tit tft*rr ^ w t  % fairfa?Fft 

fftr snft
if ?iflf f  I

f*rrd tftorr t t t  f t  fcr §
f*r*tit f c Rm arrft | i wrc
«r *ft v t  *«[% | ^*rrft f̂trrr tt 

tr  fn  ^  ^  $r
% *nr #  $ %
f w r r wr $*rrc w r  % r̂rspff
% ftw «?prr sf^f fa r  11  *

*tpwt ^ fv  vRsriBt 
1 1  w  v h w  %*8pnx f t  f w w  tit 

f w r  % ffcnf fawri ^  i
xRr <ftftpu ’ftftr % yrsnx «nc $  **f 
ijt w rit |r Pp rm  % fir* tfrc 

f fw r  *f fat'sw: awr
IPTT % fa*  I m  OTSpff % W 6T

«rf ift  «p$ t * t g f r  «n^ Swr 
fftr «nsr ^rr tit sAerr srarft *Nt 
% s ts r  tifc  t o  *n? | % fa #
fâ FTT SFT fTRT «ntf4 TO ’i 'KT fW
11  tr  ̂ « r m  | fa  fm  
t r  n̂rr *(ftT w r  I r t  w*nfr 
vSTrfr It an?^ #*mc tfc «rr flwafr f  

Ir % fW  ^  «w
i fa* *fr ww cnrttvr 

*rer i t  5ft ^ffsn ^  %irr 
m m  §?TT3r?r ^
w i t  5 t ^ r ^ | ? r ^ | « P h c ^ r ^  

aprsfr ^rrf^ i Jf
K mii xt%tw  ^rf^tr,

irnr ?(?r |
m Iwr tot % fa*  ^  «r.«r«r I  
^ et ^  ^  wnr «rr « n r
irf^F r̂nrr T rf^  i

trrc *rr sr$ | f*F i f r fw  
vrmr 9 mr 4tt ^mnft % ^  
utft % irsrfsr f t  t|  f  

#r wm it , ?rmit
tit wr?r > i ^  i f  f  i
qrap «rr 1962 % wr 
14  <P>f f̂o tit *rratft ftfm  % 
far* tor tit i tit fv f t i  Jf

l oo  <Rtf ^wr tit

g w fe r  ^  11  *ns iw w  zm s. tit
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*rcr 11  % % t s n r #  ^  ^ ftr
aft w w  * f  rgr t  w  *rt «fh:
wt% uww w r  11  *wt fa  f*n$
t o  $  q r f ^ R  n̂r̂ RTi m
$ * & * !  %  arfci?

t̂st f o r  % fw t s to ftit *ft,
*rr *r*<rftr !fa ff  *rt
^  ^  1 1  ?rft t r i t f w
% «T r̂ cfT «fr?t ?ft f f r  w f  «ft 

* ?  Tfo apt ift^JT fa*TT
*ftr W  *r <TTfoFTR qft *rfsRT TO
Tgr 1 1  t o r V  ?nrrf *r -&  v r  tft 
$ 3  * m  fwr «rr, -snr * t  smrrr ^  
§trr *rr, * t  $f<r ?mf^rr ?ft me

t  ^  ^rnwr *ft  ^  |  j
<r?r ft art f*rrt 3?rc
«TT t o :  f T  5*ft *>T cTT ?T W  I  I

ir̂ ftf5prf?T t  fir *§cTS%r*fa * tm *  
Tg^ #  v r w ^ r m  1 1

3% $• srarcrc qr ar* st wf t w f l
%WF ’STT̂ ^’STR'̂  ?f ̂  «rf^F f̂ RTHt 

q ifo R T R  ^  SlfaWTSft *R T ft,
ftr i*wfaprfanift
^forar Tttr^ t?r srt t^t t  ^  
an? <ppft ffl»sn*p ii^ *frfa$ m j^rc 
zft t^t 11 ipr^ff g m rw m ft wttft 
frr fm rz  fa r , &nvr tt&r
¥^rr, ffftfar* *nft *rr
f^rtsr t  *fk  i&  v m  
% v r  m  ftncra f w  «rr i mrfhPT 
% nft s * m  fa m  |>

f  ?rf ^TfnT fa  %m  w  sr«q-
*ift, *rafa s ?  fr^ r  n«rmr ^ w P w
srw | ,  \ °  tpT® «ito it sarar ^ n f ,  
cfr i f t  srrcT ft*ft r t r K l * ^  #  
^  w b r  f i ^  snr?r v t  t o t t  1 1

?rr^n:^?rr?» i  w  w  ^  >nf
TC sWKWr WPTT I

<wft f ®  inwr ,f^ f  *nc
«f *fr ^  frwpsr t  * ?  w  *rr * t t t

% ^  % arrf % f g f ? r a r * n :$ r
f 3 R ^ i r ? ^ ^ ^ ? r T | f t r  fow ft 

f̂<f£(W f̂ Vrpff ’ssiTf̂ qr, #
^  ^ t  fw f t  f  *frz f>r spnw 5 9  
^ T  srT^ff w r$ 7Z ftrftpr
^  ^  ^  t  «rtr W  ?Rf ?r sit 
ffa»r cR w t& rr

fft T̂RTT $, ^  WK^TK %
?tpt art ^rnr siV ^fr w t  % 

r̂t srjpr ?>rr ̂ r^ -, qr ̂ »rrgr
% %Wt SIT?t? ^Tlff V( 5̂TT 3TRTT
 ̂ i T ^ r f w 5 m 1 1%an?frw r 

^  *Pt ^  <tt r̂rarr HTtJJT ̂ Vf̂ nr ht 
i?*r fspjFr f^ r  % f%

^  ?rf%?T ix z  spr f?RV«ff?r *r^n% Ht 
w ra^+ij ?r rt ssfh: w  ^  ^RT^nf
v t ^  ^  TT wr% % Sif^ra T̂T I 
im  w  ^K rm z
wV W 5 T  flrvrflr ^
SfT̂ tH fsTfW JT R̂T 5TTW | Wtf%
^r apt ^ T  qrr 5TO fi^Irfr t  •
p t ^  «rnr i *pt Tt t  
? m  M Y  «rnnr q; r̂raTTTT Tf 
^T I  I # T  trir « w * t  
^ 3tr?tt ^ gftf^ ^mr #*ft *pY

«PT ??Rt spr^T «TT ^  *TT t  I 
??r % «FTT°I f®  ^  fT, apt ®rnT
? 7  wr», zr? #̂ *t w t  % 1

tt̂  sfrr 3Fr *m  1 1
fsfr n  xnr̂ rr w  im
fprf^V % STMT fTR# t
g?r % tmr grffr «rfâ F ?rmR 
grrarr 1 1 irf^p ’Pif
^Tri ^rft t # f ^ r  t̂rttI  f%
rnp !anr?: §  ci4M«n
^ T T  ^  ^ T  TC %
fcrir, ^fcr Hnrrr

srnr crf?rr | wtf% «nR #  *5  «  w m
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w ^  v t vfewrf $RfV 1 1
w  wf»*r $r «r4T w  flutsff dNt 
Sfrrf if $ q  «ftr fon r 1 1  <w ^ t q r  
w  fnrnr % ws^nSf sto  
■sriRnjrRsff *pt ^  ***1$ $r 
fr ro rr  t ,  tft *$r <rc &t *?t
vnppnp srntft fm  arrcft t  * w  
% ^ r  vr ^  <spi^ ^rflr p̂tst sgs
STTT STHH * ff  *T 3TRT TSflT | I
m m  $ *r% ir *  ?ft «iff 
* t  f a r o  $Wt | vfa  *  #  ^ r  
% f^nr ^nsrrr ^  f 1® wra^rrTOcfT
1 1 *? ?p ^ ’ ^  ^  wnpft *flr 
fiiw iw  an# | #fF4 aft 
*fr f®  t  h*w T O  5  ^  *rc ^  

*re ?n»r^ ir wft<tt t o  % 
tTm * rm  | fa  *fpff ^
*rflr ^ferrf ^ f t |  1 ^ s f r n r ^ s fa  
*H*prtr ?rt t p t  rtft ftf̂ >?r*r 
arnrsta «f* w f^r ^r>i* *rraT 

fnw  sftfaRrerfRft |
^  <m*R<ft|sflT«rFr*T ^  arn t̂ 

ar$t *fter *rar% arâ r »N 
*ttthsf * * *  *p?  *rter »ta qr 3*f 

strt $fcfr
fc, ^sr w
w& xr % ^  « n j%  wr^r %n*mw
WR 'TSTT I  f̂ F cRR# % JTRTOr̂ T̂ Ft
aamrr #  ®*n5T Jjfaerrir ^r p̂t srrr 
-snr̂ r v ?  1

fijiW T J  % m  ^  ^
I  ttW  *?f <ftr 5*t % * tt ir ® im  
ir«=BT sft % ff%3r *ft fw « r r  1 s v  * t 
?tc«b *ft « w  wrww^wrwniHT 

< »
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1< lutt.

«nftrc *  *  w $n  *n^rr f  IV 
w r  « « p ^  ?aw m  % v rw p ff if 
w  ar* w  f  t  ^ M vrt »r v i#  
^ «rr W T f  % fly* trFtfcnr *r 
^ ft R r ? n c ? w  ^  ?f *rr 
fosfr 5T?r t  ’SWWT I  1 % TTSf
®pt %qrcrpr ?ft?rr 1 1 T f r o  f a x  m *- 

w >  % vTWPff if m  
v r o m f  % fts f̂t m% 1ft 

«rgfoffT ^tcft | m  %
rns? vr % m rt ft tt  11  *rsfr v% m  
wr »rn£f ^ t t  fv  grar anr «rrc* *n: 
«rrwT fm , ^  *$ «rrf%wr

^  VRWRf
5f ?mnlt ireiren % t
*r| ^rnFT ctt^ % ^ rT T ^ w ^ r 
F t gferr ?Wt nrff?rr?r?r?*rrd ?rf¥T 

^ t r t  ?rwaf a w  \
’PT TPSTHt % ^T f W  fTT? ^t 
TTsrfrfa *  ^  ? ,  %am- Tprrr'r 
fft f̂arsrr T  f^rq qspTR #  I

%̂ pf̂ r fH *r q v fift  if fr^ jt
i ?r> ?r %«r

ffr r^ ^  i r . f ^ ^ f ^ r  if, <rft̂ nr 
*r «ft w  ?nsf ?rwTtr «pm
apf f3R »r %  srfwreror «rr̂  *m  
gpTRt «rfer gfansrr f t  1

SHRI BIRENDER SINGH RAO 
(Mahendragarh). Mr. Deputy-Speake . 
1 am very happy to see my old friend 
Chaudhary Bansi Lai at the head of 
the Defence Ministry today. As an 
ex-serviceman and a Haryanvi, \ feel 
some gratifleaiion in his selection ^  
Defence Minister. I am sure there 
could not be a better person under tlie 
present circumstances to hold this post 
and I think the Prime Minister has 
made a right selection in this matter.

APRIL 5, 107f
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I have known him tor a long time; he 
i t  a tough man with a reputation of 
being tough which must have even 
travelled across the border by this 
time. He has a rough exterior but I 
Jcnow that he has a very soft heart 
for servicemen and their families; he 
has done a lot for them in Haryana, 
he knows hia business and he means 
business. Whether I call it a good 
quality or not, he has one great charac
teristic which might serve him m good 
stead as a Defence Minister: when he 
faces an enemy there is no weapon in 
his armoury which he would not like 
to use; he wants to make sure of his 
kill unmindful of the expenditure that 
he incurs on it; I know it from my per* 
sonal experience.

We have great hopes in him 
India needs a very strong defence 
force. He is known particularly for 
-eliminating red-tapism and I am sure 
the Defence Force will benefit from 
his dynamism and his experience as 
an administrator. Now. for this 
amount of Rs. 2544.0 crores which is 
demanded I have no hesitation in sup
porting his Demand but this much- 
talked about increase of Rs. 136.0 
crores in the Defence Demand over the 
last budget is very insignificant. This 
amount of Rs. 136.0 crores is not suffi
cient even to buy a single good des
troyer or a nuclear-submarine or even 
for that matter a sophisticated long- 
range bomber fighter. I do not know 
how he is going to meet the threats 
which this country 19 facing from 
all round. We know the arms pile-up 
which is taking place in Pakislan 
and in the Gulf States. There are 
threats even from the side of the 
Tndian Ocean. India has a very 
long sea-coast to defend, that is. 
6,000 kilometres. We have a small 
Tfavy comparatively. Hardly 30,000 
men are there in the Indian Navy, 
and that is a very small force. 
They have got a very insignificant air- 
wing of the Navy. They require a lot 
of money for establishing a shore-force 
for striking, on the Navy side, and 
tor that we need large amounts of 
money. At present only 8 per cent of

the strength of the Indian Navy is in 
the Air-wing, Unless the Navy has a 
strong Air-wing upto 30 per cent like 
other developed countries, we cannot 
hope to defend our country effectively.

Another thing I would like to point 
out is the research work in Defence. 
They have provided Rs. 4.5 crores only 
as loan to Mazagaon Dock which is 
producing sophisticated warshops, des
troyers and frigates. Similarly, a very 
small sum of Rs. 40.0 lakhs only has 
been provided for Bharat Dynamites 
which is manufacturing missiles and 
carrying out reseairh in guided mis
siles. 1 do not know what they are 
going to do with this small sum 
of Rs. ‘40.0 lakhs for that important’ 
work in their hands. A sum of
Rs. 7.75 crores only is provided
for Hindustan Aeronautics which is 
engaged m ihe production of air
crafts,, their overhaul and also manu
facturing of air to air missiles
For these works, you need a lot of 
money and I think this House will 
have no hesitation if the Defence Mini* 
ster had come to this House demand
ing even 50 per cent of the total budget 
for Defence. Only then, this country 
can hope to be secure and unless the 
country is secure, your 20-point pro
gramme will come to nothing. It fs a 
very laudable programme and I and 
my party support the 20-pomt pro
gramme for economic and political 
development, but I feel, unless you 
have a strong army, strong air-force 
and strong Navy—unless you have en
sured security of the country—you 
cannot hope to be successful in your 
programme. For defence of the coun
try, for maintaining high morale of our 
Defence forces, what is needed most is 
the welfare of the soldier’s family.

Yu are looking after other backward 
sections like Hanjans, landless labour, 
factory workers, students, women 
etc., but I would not be happy unless 
you have another point added to your 
20-point programme, i.e. resettlement 
of e9e>serviaemeR and looking after 
the welfare of the families of the sainik
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[Shri Biroader Singh Rao]
The soldier can only fight if he has no 

worry about his family living in the 
remotest village. That is absolutely 
essential if you want to keep up the 
morale of your defence force. Jobs 
should be reserved for demobilised ser
vice even in all the States.

We are spending only 4 per cent of 
our GNP on defence. Neighbouring 
Pakistan, which has not got so much 
of resources, is spending upto 10 per 
cent. Other countries which fed  
secure from defence point of view are 
spending much more. So, there is 
need to raise the defence expenditure. 
I do not agree with friends who say 
that the standing army must be re
duced. I do not know what is their 
purpose. I would not like to impute 
motives, but if they want to arm the 
entire population of the country for 
internal strife or if they even go to 
the extent of suggesting that there 
must be political indoctrination in the 
army, I do not at all agree. We have 
seen what has happened in many 
other countries and what is happening 
in Lebanon today. Tha army is divid
ed! between two factors not only on 
religion but also on political lines. We 
do not want that to happen to the 
Indian army. The Indian army must 
be kept free of all politics. There 
should tiflt absolutely no interference 
from political parties and no political 
ideologies should be preached This 
country consists of various religious 
groups and all shades of opinion in 
politics. Unless the country has a 
united army, it cannot hope to remain 
secure.

16.08 hrs.

[Mb. S peak er  in the Chair]

I do not say that bravery and pat
riotism arte the monopoly of any parti, 
cular section o f the people. But some
how, X do not agree -with those who 
waot recruitment in the army on fee 
basis of male recruitable population

in each State. All religious groups 
•nd State* have produced heroes. 
In the pest conflicts, w e have had 
heroes, from amongst the Muslims, 
the Christians, th* P&rsis the Sikhs 
and others. We cannot forget Brig. 
Usman who laid dowfc his life in 
Kashmir in 1947. We cannot forget 
Sepoy Abdul Hamid, the Keeler Bro
thers, Lazarus and so on. There is no 
end to the names of brave soldiers 
that this country has produced, But 
a real soldier is not made overnight. 
You cannot catch hold of factory 
workers or farmers, give them a little 
training and expect them to stand 
against the enemy fire. If their ner
ves fail, you would unjustly court- 
martial them and shoot them. That is 
not fair. This is in the scheme of 
nature that certain characteristics 
are developed over a long period o f 
time even amongst animals. You may 
have very good milch cows in Saiwal 
or Montgomery or Jersey or Friesaen 
or Holstein, but can the bullocks pro
duced by these cows be as good as the 
Hissar bull or the Haryana bullocks 
as draught animals? The golden re
triever may be very nice to look at; 
but can he have the tenacity and the 
fighting traits, as the bullterrier or the 
bull-dog has got1* Similarly, human 
beings have also got some characteris
tics which they have acquired over 
generations, through their military 
background; by tradition of fighting 
for the defence of the country. Where
as it is everybody’s right to fight for 
the country and to show his bravery, 
we should only have those people who 
are the fittest, in the interests of the 
country. If you want to recruit peo
ple on the basis of population State- 
wise into the Defence services would 
you also go to the extent of recruiting 
people to the IAS and IPS on the basis 
of population, from those States? 
Then you would say that the adminis
tration would suffer. If the adminis
tration suffers it is very bad; but 
if Defence of the country suffers, the 
nation may be subjugated. Your 
policy of maintaisteg the present class 
composition *n fixed <*9* 
meats as W  Gwawmppi
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in thi» Houae-which you want to re- 
*•**►“4* very much appreciable. But 
<vaa, for the ottwr regiments where 
you want people to be recruited from 
•11 ower the country, you should not 
lowar your standards. Th«*re was a 
friend speaking just now, before me, 
Mr. cFtaro. I was listening to him. He 
wa« talking about Assam and had 
said that there is, in the Army, very 
little per centage of people from 
Assam. I would like to give some 
figures for his information. As re* 
gard* desertions from the Army, So 
far as Punjab, Haryana, Rajasthan 
and Himachal Pradesh are concerned 
to the representation from which 
States he was objecting- -the per 
centage of desertion is only 0.1 per 
cent to 0.2 per cent. And in the case 
o f  Gujarat and Assam my friend Mr. 
Mavalankar would excuse me—it is 
as high as 5.2 per cent. And this is 
the difference between martial and 
non-martial people. In the case of 
Orissa, Bihar and Tamil Nadu, the
rate of desertion from the Army, 
after recruitment, is 3 per cent. If 
one man deserts from the unit in the 
face of enemy, the whole force is 
demoralized. What would happen if 
5 out of 100 start running away, leav
ing the guns behind? That is why I 
say that we should not have such sud
den changes in the policies as might 
be detrimental to the strength and 
morale of our lighting forces (In
terruptions) Another in jujstice per
petrated by the British during their 
regime is that they named the regi
ments after certain sections. But 
there are certain classes which are 
as good as the others in fighting. But 
thoy were left out for political rea
sons; for instance the Ahirs and 
Goo jars I hope Mr. Vikal is here. 
He must be able to say how his tribe 
feels when their sons fight with the 
name of some other class on their 
shoulders. When others are fighting 
under their own names, why should 
these people also not be permitted to 
fight similarly, as long as certain re
giments are named after certain 
classes? (Interruptions) I do not 
know how many Adivasis have deser
ted. They can shoot birds with bows

and arrows and with proper training 
xn due course of time may become 
good soldiers. I have served during 
th(e war for five years and I did not 
see you anywhere.. . .  (Interruptions),

MR. SPEAKER; Order, order. 
Kindly address the Chair.

SHRI BIRENDER SINGH RAO: As 
an ex-serviceman, I am very thank
ful to the Defence Minister for re
vising the rates of pension available 
now to retiring personnel. But I can
not understand the logic behind the 
decision. In the case of sepoys the* 
increase in the minimum pension is to 
the tune of 90 per cent and in the 
case of Subedar—Major it is 85 per 
cent. The highest non-commissioned 
rank and the lowest rank has been, 
bracketed, whereas for other ranks in 
between, the Naik, the Havildar and 
Naik-Subedar the increase is upto 127 
per cent Similarly, m the case of 
commissioned officers the Subaltern 
has been bracketed with the General. 
The pension of the Subaltern has 
been increased by 28 63 per cent In 
the case of the Chief of Staff, the 
post of a full General, the increase is 
19 per cent, whereas in the case of 
Captain, Major and Brigadier the in
crease is from 43 to £2 per cent I 
think this is very unfair. The person 
who receives the lowest salary should 
receive the highest percentage of in- 
crease in pension.

Before this increase was announced 
a sepoy was getting a pension of Rr. 
40 per month. Without trying to hurt 
anybody feelings, I would like to say 
that in the case of poWical pensioners 
you are granting a petition of R« 300.

AN HON MEMBER* Rs. 200
SHRI BIRENDER SINGH RAO: Rs. 

200 to Rs. 500 In the case of 1NA 
personnel, they are getting two pen
sions, one political and one from the 
army. There is no reason why a 
sepoy who is now serving his fr^o 
country should not get that much 
which an ex-INA person is now get
ting, which even a retired chaprasi 
is now getting. I think this increase 
is not sufficient
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f a n  Btandftr Singh Hftoj
I W * c i« t e  your decision about 

increasing: the period of colour service 
and reserve service. As Shri IndraJH 
Gupta said, this is very admirable. 
But I would request the Defence 
Minister to set up a special organisa
tion for looking after the grievances 
o f soldiers and families of ex-soldiers 
to give them the feeling that they are 
the people defending the country and 
that their services are being appre
ciated by the nation. At present 
there is no distinction between sol
diers and civilians. When a soldier 
goes home, if somebody makes a 
complaint against him, immediately 
the police registers a case against 
him, even though in most cases they 
are false charges on account of fac
tions m the villages.

Now there are some civilians work
ing in the defence organisation. Trade 
unionism is creeping into even the 
defence organisation. There is no rea
son why every civilian working in the 
defence installations and defence offi
ces should not be in uniform They 
must be put under the Army Act 
That is the only way to ensure secu
rity and discipline in the defence ser
vices This should be introduced in 
the Navy and Air Force also where 
a large number of tn'ilians arc ser
ving

SHRI S M. BANERJEE (Kanpur>: 
Why not have uniforms here’

SHRI BIRENDER SIVGH RAO: I 
will b© very happy, but probably you 
would object to it

I only suggest that the Army should 
get a higher percentage of the Budget 
as the circumstances of today demand. 
We are facing threats from all over 
from submarines with guided missiles 
in the Indian Ocean to modern and 
intermediate range baUi&tic missiles 
installed in Tibet Our neighbouring 
countries are arming themselves with 
the most sophisticated weapons. I  
hope the Defence Minister would pt** 
vail on his Cabinet colleagues tor a

higher percentage to bo set aside for 
the defence o f the country.

uwror utt i t  twwnrft £
ftr % syl wtaft fT f(Wf I 

*toiww % iftuhr %*rr, 
if lt  skt %*it tnrcft 1 1  jfpj 

wsr fo r  iff w n t
t  W v r  ŵt*t ]
*fr»r \ $ *  w 'r |
fa  w  *ft w gft ifor 
ifar Sr 4 t &rx 11  *fa$rcr m m  I
fa  far art «rr*ft iRppr

f  #  vww *nfV
T9T "IT

ijw  wfr rnmiimr vnrRr fa*rr i
tm frvr ^  *f)r *$er wit ^  |  farcr
*r uro iranc 5r m x
$t ?ror ir farsrri $ i 

M s *  $  vt snrnar «ranspfr
aRTOT 3n*T I PFTfl 1(W>PHW

#«tt rK  3*mrr fr
iftr «f  f*r fc I 
qifarare q ftsm f ir«rrr$r*¥Tfa«ft*
£  arapft |rr *j> ^ n ft  *  
srpr %mr vm  *pt f o r m  j 
p i t  r

fa  farcftsnr
srsnfrr *hx W w  # r  $  

far % w ! t  
»r fr fa
£?r ir $wc fWT 1 1  w  $ *i*rr

?ft *rw vrraT w
fa<£ tfti |

^  f  i wir m m  w r
fa
fsmi f  «flr
TOtft TfTT TT W  I  I
% ^ rar «ft «nfr t  ^ ^ r  v r  ^  I 

^  ^  m  W 5»r t
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w fW  Oil w  t  far irium  Pwwrc 
•ffr nw v u ft innrr wrfl^' i 

«nft *> 1 1 ?  *g?r tfteT $ iftr «r$
f l f  *ff«T *n£t t  %  ih R iF r  IW lV T T  

^^pBfTT,PT?J% | VTT^^rT fvfvfpT  
VT^T Jj* 9W 3TW R IpTHr fp^TT ?TT

*rt % livur* fovfcrn: «rr
f*PTT WR S R f  *1$  5T?T f̂V^TT

t  • W R fjpn  fftT **flRT fW ?f
*mt rqft f  «flT t  *nnfrpr srrt

I  I *frfo$ f« !T  ’frcrR m  P.V 
fanr *r̂ t ^  i tfri s fa r  *r 
? n ft $*r s^rcrr v r  w t  1 1

^tstt w,*r w tf & m  vrmr tit *[£ 
«r**n f < %  ^ « r  * ? i f t  v w f t  f t * t * r c  

sfta *r^  «rtt *r ut a n w  i

W  % fTT*7 STTO $  * 1 7  f T  WTT 
S*T *TTT f^ T R T  ^gTTIT f% $*nft iN t

■ —... - “>*> *» .r ____ *. ft*r mrr v r i r  pto fr i *r 
? p  g far *f*tr  ir *ft ^arr 
q q T O T E  3Ffr?jTg> i g u ft w iw w a i 
3?T 3TW tft |  %  «nc
aft ^nrr* ^  ht 3ft ^ rx  nt^ii 
ar^nr |  # art q f a N te  f t  »rcr I  » 
$  T̂ff?lT f  fa» <RT *ft TOT ^PT %t(T 
T9f*T*F **TR TT TO ar̂ TSr T8 3fPT 
*Rfrf% ftRTT t ^ R  f*f»F % #*ft ¥T*r ?l£t 
MmrtnJ 11  m * tft forr

% tprrft #tft ?rfr 
«ft s*?ft 11

$  *«n^T | %  *i$t im  *w  
$m  <rc < to t  iftt
qr *fta*mnr w m  «wf 
*bt » |*rrtV W ? r  M v i f a  «nft 
w m  I  % *  tfv ;|inft % nftrv
to t  W 5ITWlfi$t I

«TTT ftRT 3TT flTRT tpF

srit ’farft ^  Tfr 11 w  % ?f?r ^  
*?*t «nrw I, «rft msrc *r f #  
vtqf»r ? n §  fa t  3^T3r?^2^
??T?r i ? m  anr? ^r 2 7 ^  w&;
% f^ »T  qr wk t fr  1 1 *n$srT$ 
f m  ^r qfr^T ^ :—

"Iran had ‘no chj’ce but to atm 
itself to the extent necessary for the 
preservation of Us national interest. 
He stressed that the arms build-up 
was necessitated by Iron’s geo
graphical location, its national 
sovereignty, its Jefiisal to take 
orders from anywhere else, and its 
insistence on going its own way.’’

fS  #  P v t *  ^  *??r Vft 
^inrt ^TT^t % ?rtr ^  w*rff *rr 
&r srnr ?t arrf^ wtm |— $ vm
% *TT*T% "hid' W? "̂ qT -̂~—

“According to co’ annnnt Jack 
Anderson, Iran nas been importing 
modern arms at a rate faster than 
the Iranian armed forces can assi
milate “As a result, he says, 
“mountains of mdnit<or.j aie piling 
up on Iranian dock*; and fields 
Planes and helirjpter* and other 
sophisticated weapons are left in 
crate<? for weeks watt in" to be 
assrombled Iranian crews sin-ply 
cannot be trained fist enough to 
operate all the aircraft that the 
Shahanshah has thrust on them. 
They were just learning to fly in 
F-4s when Shahanshan besan buy
ing F-5s Before the F—5 crews are 
broken in, the *still more advanced 
F-15s will begin arriving”

iiTwf % ’prftar
ir fw  z W w fc *  **** 

ftn r 5? h t?  1 <rw ^  f  f a
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[«ft WftfT W )

| s fk  
«rrf^RTR % fsv n p v  ifnr w  f —
fW lr  w l  if yfr 9 h<rt ̂ w n r  girr it , 
s forrtf ift w  v f t  *?t v r
farar ^  %ftx vrv ^  i**rwr ?Pwrrc 
fW[5T <n?rr <rrjj<jt | i  t*$w, Ufa, 
w 6 vr xttK w r r  m  *f«?t sftnrrc 
*  7$  11 $  m m t  f  fa  pnX  fcr 
% fa q  «g3  * ? f |,
w r  TfJTT ^ r ff ir , crrfaw re  % st*t 

3ft $, 5^  $, «i$ *ft
f *  Vt ^  ^ T  % faft *TS? tRSft 1 1

?*t v t vi%  ^ j f t f ^  *pt crsr; 
c t r  %«rr 5*rf?x?, ?«rrf wgrsff v t 

?f«wrcf § # a  «uTfn 5srrf§Tr1 
^ t r t  §  wm ai^ r  ?*wt 5f?n%

\ wii ^rr *ptt | fa  ^fsrcs % 
S*r * f»?«r 5f^ r f % 3 #  *mr «t 1 
3  *r$r T̂srerr %  ^ r  wvl # gsTfc *pfcT 
|  jtt ^ 1  fr^rtfa ?prr  ̂ ^ r%  *rro 
^  *r®& ATwWcT I ,  %f*FT f*TO % 3#  

^  I  *TT *T$f— ^  ^ r %  

3T9T W ffa ^TTft iTpft VTWVgfT 
^  3SITCT $ fa  3 ^  f̂cT TOT

*rfjR>?T ? r T r̂ 1 1

^fr a *  fw * r  ? f * p t  fTr??T*P 
%— $*TT* 1?f f*T5ff % <S??T 
sfaprcrc «Ft tflrc «rsrr%
*rr*w*P?iT 1 1 **r * m  f^r^rT sftwnr

f t  W  t» ^ ^  l» ^  ̂
% fa% frrm t $ i Trm r̂ if
fT^rt^T $t*T ^Tf?tr %ftX *̂TT Sfq̂ T
«rjtt fa  fir fa*ft % «rnf $nr *
^TRT <T* I

tra f  w*r% »rm% ;5*rw 
TWflrr ^ f 3T f t  f*rrft  «rn:-fa¥tar 

Ir ^ w t  t  neSt |f t  ^pr « iw t

* w | w * n w  t  ( 1

*  ^ ,wfi^ «nff 1 1 #  ft %  jfpc- 
W t v ^ r w t  R w ^  wr n w c  w ir f  
^  ?> ^  | f r m m  ^  t o r  
Jtx ^ ftw  * w  km f i %  1 i w  tfh: % 
^ - f ^ r t i  % f ^ i  f d t  % frr«r-?rw 
ffc&r if 3ft ftwnft «ftr nwr w f ^ r  |  
^5 «r<t fT f$ m e  W t w  if v w  
f  1 ^  if, 7fT ff t  ?rm ^  1 1 
t  ^ r p T  f  %  gr^r # ^ « r  vt 
^rrrr t?r^n? &t *x irsrft

*x w$ *h %r*& $»ft xbx
^  ^ ^ ft ^ sw ^ ife  fasRTT t

? ?  wajf ^  ?rw ^  n  *ft<rf *pt 
^ « N  «R?lTf5 1

? r̂r̂ r̂ ftar«rctrer 
^ t , ^ ? i  ?fhTF«r sptsrT^lf^^n^^ft 

T5TT ’RraPV 'eftEl̂ t ?WY HT5T ^ t f  
f̂t ^•tt v>r ^wrr % 

ff»TR ?l srfrf ift ftpcE 1 1  %m ^  
mix s t  wTir 1 ^  w f  tftr ^  tfi 

^ST-srrm 1 ura^t* ŵ ft srnr f̂t 
v t  t  fr®% ^  »mff $ srr̂ arr f ,  

vfrr. m v t  f?«rfh »ft ir^t |  %  
arm fjt?rr «rrf^, ?r«rc w  ^ t  
^jf^t t , » ^

«jtPrt spt fir^TT, tffr p rrd  s w r  
Tfeft «ft?Trft ^ TT T *rt^t T̂ W  
qrr% 5WHT <TT -̂TSTfcT SPTO
^  % fat* Wt i^FT felT i  * 3  * |3

grf ?̂r «ft?: A v  11 ^  ^ r  *«tr  
% fsj% sjf?r * 5 ^  1 1 5*it^ t i tt  *r?ft 
tft 1ft *?Rr ^  I  f *  T̂RI ft*TT I 
i f  Hficf^ldTvn^ iftr fkvti
% 5T*Tf if ?T̂ f ^ 1

f  W  l» irrar 5 y s  f #  
% flfotf ?i ipr̂ SE w  t  %»fr if wrflr
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f ,  f W  H, fftX 0
mM MMb _.JlR. - A. tW f IfWf t\ i W Bfttf wW *  STvSBT

?rra* $  v?f $  *d*r f  i ^tsrff st?v  % 
w f '^w w r *pt «rrc % wt®t w t  

% «?nw *f ffaft smfr $ i g ftsn w  
fSrow ^  f*Rff T$?fr zftwf 

*FT V tf fk^RttT f t  'flTRTT «TT,
ht^wwt ^  aqpr *r^t *ft*T5rr f t  ^rar 
t ,  ̂  fat% %  *mrr |, ?ft*r «ft *3$
$  I fW T  VhrPT TSTT *fl$ft <ft
■*st $ I

#  armsr £ f3r fa*f»r $fn& m  
^ r  11 fffojror 5ft *rn * t fr  «pt 
^pT %, Z #  $5t faTT | fa  ^vffT * *  T̂cT
*ft evrfpr \ fa  ift
Tfffaq: *  <??r ^  fa  swrt ^ t t  %x  § 
f t t n  s t  sfmf ^ $s> fa*rt, 
W f t  f»T5T ?» ?* *m»% *?t fWff wx 
«TfcT 3f^ t  <E*r<TT % 11  eft fW T  %
*rt «Prhw |  ^  *rt ̂  j * p t  xltx 3f?*t 
<K?v=rT 3ft v t  srst 3TfT?r r̂eft t 1 ^  
rfĉ  *rt fpfir fafiwdr ft?ft %, 
v f t i W r  ^ t tft ?f^T f*«fara t̂ % irfsr- 
^rfofr «Ft fo^Tcft |  w * r  ^  sitt 
W T  f t 5TT |  J ift far *PT fft«TT«T |  
w  ^ f a  f^ rft liJmff tftr *frsrraff 
<rc j w n  * t  *r»ft | ,  *f?r q?rr
f ? R ,  ^  srfar f^rm |  

fsrefi s*rrft f w r  ^ t T k  f̂t ^rst  
f^rift i ^mct 'nc 

vhr ?nn mx ts t  11 v rP fw r ^rr 
5| r t  1 3 ft xw% ?pt ^rtf ?nnp ^ irfainx 
%¥T v r  tosti tr <ftT«nr^FT% 

r̂t fa% iw?fT f< ww f a n  |  
^  vr ai? fa^V fa w  % f t  

ir k  fipjRTTFr «pt ^rtr »r*r ffarr v r  ^  
fart $  v fa «rn ? ?ncf % t f w t  
W  ^  w  ( i  
199 t M .

W t  ^  *>, ^  fam #
^  I — sr  t$*t fa?jTw ^ *ar*w!f 
^ T 5 t 'm T  t o t  |  "f*?^  *rm tfewfa” 
% ^ r  ^ f?wr | fa  <rrfa*aR
*pt *rtr v rftr arar ?nr ycr 
^  | ^ r  &p fa  r̂*nrft wrwk n fa^f 
w  i w ft  facrrar if  $ jr
5rnr 'irt fro r  |  «rf m  ??t sricr «£=r 
^rr̂ r, ^  ^  ^  *& f»n: tfrt w d r 
^  sncfr ^  «f̂ f ?
7 lfa »^ f spr *r̂  | fa  «rr 

fsm% srcrrc *r?ft fl%  w?r |
*5r^TW % '5l'f77)f ^ Sf̂ f T̂J%|

'rtyn: n ^  qir, sfo*  ^rt
^ tf^ rr fsr̂ T »f % % jtstpt *f̂ V

m  »rft

ff^T% T O t  ^  Ht <nf a H R  it  ^  *TRT 

t o  | fa  sra’ tKprarfa* f  jttt;
t ,  ? R  tTTfa?=TR ST??STft ^ T  «TfT 

jr̂ Tar ft t ^
r̂r 11 m-rsFfTR % WZK

f a j t ?  vfrr ^  gTSRT ^Ttfl’ t ,  ^  

^  ^mcft ^t p i  trr»-fr t t  ^  ^  %
f a t ;  55T7  "R; %?TT o *t<pft f ? f f  ^T

11 wfan. ^ n̂rsr far m  ^ 7 ^  
wi w r r  j  fa  h i fa w n  *r ^
^ 'i f^ ff ^'t srN?r
w w t ,  ?ft ^  %mt f #  m ? > r 

T# ff ir t r  *j?f m  ^  w  ar^t s w t  f tc ft  t  

f a  fm rrr w t rm  » ra r a *  ^  ?R r 

% W W s  11

3^T cH> f F f a f f  apT W I  fRTTT 

trfrtPr ^  | ,  r̂ff% 3JTt it  % 3Ff*n 
fa  ^ *$»r?r «ftr «r^ftw
*r ̂  fa«rr irk  “^ t ,  *frft ^  
spr srm *nTT*rr i f«r t e n  ffarr 

it f-T*rwT %fa?r *frr ^ ^*nft «F*n 
^  ^rr «ffar irk  vn f ^  f f^ o n r
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m s it  1$  11 %$fwi %  
wiwn * m  *r*r **  | f t  *ft ffaw
t  * 1  #FfT *r|flT i  I f  qfiiraT tft WTtft
% i j *  p n  1 q *  t o  
*RWI JUT | ft* l̂ fWRT % H H f I 

* f  f l W f  ir * f f  WHT
wi^TT | 7 siflft Tfer %w #  irw qpft 
|  iw<r wr*& | fa  t o  *ft ?w ift irtv 

irtfTVT v r r r  »wt i * n r  
n^fxvr *  sp«' Z* vGmTT f?r fitfr $ i 
kwt <wr t*F $p f $t fr « ^ r  <r t o  * w t w  
% fflw re  * 5tafo 1 1 *m f ffa r  % tw  
n^tfrvr % fftnrrc n O w  i s  f?r is ?ft 

iiW nflr v r  i y r  orfir tfw #*fcft 
| i  * ?  wpwt t  %  f*Pfr ffarref % 
f a r  $ *i(t ftrw r, *jtw t firatft1 1 
WW% *W f 'RT f*F *H| <5fT f$ 9TT
%ir ^3t j^oi^Tovfto sf j*ft£ «i$f *$*rr, 
w p t  f»r «rf«np ?ttw>T % sraMr

I t  1!f!TT *Tfm  g  fa? * t
ftprft ?Nr 4t n r f w
flnp^r $  w* t^rit | * f  vrr *jftWT
%  m 1 I f  trfTOT % fcff

ffaqTT ^  T̂T *fap forj
w r t  *ft % \ *  *%

% SRTT fft? ^  *f*ft I  ft?
* f t  * jf  ft * w t  <r#t 1

* *  ! t w  jpt ^ r  t t  i ,  f*n^
1WT f̂ nRTHT % flTT’ft <TT *f?R
n i t , ^»r frw ^ r % ?4
1 *11% % ffrfflTf SWR̂fT f*p5< I f*T «Ft 

| f̂ f> prnr fips f̂ s i ln w  zttr- 
«wrr 1 1 ®r̂ t p n r t  ?rc<n\ vr  

H  ̂ 9 ^  ftr j|f^  v  ht*tW ^ 
^ r i i ffla * «n ^ » u»rc fw  ^  
flW W fe ^  wt fnrtt f f w * «  
^  if <nr v rirfi 1

f « m r  z(lt ff 9*nvr mnfNr % ^  
H i t  %, # r t  ftf* <nft PhNft f%5*nr

m > faSr % anft s rm r % wm  
^  *r, tprr ^  ?nrr « r t  f^mjV % 
^t*t w xi $ 1 arf?r %r*$ am ? vfr 
w?r % 1 1 %%?[ insef^ | Rr afip
tt fftf f r ^ i r  xufrm ^  11 ^

^  ^rar $ arw *>t m q w o tn  
™  wr ^ t  $  i *rr* n fa ft m pt,

^  % ^ f t  ^ M W t  f^cpft
^  1 1  ^ P T T f %  ^  ftfa  t  v& 
fT |fir » r  w f ^  arc s m  f a w l  fin 

?fff % if vnrnft I  mff 
f t  *r v  1

ftjr^ t w  snj* % vyr ft* j t  
I m  Jr ^ f f  t o t  

*|5nftR * $ ,  âft f w  w r o f t ^ ,  ^  * s  
f a * f t  ^  r r  ^ t ,  ^  r r  ? n m  f t ,  
s r w t  *n ff t o t  ^rrf^T 1 qftf ^  
a r fifr  ?nft tffaT 1 M t  tft f i n w f t  v t ,  
M t  tift in r?w  r r  ^ t |  v t f  3 R?  % 
^ T f 7  t t t  nift jjrrr 1 1 srr* ^  ^tm zf^t
5ITt W*%W  t  1
»ft*m i^ t %  aft $ r t a  «f w W
Tf5!T% |, sP fft FiRtT frWt «tt# 
^ j% n ftfe r T  1 ^ * r r ? r « f ^ r r | f t r ^ t f  
gfT5R tr^ T ^ T  ^T«r *T W  3tTdT «TT
m  ■ o t t  fT«r ?ftt t o  k w  «rr, m  ?fts 
st r̂r?ft tft w >  s r f  ht?»t «rr fw  
$t«t *» t s t  w t  'r w t  1 1 w n i  %
sft»rt % 3 ?PFt 5R% f t  f o T ,

5F?% APT *rV*PT f t  fe rr * 
s r r *  ^  % ipRt*r#  ^  *r s p £ ft i
?t n  f ? f n * r  ? ?rt ^

f t  ^ T V T  t F ^ T n  apt
f t  € t  f a #  1 1  w f t r c
^ p i t ^ t n w t  I *
# l f t m i l f T 5 ^ 5 f f t l l ^ ^ ^  ^  

I « W W  ’I*  
m  w *m  1 1 sr ^w rf ift f t *  g
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[«ft fisri]

%f«iwr fw r *$?r % i t h  f  f?n?
$ *r *t ft o ? % w W N tt ft  w s K f f t l  i 
f  T «r  ’srripr t*r  ^ t  ar$w fa ra rw
^ r r j f  i t o r s r s $ £ $ * n r f i F S ^ r H  
% WK * * $ * ,  jtc ^  *pt W 5*ft
* « f f  r̂tsrr **ifp [ i Jrrsfa | ,

STtffor $ 5f^TT^Tf^Tf( ftp
x *  i n t f w  *>, ^ r  faerratft vt ifr*rr

Itnp^W W ff SStft
« rrf^ r f a  s r c r  ^ r  w  tftif «pt 1 1

f  srer 5? fa<£ *r$r *$n ^ t p t  £ 
fa  *rr*t t t ^  r̂ «$rar *rmsra *r TOnft 
f w r e  | ,  «Ptfo&r |  spftfsp *fo rft ffr^ar 
*p> *qfiRr<rar *$ $  t  tftr **flr
*rr?r??r $ *n ft * t * m  smr ^ tt, 
^  ijrart «rrsrr §  j arrer % *rr«r f  
t w  *r?rr?pr «fft iFjsurf ^nff «ft s*r<fa 

gf i

«rt w w  f a f  ( n m r )  : fo ift  
f a t e t t  wft 3ft w  *?r*f ̂ tt g f  f
#  s w fa  wr?it £ i *m ^?rt | %  Jrarw 
wtft % «ft arcfrsmr sft *?> fJTTTT 
fj?fa?7T *j?t % i $  tf*iirar g1 fa

*tt^  ¥f?r wtt 1 w r r  T if T O F r  
&  m r m  fa*n% $rft TS?rt 11 

*w m  vx  cft̂ r ^ tt  «rrr ^
ift  «r wk **%  1 1  vf ?^5ff v t  3

3FTcfit 5T̂ r?rr̂ r £*rr 1 1  f a r  «ft 
f^«rr*T f w f t  j o t  $ t f r  w t  ^  

if*#ir%*r*?rfar?r?fttft 
# q 7 ^ ^ ^ < r t r f V ? r f r r i f t ;? * m w * f  
f%arr tfr * , * r *  $ 1 $**ro $* m  tit 
tdx wpr > r i 7 1 1  ^  ^  ?tob ^ f i f  
1RRT t  * w 6 * i*f  % f f ¥ W  tftw*r 
5 f^ir# f5 rfw fW f»rTfr firsvr ftnctar 
?rwwr tt^ w r ift IfftRff % f l W  |[ t
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«nrthsT «wt fw^r w fe

«w% < v$ «r^fr wr«r lr
W 1 1  g t  T̂T-̂ TT SJTPT T V ff

^  m  t  ftp f*rm  
fr iN r s f t i w  « f  ?5fr 1 1 ?r*mr aft 

!3W  ̂ ir n ff% y  srfftr ?Nft % 
<fnft |r afijffar, 

H  wfit n̂st w  ^  | \ %
* t  jfw  f ir r t  «ffarr ?t wryr t  ^»*W 
^  t o t  £ 1

«wr fv  w f t * r  *wwt*rf arr  ̂ i f  
^ f?r<PR vm v p  

^ % STT* Sr if ’JTT̂ TT f  t
s t  f » r f ^  w  ifcrr
<tt ft? fara% f»rr^ |, %
firfyffora «p> ?st f?*iT v̂f, vm
*$x f5r*rr srnt i %m f ^ s r R  %

*^, Hft TT3T
m t  ?r*P ^  i %fa«?

^rr^: ^w rr % **r%  arr̂  ^
^T>fT 'TcTT I <T*=?5Sr ^  SHSW
jfeft a tftw ^ r q T i^ s m r fn r s r T  
arfr TTfvRjrar g*rr 1 arfr f«P ^ » t  »
* *  w ft | ff? vff w& «rr l^f
^ r  sr̂ r f m  i *m  farw rrff |

?V  *TflT ^ I ^ fR T R  it 
snftar 6 0 - 7 0 ^ ^ ? ^ ^  t anjt % m  
9ft*r 1 1 1  vtwt t o t  g fa  &rr* 
tpwrr itft wtf % *fFri ¥ t wrw?w ^ * r  
xttx ite m  ^  fa  w  §  fw Tm
tf$  wi%m 1

#  i w a f k l  w  «rwrr v Y h ite  
^ ^ « f e r w w i ^ f R f w * m  

*V(fST 5  \ SRrft W W r f t M J l  
W W f t » | W m F t | l  «TT <ft% %
_.̂ .ih- ĈSwMi aWiT Vf P W t  I f f  WRw ^ I f^PW
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<rhr *mr v m  I  *  nffim  v x r t r  t  
tV m m r f t  1
w  «ft urtfNw Tm 5r iftr *nsTt 

f*i$ 3*$ *ft *r*rc*rr vt

*Tpf*rr t o t  g fa  «rw ?nrc*rr
%*r ^  1 «j*  ^ f t  l  fa  s*rt  f*?ft 

fa ffc s r  sr?* «mnT »r* «t *> <r??r
v w r w  fatrr^rfo** xn?w

¥t 3?T fT^r % f^ r 3ft &teJ iff pfifa $,
x f^ t  pr ?rrar if #i? *ftr ^rvrvnrffNra- 
■r^r 1 sr*m wtrfa' prr*
% *ft fa?rr «nr 1 % mfar*trrzTgfa%v 
«rRfar w m  r̂rstR'v ^  #
w m  *ity %*r 1 wm  ertr 3
»rfaiff ir *tWt *rt <rt% % fair vnfV sr̂ r 
faerar & tftr <ra m? %%% ft
«iwrtr f> r̂rrFt % 1 ar̂ r ^t *t£ ^  
er$*rf 1 1 s?f v t *pt s w  t  fawT  
smr | «rt^fft TT*iwt sfsft -fa ^  fsmft 

1 spt*? sprfa *ft ?rf^ n  
*T?cfY f  I ^ F t fft% % f̂ n? VRt ?f fVf5T% 

* 31? $ w M rtft <rer ft
smft % i w  ^p% ?ift wnrf fj ww*\ 

| fa srw *r*rc*rr «rfr *fmr ^ r  *?t 1 
fsRT 'fRt % «rnnfy ft“?r njft tr% 
t  I ^  tpr ?TWT I  sflr T̂«|fr
§???r ^ r  fanT 3i-rt wrf^Tr,

& t *raft %  st«t $  ??r *rnff t t  
s*r*fa t o t  11

SHRI SYED AHMED AGA (Bara- 
mulla): Mr. Speaker. Sir, my frieud 
Shri Hari Singh a few minutes back 
deferred to Bhutto wanting to get 
Kashmir. I must make it clear that 
it is not possible for him ever to get 
Kashmir. It is not a question of de
fence, but it is the question that the 
people of Kashmir do not want to go 
to Pakistan, Long long ago, in 1838, 
Kashmiris had accepted the leader
ship of Mahatma Gandhi and Pandit

Jawaharlal Nehru. It was in 1942 
that they asked Jinnah to go back. 
It is the people who matter and those 
people do not want Bhu:to to be there.

Nevertheless, the Prime Minister 
only a few days ago at Jammu said 
that there was hostile attitude on all 
the four sides. Lot me again begin 
with Pakistan as my friend Shri Hari 
Singh has done. Pakistan has been 
carrying on a very unfriendly propa
ganda. Added to it, now the USA also 
has lifted its arms embargo. Then Pak
istan has obtained from France, a nu
clear processing plant. In the nuclear 
clear processing plant In the nuclear 
processing plant, its plutonium separa
tion plant can be used for making an 
atom bomb. 1 Tie re fore, Pakistan is 
becoming dangerous. It is proceeding 
at a mad pace. We see also that China 
is helping Pakistan in a big way. All 
these things are there. We also note 
that Pakistan has allowed China the 
use of Karachi port. All 1hcse things 
being there, we should certainly be 
alert on it. Sometime ago, we had o« 
our border—I am talkin? or Kashmir 
border—some small incidents, border 
incidents. All thess we see on the side 
of Pakistan.

On the other side is China. What is 
China doing? t Mna is again not cnly 
supporting the hosUles m our north
eastern regions, it is persisting in an 
unfriendly propaganda. It refuses to 
respond to any gesture of friendship. 
It is also intensively patrolling on the 
Indo-Nepal border. You know on 
20th October last year, four members 
of our six-man Assam Rifles patrol 
party were killed.

On the third side we have Bangla 
Desh. After Mujib's murder Bangla 
Dbsh is not the old Bangla Desh. 
During Mujib’s time there was what 
was known as Dacca Declaration 
which called for peace in Asia but 
the new regime is reversing the good
will that Mujib built up. We cannot 
say that the new regime has brought 
in security or it ham a stable govern-
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meat. We also see that after Mujib 
f̂acilities |n Chittagong have been 

ottered to China at well as the USA. 
Bangla Desh not showing a friendly 
attitude to us is another side that has 
got to be taken nat* of.

I now come to the United States, 
the great policeman of the globe. It 
has come In a big way into the 
Indian Ocean. This is a development 
we see after its defeat in Vietnam, 
Right from Simonstown in South 
Africa to the North-west Cane in 
Australia it has got a link or network 
of bases, bases at Gan in Maldives, 
Nagev in Ethiopia, a base in Cock- 
burnsand, in Asmara, Masera, Mahe 
in Seychelles and Vaco* in Mauritius 
and then Diego Garcia. Then it has 
also introduced into the Indian Ocean 
the Poseidon submarines 2900 miles 
range missiles as against the polaris 
1200 miles range missiles. It has 
become more dangerous in the Indian 
Ocean than it was before.

I am reminded of a few other inci
dents. Some years ago, Daniel Moy< 
nihan, the former US Ambassador to 
India, talking to the Press Club, said:

“Notwithstanding India's views, 
the USA will stay in and use the 
Indian Ocean because USA consi
ders the views of the friends in the 
region”

He said ‘because the US \ considers 
the views of the friends in the 
region”  Now who are the friends 
in the region7 I am reminded of 
Mr. Bhutto said on the 27th April 
3974 in an interview to a BBC corres
pondent which was carried by the 
Indian Express'

"Pak would not object to the US
base at Diego Garcia though an
ocean of peace would have been
ideal."

Then again, he says: "The small
powers could not dictate to big 
powers.1* This is what he said. This

gives me the impression that Palrfa* 
ten ig m»t independent actually, bm  
no view* of its own* but it is a «N t*  
lit* o f ttwi Utotted S u b .  We «ra 
not worried very mntili of a big 
power.. But we should be «mcerned 
with such small countries who have 
no views or opinion of their own, but 
which can be used by big powers and 
they can be more dangerous. Super
power detente is very good. Helsinki 
guaranteeing peace in Europe is also 
all right But the USA is using the 
Afro-Asian theatre and concentrat
ing in the Indian Ocean in a big way. 
The Indian Ocean provides a hug® 
launching pad for missiles—carrying 
submarines. With this show of 
strength, USA is attempting to influ
ence the internal and foreign policies 
of all littoral countries. Sir, Capi
talism survives on exploitation. The 
Indian Ocean provides enormous 
natural resources. It provides 60 per 
cent of proven uranium, 40 per cent 
of gold, almost all tin, ruber, jute, 
chrome, diamonds and so on. There
fore they are coming in a big way 
and they want to have a complete 
sway in the Indian Ocean.

Therefore, our strategy should be, 
to launch a campaign for Asian 
Unity, Asian Security. We must also 
campaign for Indian Ocean as a zone 
of peace This was advocated by 
Mrs. Indira Gandhi, our leader and 
an outstanding world leader. She said 
in a very emphatic and forceful w ay 
“We must have Indian Ocean at a 
zone of peace." W® are a powerful 
non-aligned country and we have, 
under the dynamic leadership of 
Mrs Indira Gandhi, created a place 
for ourselves in the non-aligned 
world We can influence them, 
especially, the Aslan countries. We 
must try to bring about this Asian 
unity and security. Our treat leader. 
Mrs Indira Gandhi, in the course of 
same remark, said: “The theory of
power vacuum is an insane theory"

Sir, we must go the whole hop 
along with the Soviet Union to s«* 
that the continent of A fro-Asian



countries becomes a zone of peace, to 
«oa^te titan to develop as they 
ajunilg, and the United States should
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.take a lesson. Thank you.

1fjft turn.

[Mr. Deputy-Speaker in the Chair]

SHRI PAOKAI HAOKIP (Outer 
Manipur): Mr, Deputy-Speaker, Sir, 
■at the outset, I associate myself with 
the feelings of other hon. Members 
Miio have spoken, in welcoming the 
new Defence Minister, Shri Bansi 
Lai.

Mr. Deputy Speaker, Sir, ? must 
tell yxju that this is one of the 
occasions again when we should 
congratulate the armed forces—three 
wings of the country—for their per
formance.

This House has had occasions in the 
past to express its gratitude to these 
three services of the Indian Defence 
Forces both in times of war as well as 
in times of peace. At this moment 
I would not choose to speak about 
the past things.

1 am aware of the performance of 
these Wings which ls still fresh in the 
minds of the people of this country.

I hope with the induction of the 
new Minister, their performance in 
thf4 three wings will gather momen
tum through his dynamism. Before I 
go over to certain imoortant points, 
1 would like to emphasise the spend
ing on these forces. In the beginn
ing of the debate, opening the dis
cussion, some remarks were made by 
the hon Members on the other side 
that the budget allocation is hugf* 
and is not in proportion to the urgent 
needs of the defence in the country.

When we try to view thp neigh
bouring countries, we are trying to 
view in in a manner which is not un
justifiable at all I should say the 
increase in defence budget so far as 
our country is concerned is not very

big. I should say it is rather low ; 
it is very insignificant. In view of 
all this, I should gay that this in
crease in the defence budget is not 
oat of proportion.

Coming to my next point, I think 
that the House has been discussing 
right from the very beginning only 
the defence °r security of the nation. 
Security Qf the nation can be achiev
ed only through the measures and 
through the sense of performing 
together and through the sense of 
defending our country as one-man. 
That is to say, everybody should be 
trained not only the regular forces. 
The country only with the regular 
forces will not be in a position to 
face the danger as effectively as they 
should without the industrial support, 
massive support effective support of 
the masses o* the country

In order to achieve this what we 
are required to do or what we are 
wanted to do is this. It would be 
difficult to face anything only by 
maintaining a regular forces, of 
course, I am not pessimistic about it 
because a number of wars had been 
fought victoriously right since 1748. 
During the British period, when a 
strong foundation was laid. I do not 
want to narrate the bravery and gal
lantry of our forces since that period- 
It ir known to the whole world. In 
order to achieve our target, Mr. 
Deputy Speaker, Sir. there are a 
number of schemes, trainings, like 
NCC, Sainik schools, etc in the coun
try. This is one of the means to 
bring about the required man-power 
to the aid of the existing strength 
of our armed forces But even today 
many of the States have been left out 
and there are no sainik schools and 
incentives of trainings There are 
still no sainik schools being estab
lished in some of the States. That is 
why I say the position is far from 
satisfactory. If this sort of schools 
NCC are encouraged by the Ministry 
—I hope it will be done by the new 
Minister—more ot our youths will he 
able to get training through these
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schools. The object of these schools 
is very clear and, as such, 1 do not 
want to So into It. This is one 
the means to add to the strength of 
our Army. At present these schools 
are only In Haryana, Orissa and 
Punjab and som« others The num
ber of such aided schools should be 
Increased.

Now, l want to say a word about 
the welfare of our army personnel 
By army personnel 1 mean the mem
bers of Army, Navy and Air Force 
We often near—I do not say com
plaints—that some of their require, 
ments are not being met We have 
more than 4 lakh members of the 
armed forces in the mountains What 
is their condition today m relation to 
their families'* There is lot stil to ho 
done m order to ameliorate their con
dition so that they mav have the 
required will-power to fight Will
power is the most important thing 
You may be having super aircrafts, 
tanks and other ammunition t° fight 
but if the will-power is missing then 
all thes^ things will be of n® use 
The welfare of the armed forces. 
Navy Airmen is very important and, 
I hope it will be attended to very 
promptly wherever and whenever 
necessary

Another point Now we are hav
ing in the defence organisation a 
number of branches recruiting people 
from the backward communities. 
There is a certain percentage of 
reservation for these communities 
Whether this is fulfilled or not also 
requires to be looked *nt0

Lastly, so faj as the security of the 
nation w concerned, one of the most 
important things, according to me, 
and I believe, according to the House 
also, is the identification of areas of 
priority Now I come from an inter
national border area I have experi
ence of the army people, how they 
suffer la this matter of movement. 
There ftp poor communicaion Due

to ted  communications, these people* 
the army people «s w e ll« « the people 
living there, are experiencing great 
difficulty. So in order to defend the 
country and the border areas ade
quately, X would emphasise this that 
the Ministry should identify these 
areas and invest more money for the 
construction of roads This will en
sure that the defence of the country 
will be adequately strengthened 
against the external threats.

SHRI s  M BANERJEE (Kanpur) 
At the very outlet 1 congratulate or 
pay my compliments to the aimed 
forces on the wonderful job done 
during calamities in Patna recently 
and in other places It has really 
bt ought them nearer to the civilian 
population Today in Patna and other 
places, every man has nothing but ap
preciation for the ermed force* I hope 
that this will be continued in future 
also and the army shall never be used 
to quell popular people** movement 
By ‘popular peoples movement, I do 
not mean the movement launched by 
right reactionary forces But take for 
instance, a strike which is going on 
There the army should be kept aloof 
This was said bv Shri Dasratha Deb 
also and I hope the hon Minister will 
take not of it

A lot was said about sophisttoateu 
arm* supplied to Pakistan. My hon 
friend Shri Brij Raj Singh, mentioned 
that Pakistan has Ret up so manv 
ordanco factories near the Border Let 
us not over estimate Pakistan’s capa
bilities I am not in favour of unde”- 
est mating them either, but can she 
possibly wm a war only with the he’p 
of imported machinery and imported 
weapons’  How did we wm the wars 
of iye*> and 19719 The biggest reason 
why we won and why Pakistan was 
defeated hollow was because they were 
relying on imported aircraft and tanks 
whereas we have a sound base, a solid 
foundation of self-sufficiency in de
fence production Tanks to the work- 
kers of the ordnance factories and their 
capable officers commanded by the 
POOF, we could produce better tanks
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IItm  the Patton tanks supplied to 
Pakistan by the American imperialista 
and out gnats could favourably match 
the sabre Jets supplied to them again 
by the Americans. So we should 
emphasise more the aspect of attaining 
self-sufficiency in the matter not only 
of conventional weapons but also the 
sophisticated weapons.

It is heartening to note that in the 
ordnance factories the value of produc
tion in 1974-75 was approximately 
Rs. 1 9 1 . ci ores as against the target 
fixed for the year ot Rs. 180 crores.
Our ordnance factories have produced 
more than the target and the workers 
should be complimented for that. On 
behalf o{ the All India Defence Em
ployees’ Federation and those workers.
1 assure the hon. Minister, Shri Gadgil, 
and the hon. Minister in Charge, Shri 
Banst Lai, of our wholehearted co-ope
ration in the matter of stepping up 
production. My hon. friend, Shri 
Bishwanath Roy, said that the unions 
should work on different lines, and my 
hon. friend, Shri Birender Singh Rao, 
the great leader of Haryana, Vishal 
Haryana rather, said that every civilian 
employee should be in uniform. 
During the 1962, 1965 and 1971 wars, 
without any uniform, the workers 
showed that they could work like one 
man and produce much more than 
what w b s  needed. That was one 
of the causes for our victory. One de
bacle that was made in 1962 should not 
be attributed to our jawans or the 
army. A war psychosis should not be 
created in this country. In Pakistan 
day in and day out Mr. Bhutto and his 
friends are talking of war and aggres
sion and air violation by us and so 
on. I know because 1 hear Pakistan 
radio. Now they do so only because 
they are unable to solve their economic 
problems. It happens that even other 
countries which are unable to solve 
their economic problems create this 
kind of war psychosis in order to 
divert the attention of their people 
from the leaders' mistakes and failures. 
This is what Pakistan ta also doing. I 
do not say that -we should underesti

mate Pakistan. From America with 
their right arm they give us wheat 
under PL 480 and with their left they' 
give Pakistan sabre jets and patton*. 
tanks.

MR. DEPUTY-SPEAKER: Why not 
come to the main point that you have?

SHRI S. M. BANERJEE; How da* 
you know that this is not the main- 
point?

MR. DEPUTY-SPEAKER: 1 am sure 
that is not the main point.

SIIRI S. M. BANERJEE: It is the mis
fortune that both of us are in Parlia
ment for many years; somebody should 
change. There are some problems con
cerning the civilian defence employees.

MR. DEPUTY-SPEAKER: That la 
what I bad in mind.

SHRI S. M. BANERJEE At the out
set I must assure Shn Gadgil who is
dealing with or.inance factor.es that
We snail definitely co-operate. But 
there is need for co-ordinatiun among 
various defence projects such as 
ordnance factories, research and de
velopment establishment and DGI 
there should be perfect co-ordination 
among such agencies.

The workers m the ordnance facto
ries are their backbone and they are 
opposed to the restriction of 50 per cent 
profit. 1 do not know why they should 
always succumb to the financial
authorities. Suppose I am a good
artisan and I produce more than 50 
per cent, what does the government 
lose? On the other hand the govern
ment is going to gam much more. 
This should be remedied. Otherwise 
production will go down and shortages 
will appear. This step will take away 
the incentive from the workers in the 
ordnance factories. Coming to the 
next point, certain cases have not been 
finalised. Unfortunately you have- 
been hearing us on the pay commis
sion report; 28 months have passed 
Some of the cases of the supervisors 
and allied categories, even deputy.



^43 D .0 .76-77— APRIL 8, 1076 Miff, of Difenet

fStarl S, MBanerjee]
jeheral manager and manager have not 
been finalised. Wherever Mr, Gadgfl, 
Mr. Bans! Lai or Mr. Patnaik or some 
<* us go, immediately some people 
come out and say: what has happened 
to us? Could this not be finalised
during 27 months? I do hope that It 
would be finalised quickly.

My other point is about defence pro* 
duetion board. A time has come when 
the workers have to be taken into con
fidence in the matter of production also 
■and 1 hope hon. Minister Bansi Lai and 
Gadgil would apply their mind and see 
how the workers' representatives
could be taken on the defence produc
tion board. We shall not nominate 
workers who do not know about fin
ancial management and other things; 
we shall nominate persons who know 
these things well and who will pos
sibly help in defence production.

Coming to the question of stagnation 
of L.D.Cs and unskilled workers under 
the AOC, I should say that il is horri
ble. I am happy that the Defence 
ministry had taken note of it and 1 am 
thankful that the Defence Secretary 
who is chairman of the J. C. ML took 
note and appreciated the difficulties of 
the workers. A worker who is 
appointed as unskilled labourer in 
an ordnance depot dies an unskilled 
labourer after 25 years of service. So. 
there should be avenues of promotion 
for such workers.

About the non-functioning of classi
fication tribunal, I may submit this. 
This was recommended twice by the 
Pay Commission and with the greatest 
difficulty the defence Ministry and 
both the federations unitedly agreed 
to have a classification tribunal. 
Sir, I am told that the Chairman has 
joined and this has started functioning. 
But unfortunately, no meeting has 
been held so far. 1 would urge upon 
the Hcm'ble Minister to kindly see that 
Calssiftcation Tribunal starts function
ing immediately.

Then, -Sir, I: have a point to mention 
^ i| t ^  |Undu»t*n Aeronautics I4d„ 
fa W m  The Hon’ble Minister has 
t e r e d  o *  that there will be ho dearth 
of #ork in that organisation. Them 
aw Hbout 4000 workers there and I 
am told that we are producing certain 
aircrafts and more aircrafts will be 
produced in this public sector organisa
tion. I would request the Kon’ble 
Minister to kindly tee that there is no 
dearth of work in this factory.

I have two other points to make. One 
is discrimination between industrial and 
non-industrial I would reques* the 
Hon'ble Minister, Shri Bansi Lai to 
kindly consider that there afeould be no 
discrimination between the officers and 
the workers. They are even socially 
discriminated.

The second point is the scheme of 
militarisation. This should be recon
sidered. Militarisation should not be 
done in M.E.S. at the cost of the exist, 
ing civilian employees who work to the 
best of their ability and to the satisfac
tion of the Defence Ministry- 1 would 
also request the Hon'ble Minister to 
consider that the canteen employees 
in the Defence Establishments should 
be regarded as full-fteged Government 
servants and they should be given all 
benefits.

Sir, in Ambemath, three or four 
workers have been arrested under 
MISA and others under D.I.R. I am 
happy that the Hon’ble Minister is 
seized of the problem and I would re- 
request him that the suspension 
should be revoked. We assure you. 
Sir, that the All India Defence Emplo
yees Federation will co-operate in 
stepping up production and if we tight, 
we will fight only for self-defence and 
especially at the time of Emergency 
the Defence Employees will rise like 
one united forcc and defend thtir 
motherland.

THE MINISTER OF STATE (DE
FENCE PRODUCTION) IN THE MINI
STRY OF DEFENCE) (SSU VITHAL 
GADGIL): 1 rise to give a brief
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account ot the activities ot the 
Detence Production and to meet 

,'WOtm ot the point* which have 
been made by the Hon’bie Memberf.
My senior colleague, Mr. Bansi Lai, In 
his reply, will naturally deal with the 
.general question of policies m regard 
to the Defence Production. But I 
shall try to give a brief account of the 
activities of the Department and meet 
some of the points which have 
been made he.e I am very thankful 
for the general appreciation shown by 
Members for the performance of 
the Defence Production. Sir, I woui'i 
request the House to consider that be
fore judging the performance of the 
Defence Production there are certain 
basic and fundamental considerations 
which should be taken into account.
In the first place, the House knows 
that the technology is moving so fast, 
so rapidly that Defence Production w 
any country is seriously met with the 
problem of obsolescence You try to 
design something, produce a proto-type 
and by the time it goes into production, 
it may be that whole or a part of it 
may become obsolete. Secondly, as 
everyone knows, there are financial 
constraints. We have to plan our De
fence Production in the context of gene
ral economy of the country The third 
consideration which I would like to 
submit for the consideration of the 
House, is that you cannot consider 
Defence Production m isolation. De
fence Production will naturally de
pend upon tKe general industrial cli
mate and culture and ttre infra-struc

ture that we have got.

Last but not the least, there is a 
peculiar problem m defence production, 
namely, the demand is highly elastic 
Sometimes there are wide fluctuations 
Suddenly demand increases lecause 
international political situation changes 
So, it is not always possible to plan 
defence production in very great detail 
m advance because of the circums
tances and changes in the international 
political situation. I can do no better 
than remind the House of the great 

^speech that Shri Jawaharldl Nehru 
..made in this House. Referring to the

four.f<tfd defence equation, he said; 
Defence depends firstly on defence 
forces, secondly on industrial and 
technological growth, thirdly on the 
economy of the country and fourthly 
on the spirit of the people. I reiuest 
the House To Judge defence production 
not in a isolated way but in the con
text of these four factors. If defence 
production is considered in the light of 
the above factors, I would claim, not 
that the performance is so excellent, 
but that we have achieved a reasonable 
competence and promptness consistent 
with the contemporary situation. When 
I go into details ot various productions, 
you will immediately see that the cleim 
I am making is substantiated Before 
that, I would like to give the House a 
very good news You know under de- 
if'nce production, we have a number of 
ordnance factories and nine Dubiic un
dertakings like HAL, BEL, etc. All 
of t’iem were running at a profit for a 
number of years except two—Garden 
Roach and Praga Tools I am happy 
to inform the House that this vear both 
of them have cut even and may be 
they will make a marginal profit rt his 
is something which has happened thia 
jear and I thought I should mention it 
to the House at the outset.

Before trying to reply to the points 
raisrd, 1 would acquaint the House 
with the performance m various sectors 
of defence production It has heen 
mentioned in the report and it is a fact 
that m the ordnance factories, we have 
achieved self sufficiency m small arms. 
In the case of medium artillery 
weapons and ammunitions which are 
replacing traditional items, an attempt 
is being made to achieve self-sufficiency. 
Indeed, if I may sa\ so, the whole 
thrust of defence production has teen 
to achieve self-sufficiency and telf- 
reliance and it is with that object that 
we are trying to modernise anns conti
nuously, re-examine and re-design 
various weapons and armours and biing 
in research and development to assist 
production of defence equipment. As 
I said, in small arms we have achieved 
self-sufficiency In the case of uther 
arms, we are progressing considerably
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towards self-sufficiency. In the case of 
various kinds ol ammunition also, at
tempts have bees made over a number 
of years to achieve some self-sufficiency 
and m many such areas selt-sufflcien- 
cy  has b£fen achieved 

As Mr. Banerjee pointed out, the 
value of issues made by these factories 
during 1074-75 was Rs 214 ciores and 
that of is&ues for 1975-76 has been esti
mated at Rs. 225 crores, which X am 
sure the House will agree, is a good 
performance 

As has been mtntioned, a number of 
new. projects have been taken up The 
details, of course are not ne< eSsarj 
In the case of field gun, cetuun am
munitions and propplhmls new piojects 
have been started with the objt ct of 
become seif-suffiucnt and self-reliant 
The same is the case with \ at table 
time fuses and other allied equipment 
A number ot iaoiones bavt* beei) 
established nearly over a fentury 
back For example, the factory at 
Kirkee whuh is ver> near Poona -the 
place I come from is more than a 
hundred years old We have now 
undertaken a scheme or renewal and 
replacement oI various m,«.hinene» in 
the factories, e.g in the High Explo
sives Factory and certain other 
factories In Kanpur ait>o since 1971, 
a programme of replacement and 
modernization has been staitei and it 
is m progress In the field of general 
stores also an attempt has been made 
consistantly and ountmuousJv to 
mdigemze and see that most of the 
equipment is produced m this cmntry 
Similarly about modem methods of 
management Mr Banerjee had made 
a mention about some of the problems 
of the ordnance fat tones We are 
making an attempt to introduce modem 
methods of management planning of 
production and materials management 
and so forth I can cite one instance 
We have now been successful in intro, 
ducing computerized material planning 
in as many sg 19 ordnance factories, 
because our insistence is that in the 
century-old factories, modern methods 
require to be introduced, so that 
management and production will be

come more end more efficient. Mr. 
thdrajit Gupta had mentioned some* 
thing about cost, in tfci* area also, we 
have a committee which looks continu
ously into the present system of cost, 
accounting and the relation between 
finance and management. Indeed*, 
there is a proposal, although there is no 
final decision, as to how the whole 
scheme of production in ordnance fac
tories should be reorganized There
fore, it is not as if we are allowing 
things to lie as they are. Continuous 
attempts have been made to modernize 
production With regard to the Avadi 
factory also, similar measures have 
been taken, with the object of increas
ing production and efficiency and to 
mdigenbe as much of its components, 
as possible In the Jabalpur factory, 
we pioduce the Shaktiman, Nissan-L 
tonne and Niswan Patrol vehicles In 
the case of Nissan 1-tonne foi 
example, the Indigenous content
ii now 82 per cent The point I 
am making i? that in ail these areas, 
whetfiei they are oftfnance factories or 
public undei taking a continuous 
effoit i«t made to" reduce the import 
content and indigent?!* as many com
ponents as possible I am verv happy 
tr se\ that this vehicKs factoiy ha<? 
a so piodiued buses for civil use And 
the bus<\ that thev HSve produced are 
now undeiORinjf running trials with 
the Delhi Transport Corporation and 
the Mndhva Prade«h State T/ansport 
Corporation The initial teporfe on 
these vehicles are very satisfactory 
Before 1 come to research and 
development, 1 watff ~tcr“5omt out 
that the whole structure of de
fence production has been evolved 
m surh a way that at least indirectly, 
it helps the civil industrial produclitn 
in the country In a sense, it inter
acts Unless you have a certain indus
trial base, your defence production can
not increase and if your defence pro
duction increases in a particular way, 
it also helps the civil industry For 
example, nearly IS per cent of the 
capacity o f ordnance factories is being 
utilized to meet civil demands. The 
result has been, It has encouraged!
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: Industrial growth in many areas, some
which ate very backward areas.

Some hem. Member, whose name I 
forget, has already mentioned that in 
tbe tost decade the value of production 

' « !  publiamnderiakings has increased as 
much as 8 times. That, I believe, is 
a considerable achievement for public 
undertakings engaged in defence pro 
Auction.

X do not want to go into individual 
cases, but one or two I might mention. 
For example, the agriculture aircraft 
Basant was designed and developed by 
Hindustan Aeronautics Ltd. without 
any outside help. Then again, Bharat 
Electronics have made considerable 
progress in the matter of micro-wave 

•communication, the supply of which is 
being made to the Indian Oil Corpora, 
tion and various police authorities, even 
by turn-key projects.

While I do not want to differentiate, 
probably the best unit we have is the 
Mazagon Docks. Incidentaily, Shri 
Indrajit Gupta referred to the Leander 

-class frigates and asked what is the 
programme. I can tell you straightway 
that the design is being charged for 
■certain reasons and that planning will 
be based on the amended or changed 
design. The Mazagon Docks has made 
considerable progress, as also some 
other units.

If I might mention some figures, 
even taking into account the losses 
incurred in Praga Tools and Garden 
Reach, the contribution by the public 
sector undertakings to the Exchequer 
by way of profits is of the order of 
Rs. 22.88 crores during 1974-75, and 
it is likely to increase to Rs 25 crores 
in 1975-76.

SHRI B. V. NAfK May I ask for 
a clarification? Since these defence 
production undertakings are monopo
lies in their respective spheres, both 
in regard to production as well as 
sates—the purchaser* or customers 

•are also monopoly purchaser*—how 
*<!o you calculate the rate of profit or

quantum of profit? What is the basis 
on which you do the pi icing or cost 
ot production, eitne** local or inter
national rates?

SHRI VITHAL GADGIL: In the case
of the Mazagon Docks, we secured 
contracts for repair of ships etc. even 
when there was still international 
competition. Then, it is not as if 
in every defence undertaking there is 
a monopoly. Then? are certain items 
which are produced by the civilian 
sector also So, it is not conect to 
say that we have ,i r.'onopoly m all 
spheres.

I may now give yoj some idea 
about indigenisation in some of these 
public undertakings. For example, m 
HAL, a wide range oi castings, for
cings, metallic and non« metallic raw 
materials, cables <_tc hive been in- 
digemsed I do not want to Ho into 
the details of each and every casrt. 
What I am giving is just an indication 
of the achievements in the various 
public sector undertakings in the 
defence side For instance, the 
picture tuhfs which ara required for 
t le vision are proin vd bv one of the 
defence undertakings. This is large
ly the result of the1 research and ln* 
digenisation programme undertaken by 
these defence public sector undertak
ings This is briery the working or 
achievement of some of the public 
undertakings and the ordnance facto
ries.

The Mazagon Docks have secured 
as I said, against stiif international 
competition some orders, nearly of the 
order of R* 40 chores Sirrilarly. 
Bharat Electronics have secured an 
order for Rs. 25 crores. Even Garden 
Reach had secured an order of Rs. 2.75 
crores. In general, therefore, as I said 
at the outset, the progress has been 
quite satisfactory and consistent with 
our contemporary needs

Before I go to the specific points 
raised by hon Members, T would lik« 
to make a brief reference to defence 
supplies. There, I would like to say 
that the policy has be.
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help of the private sector within the 
framework of the Industrial Policy 
Resolution. I can tell you from my 
experience that there is a consider- 
•Me talent of small entrepreneurs, 
self-made men. I can straightway 
attention on® instance. There is an 
organisation called Forum of Indus
trial Technologists fa Poona—consist - 
In f of all young men not beyond the 
age o f 40, between 90 and 40, highly 
educated engineers, who are very 
anxious to help defence production. 
It is not as If they are big industria
lists trying to squeeze big profits. I 
think it will be on’y proper that we 
should take the help of such small 
young entrepreneurs and it U in that 
context that the Defence Supply De
partment gives some of the orders to 
the private trade We also keep m 
touch, close touch, with the Associa
tion of Indian Engineers again with a 
view to indigenise as much production 
as possible.

SHRI INDKAJIT GUPTA; Not by 
relaxing inspection.

SHJU VITHAL GADGIL: I will
come to that point later on.

Then, I would like to mention 
about the 20.pomt programme because 
that point was raised. One of the 
points in the 20-pom: programme is 
workers' participation in industry I 
can tell the House that it is not as if 
the scheme has been introduced only 
in HAL The Director Cereral of 
Ordnance Factories has issued ins
tructions to all factories that this pro
gramme should be implemented as 
directed by the Government of India, 
and, pursuant to these directions, in 
some of the factories, Joint Councils 
have already been established. Mr. 
Banerjee knows this. An attempt 
wiH be made to see that in i>’l ord
nance factories the programme of 
"orkenf participation In industry is 
fully implemented.

With regard to the other point to 
(h s 20-point programme, namely

apprentices, so far we have recruited^ 
a total of 2,274 apprentices since the 
commencement of the emergens^ 
Their brefck-up is a* follows: Sche
duled Casta*—4Mg; Scheduled Tribe*— 
18; Physically Handicapped* &; Mino
rities—720; Women-44 ; Rest—Gene- 
ral. It is not as if me are resting at 
this. Further efforts will also ha 
made to see that a larger percentage 
of Scheduled Castes and Schedule*? 
Tribes people it given representation < 
among the apprentices.

SHRI XL S. CHAVDA < Pa tan): to  
which class?

SHRI VITHAL GADGIL: In appren
tices there is only one class.

With regard to the point mad* 
about tb* Ambernath factory, it is not 
necessary to give all the facts, a1* 
though I have got the facts here. I 
have discussed this matter with Mr 
Banerjee, and he is conversant with ■ 
the latest position. Therefore. I do 
not think I should waste the time of 
the House on individual cases.

He raised a second point about 
HAL, Kanpur. Here, there are two 
points I would like to make One is 
that there is already a Committee of 
the Department which has been ap
pointed to consider how more and 
more work can he given to the Kanpur 
Division of HAL The other is that 
m order to improve the workload, 
the production of Basant agricultural 
aircraft was transferred to the Kan
pur Division and the programme is 
now In progress. In this connection, I 
would only like to say this, that there 
are certain uncertainties about this, 
because contrary to our expectations, 
agro-aviation in this country hag not 
developed to this extent that it should.

And the only State which has so far 
purchased five Basant Aircrafts S> 
Haryana. I f other State* follow. T 
think HAL, Kanpur w ill haw  no* 
difficulty.
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Then, Itt u» take the Classification 
Committee. # r , Banerjee ha* raised 
one petal about it  Th# Classiftca- 
tion Committee has already been 
appointed. The term* of reference 
are already published. in November 
1975. Justice K. C. Puri, a retired 
High Court Judge hat been appointed 
and he has taken charge o f this 
Committee. Recently, Mr. Kohli has 
been appcHntad as Secretary of that 
Committee. The spade work is be
ing done and I think in a very short 
time, the Committee will meet

The second print Is with reganl to 
Supervisors. Mr, Banerjee it  right 
Every establishment 1 had visited, a 
representative o f the Super tfleors 
came to me, andby now, I have Iwumt 
by heart all the arguments is favour 
of their case. Their case is mainly 
tjhat comparable people in the rail
ways are paid a particular salary 
whereas they are not About this 
case, I have only to say that a deci
sion, 1 expect, will be taken hi two 
months’ time. It will take about two 
months’ time when a final decision 
in the matter will be taken. I am 
very conscious and 1 do appreciate 
some of their contentions, but it will 
take about two months to arrive at a 
final decision. Similar is the case 
with the Managers and the Deputy 
Managers.

About piece work, those who work 
in the trade union field, in the 
Defence, know what is the position. 
The position was that there were two 
ways of calculating piece work. One 
is on the basis of means of the 
respective pay scales and the second 
is on the basis of minimum. The 
Government decided that the basis 
of means should be accepted but with 
a condition and with a rider and the 
rider was that the piece work profit 
should be limited to a celling of 50 
per cent

Now, it is true that in some cases 
representations have been made

about this problem of piece rates. At 
this stage, I can only say that the 
matter will be reviewed after collect
ing data and all the information 
necessary for that purpose.

About Raksha Utpadan Board, 1 
think we have just made a beginning 
about workers’ participation in 
management and I may tell you very 
frankly that in some cases earlier the 
experience was not the hind of ex
perience one should have, Frequent
ly, these committees were converted 
into a forum for making demands. 
There is nothing wrong In making: 
demands, but that was not {he basic 
idea of the workers' participation. 
So, 1 would say that we have started 
this experiment, let us see how it 
works and then we can go to the 
other areas.

With regard to coordination bet
ween the ordnance factory and the 
R&D, here also, 1 may say that there-
is always an effort to coordinate 
these. This is how it works. A  
development order is given to the 
ordnance factory or the establishment 
and the R&D works on the basis Of 
that development order. A certain 
design is made, it is iet>ied and then 
it goes into pioduction. So, there is 
a continuous coordination between 
the two What we have done now is 
that we have nominated a particular 
officer in each factory to bring about 
greater coordination. Similarly, we 
have decided to open R&D cells in 
various ordnance factories I think, 
these two measures will bring about 
greater coordination between the 
production and the R&D.

With regard to tbe point made about 
R&D by the hon Member from Har
yana, I do not think you can take Jrto 
consideration m an isolated way how 
much is allocated for R & D ,  say, in 
HAL. The total budget for R & D this 
year is of the order of Rs. 52.52 crores. 
Therefore, it is not Quite correct to 
say that R & D has been neglected or 
that a very small amount has been- 
earmarked for R&D.  What is assigned
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4o HAL or other factories has to hs 
taken into account alongwith the gene* 
n£l allocation for R & D.

ME. DEPUTY.SPEAKER: How
'many more minutes would you like to 
lake or would you like to continue to* 
.morrow?

SHRI VITHAL GADGIL- I would 
like to finish today; 10 minutes at the 
J&osf.

With regard to the point raised by 
my hon. friend, Shri Indrajit Gupta, 
.about inspection, what I would like to 
say is that no stores can be accepted 
if they do not meet our requirement 
In the case of reputed Arms with the 
established quality control organisation, 
the quantum of Inspection stages is 
sometimes restricted. But the Anal 
product is accepted only if it passes the 
required specifications That assurance 
-of quality control is always there It 
is not quite correct to say that there is 
relaxation in that matter

Only one point more

AN HON. MEMBER Have you al
lowed him to finish his speech7

MR DEPUTY-SPEAKER If I have 
not said anything, that m.eans I h*»ve 
.agreed. Silence means consent.

SHRI VITHAL GADGIL I io  not 
like long speeches I will be very 
brief.

IS h ».

The last point that I want to make 
is to join with other hon. Members

wlfo have said that the achievements 
of defence production are largely due 
to &e efforts made toy workers, in 
this connection, t  would like to narrate 
a m y  touching institute. 1 particular
ly want to single out our young engi
neers tod scientists. 1 vent to (me of 
the establishments and I was told that 
the production bad been Increased by 
the effort of a very young engineer. I 
thought, perhaps, in a typical bureau
cratic way, that I might say, he should 
he given one or two Increments. When I 
tried to sound him, he said. “I do not 
want any increment. What I have done 
is for my country/* It is such young 
men, such young engineers, who are 
the pride of our defence production. 
Frequently we hear of brain-drain and 
money considerations being there. But 
from my little experience of three 
months, I only find this* give them a 
challenging job and appeal to their 
sense of patriotism and they will work; 
Money considerations will be secon
dary. I do want to join the bon Mem
bers and endorse that our achievement 
has been largely as a result of the 
efforts of these people After all, the 
security, sovereignty and integrity of 
the country depend as much on the toil 
and sweat of the factory workers as 
on the blood and sacrifice of the 
jawans.

MR DEPUTY-SPEAKER Th' House 
stands adjourned to meet again to
morrow at 11 00 a m.

18 02 hrs

Thg Lofe Sabha then adjourned till Ele
ven of the Clock on Tuesday, Apnl 6, 

1976|Chaitra 17, 1898 (Saka)
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